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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 200/2014/PB

M.C. MEHTA
-Versus-

UNION OF INDIA & Ors.

Compliance Report in the form of Affidavit submitted by the
District Magistrate, South 24 Parganas being the Ex-Officio
Chairman of the District Ganga Protection Committee, South 24
Parganas District, Government of West Bengal:

I, Sumit Gupta, Son of Shri. S.K. Gupta, aged about 41 years, by
religion - Hindu, by occupation- Government Service, presently posted
as the District Magistrate & Collector, South 24 Parganas, having
office at New Administrative Building, Alipore, Kolkata- 700 027, do

hereby solemnly affirm and say as follows:

1. That I am working for gain as the District Magistrate, South 24-
Parganas, Alipore, Kolkata — 700027. I have made myself well
acquainted with the facts and circumstances of the case. I am

- gfﬁrmmg this report in the form of affidavit being the Ex-Officio
Chalrman of the District Ganga Protection Committee, South 24
.p E Parganas District and I am duly authorized to do so.

< V4 4
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2. That in furtherance to the solemn Order dated 24.11.2023 and
06.12.2023, the deponent being the Ex-Officio Chairman of the
District Ganga Protection Committee, South 24 Parganas district

is filing the compliance report in the form of the Affidavit.

3. That this Affidavit is being solemnly affirmed and filed in view of
the solemn Order dated 24.11.2023 and 06.12.2023 passed by
this Hon’ble Tribunal, whereby the Hon’ble Tribunal by order
dated 24.11.2023 had specified the different heads and sub-heads
under which the information was sought from each of the
Districts (covering each city, town and village) and these heads
were Sewage, Municipal Solid Waste Disposal, Construction and
Demolition Waste, Industrial Effluent Discharge, Regulation of

Flood Plain Zone, Bio-Medical Waste and Mining.

4. That in compliance of the solemn order the undersigned sent a
letter to the Blocks adjoining the River Ganga i.e, the Block
Development Officer, Budge Budge -I, Budge Budge-II, Falta,
Diamond Harbour -I, Diamond Harbour-II, Kulpi, Kakdwip,
Namkhana, Sagar and Patharpratima Development Blocks and
the Executive Officer, Budge Budge, Pujali, Mahestala and

_Diamond Harbour Municipality of District South 24-Parganas vide

¥
;

‘,L_M"e“ma[i\io';_m /10651(14)/NGT/R/23,Dtd-19/12/23 for submitting

\
~
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1< | “the desired/report as directed by the Hon’ble Tribunal.
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The copy of the above mentioned letter is annexed herewith and

marked as Annexure — R/ 1.

5. That the letter has been sent to the Director of Marine,
Shyamaprasad Mukherjee Port, Kolkata and the Executive
Engineer — II, Canal Division, South 24 Parganas and the
Executive Engineer, Kakdwip Irrigation Division, South 24
Parganas vide memo No. 13/10001(3)/NGT/R/23 dated
09.11.2023 to send a comprehensive report specifically on
encroachment of flood plains and erosion of embankments/ river

banks.

The copy of the above mentioned letter is annexed herewith and

marked as Annexure — R/2.

6. Name of the Ganga Towns under consideration of NMCG: Diamond
Harbour, Budge Budge, Maheshtala, Pujali.

The Report of sewage as received from the Department of Urban
Development & Municipal Affairs, Government of West Bengal, is
listed below:

I. SewageManagement:

i Sewage Generation: 79.53 MLD

ii.  Existing Number of Sewage Treatment Plants (MLD)

= IS:IIO STP’s Location &i{gil‘y
Ho +1°° | Budge Budge 9.30
= BN T\ | Diamond Harbour 2.03
Total | 2 (11.33 MLD)
N\ # \
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iii. Number of STP under Construction (MLD)

SL. No. | STP’s Location Capacity
(MLD)

1 Maheshtala 35

Total 1 (35 MLD)

iv. Number of STPs under renovation: NIL

v.  Number of STPs are under Proposal: 1 (10.4 MLD)

Note: 1. Proposed Treatment capacity has been considered by taking into the

projected population of 2037.

2. To meet up the sewage gap, DPRs are getting prepared in phases.

II. Septage management:

Septage is being regularly co-treated in the existing STPs.

1(one) no. FSTP, Pujali (8 KLD) has been proposed in the district.

* Sewage generation is based on estimated population in Urban
Areas as of 2022 taking 2011Census as base and the same has been
approved in the meeting of Technical Committee UD&MA Department

held on 23.11.2023.

« * Jtilization capacity is worked out on the basis of as on date

design flow of each STP.

7 FEB 202
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I. Sewage
Name of the District: South 24 Parganas
SL | Name of _E § E Status of existing Sewage Treatment Plant | Quality of | Time Details of | Water
N | Town = 5 (STP) discharge | bound plan | Hotels, Qaulity in
0 g _g- d treated | to meet up | Dharmashal | terms of
% Numb Built Capacity | Mode of | Sewage the gap a, Ashram | Fecal
< g er of | up Utilizati | disposal in particularl operating Coliform
] g STP Capacit | on in(%) | eachtown | Y for without (MPN/100
?.C: g y in | ** Feacal proper mi)
3 :
= 3 MLD Coliform consent
] and
Y £8 discharging
g 5= untreated
Q£ 3£ effluent
[a] [b] [c] [d] [e] [f] [e]
1 Diamond 5.49 0.2 1 2.03 9.90% A] Treated | a] Newly | a) 10.4 | The Report | Water
Harbour Water is | constrcut MLD is sought | Quality
being re- | ed STPs | capacity from  the | report
used for | are STP at | WBPCB, including
different compliant | (Diamond Alipore Feacal
purposes with the | Horbour) is | Regional Coliform for
as per | standard under Office. the month
policy set by | Proposal of October
prepared Hon'ble Stage 2023 to
by UD&MA | NGT in its December
Dept. order b) 35 MLD 2023 is
(June, dated 30- | capacity enclosed in
2020) 04-2019 STP at Annxuere-A
b} Old | (Maheshtal The reports
3 Budge 2.63 3.45 1 930 21.20% B] Balance | STPs .are a) are have_ been
Biidge treated ) co_mpllant under ) received
water is | with the | constructio from WBPCB
being standard n stage
discharged | set by Graphical
in surface | MoEFF&C | ¢) 8 KLD representati
water C in its | capacity on of
body notificatio | FSTP at Biochemical
n dated | (Pujali) is Oxygen
13-10- under Demand
2017 process of (BOD) level
sanction upto the
month of
d) State is Dec’'23 as
planning received
3 | Maheshta | 60.93 = = = - for setting from WEPCB
la up of STP/s is enclosed
& FSTP/s in Annexure-
for the B
projected
polpulation
in the year
2037
funding
from
NMCG,
AMRUT, &
State
Funds for

2. FEB 202
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Pujali 4.48

Total

79.53 2

11.33

a

mitigating
the gap in
phased
manner.

* Based on estimated population in Urban Areas as of 2022 taking 2011 Census as base.

[ 1]

|

| |

* * Utilization capacity is worked out on the basis of as on date design flow of each STP.

(f) Details of Hotels, Dharmashala, Ashram operating without proper
consent and discharging untreated effluent- The Report is sought
from the WBPCB, Alipore Regional Office.

Water quality status:

The report regarding water quality status for the month of October,
November, and December 2023 with the report of fecal coliform along
with the graphical representation of the Water Quality of the River
Ganga from July 2023 to December 2023 as received from WBPCB is
enclosed herewith for kind perusal of the Hon’ble Tribunal.(copy
enclosed).

7. Solid (Fresh and Legacy) waste management:

a) Fresh Waste Processing Status of Ganga Towns

Fresh Waste Processing Status of Ganga Towns
Per day
quantity :
Per day of Total % Duwpin
Collection Waste gof
Total 5 Waste 5 .
Sl Segregatio p and Processin . daily
War Fresh 5 being . . Processin | Tender .
No uLB d Waste nin no of e Transportati gin 5 - solid
. wards . onTotalin | TPDTOTA BE2R waste
Generatio in TPD L ur
P n (TPD) Segregate location
T | “\ d Manner ocati
' VE (TPD)
>\ LoA cum Earlier
‘ 30 8 16.14 27.13 28.54 1.46 Work Legacy
i1 Order waste
9 ks
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Issued

sites

Diamond
Harbour

16

19.53

16

12.68

19.53

12.69

6.84

Work
Order
Issued
for soil
testing,
designin
B
drawing
and
estimate
including
vetting
by JU for
SHG
Mode
ULBs in
Fresh
Waste
Processin

g

Earlier

Legacy

waste
sites

Maheshta
la

35

210

22

159.60

210

27.32

182.68

LoA cum
Work
Order
Issued

Earlier

Legacy

waste
sites

Pujali

16

12.63

2.90

12.63

2.53

10.1

Work
Order
Issued
for soil
testing,
designin
gf
drawing
and
estimate
including
vetting
by JU for
SHG
Mode
ULBs in
Fresh
Waste
Processin
g

Earlier

Legacy

waste
sites

b) Legacy Waste Status of Ganga Towns

Legacy Waste Processing Status of Ganga Towns

SL.
No.

No. of
Dump
sites

Area
(In
Acre)

Estimated
Quantity of
Legacy Waste
(in MT)

Status/ Time
of completion

Legacy
Waste
Processed

Acre
reclaimed

Manner of

Utilisation

of treated
waste

3.48

20,721

Completed

20721

3.48

Good
Earth for
land

10
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filling;
Diamond RDF being
2 et 1 2.00 9350 Completed 9350 2 _r
Integrated
Cement
plant
3 Maheshtala 1 19.61 2,30,517 Completed 230622 19.61
TOTAL 3 25.09 260588 260693 25.09
8. Construction and Demolition waste of Ganga Towns:
Construction and Demolition waste of Ganga Towns:
SI. District Name of | Total per day | The detail of plant | Remarks, if any
No. Ganga Town | generation of C & D | established for the
Waste within the | treatment of C & D
District Waste including the
(TPD) existing capacity and
capacity utilization
1 South 24 | Budge Budge |4.19 0
Parganas
2 South 24 | Diamond 225 0
Parganas Harbour
3 South 24 | Maheshtala 25 0
Parganas
4 South 24 | Pujali 2 0
Parganas

9. Report on Bio-Medical Waste Management:

The report of Bio-Medical Waste Management as received from the department of
Urban Development & Municipal Affairs, Government of West Bengal,
is listed below:

Sl. | Name of the | Number of | Bio-medical Bio-medical Waste
No. | District Health Care | Waste Treatment and disposal
Units ) (Kg/day) in Common
Generation
Bio-medical Waste
(Kg/day)

Treatment Facilities

—

7 { South-24c .| 687 2866.11 2866.11

/ /| Parganas
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10. Industrial Pollution Control:
Nos. of Grossly Polluting Industries (GPIs): O1 nos.

Sl. | Name of GPI
No.

01 M/s IFB Agro Industries Ltd.

Village - Durgapur, P.O.- Noorpur, P.S.-Ramnagar,24
South Parganas, Pin-743368

Present Status: Complied with Standard

The copies of the above mentioned reports as received from the
Department of Urban Development & Municipal Affairs,
Government of West Bengal, are annexed herewith and marked

as Annexure — R/3 (coly).

11. Report regarding encroachment of flood plains and erosion
of embankments / riverbanks submitted by the Secretary
(I/C) of General Administration Department and the Director,

Marine Department, Syama Prasad Mookerjee Port, Kolkata :-

As per G.S.R. 627(E) dated 24t June, 2016 (copy enclosed). The
limits of the Port include to the east and west of the River
Hooghly and that part of the River Hooghly and the shores

thereof as are within 45.7 meters of high water mark at spring
tld{GS’i L g \\

NN, LA

N o “p I S 1 \

N S 2
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Any encroachment observed in the flood plains is reported to the
local Municipality/ Corporation and Police. The party
undergoing such encroachment is notified to stop all such
construction in the flood plains i.e. foreshore of the river and
break the illegal construction forthwith.
However, Syama Prasad Mookerjee Port, Kolkata (SMPK) allow
private construction within port limit on either side of the
river following certain guidelines which are broadly as
follows:-
(@) The party has to submit a Preliminary plan in
Syamaprasad Mookerjee Port, Kolkata river chart along with
the Engineering drawing. Accordingly the Syamaprasad
Mookerjee Port, Kolkata team consisting of experts from
Marine, Civil, Hydrology and Estate undertake a joint
inspection of the site to determine the mean high water spring
line so as to ensure that no encroachment is there in the
foreshore of the river. Such construction is allowed subject to
the following :

(i) The party has to submit a plan prepared by Jadavpur

H,f__‘__[ﬁJ_piversity/ 11T (Kharagpur)/IIEST as regards to bank

N

,,.prote\ctmn work to be undertaken which is thereafter vetted

rEey o o
257 i

':5;-' by Ciﬁﬂ Engineering Department and modified as

13 LU FEL
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necessary. Such bank protection work is to be executed

without altering the bank line.

(i) No construction is allowed on the foreshore except for
Water intake jetties and passenger jetties/ terminals.

(iii) A clean clear corridor of 11m from Mean High Water
Spring line is to be maintained for undertaking such
construction.

(iv) As per NGT-EZ bench guideline for construction within
20,000 square metres or where the built up area is within
20,000 square metres, the party concerned has to submit
Environment Impact Assessment and Environment
Management Plan through agencies which is again
approved by a HOD, committee comprising of Director,
Marine Department, Chief Engineer and Chief Hydraulic
Engineer. For projects where built up area more than
20,000 square metre the party has to obtain Environment

Clearance from State Government.

(v) Syamaprasad Mookerjee Port, Kolkata undertakes anti-

erosion work aligned to the Nature by way of executing
River Training works in the River bank(s) adjacent to

-shipping channel to restrict widening of the river due to

‘-".‘2 '5 14 20 FEB 70t
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bank erosion, to optimise /reduce / eliminate the

requirement of Dredging and to hold the estuarine frame.

The copies of the above mentioned reports are collectively

annexed herewith and marked as Annexure — R/4 (coly).

12. That again a letter has been sent to the Executive Engineer-II,
Canal Division and the Executive Engineer, Kakdwip Irrigation
Division, South 24 Parganas vide Memo no.
13/NGT/112(2)/R/23, dated 05/01/2024 with the request to
send a comprehensive report with regard to the regulation of flood

plain zone.

The copy of the above mentioned letter is annexed herewith and

marked as Annexure — R/S.

13. That report from the Executive Engineer-1I, Canal Division and
the Executive Engineer, Kakdwip Irrigation Division, South 24
Parganas with regard to the regulation of flood plain zone is

awaited.

14. That a letter has been sent to the Sub Divisional Land and Land
Reforms Officer, Alipore, Diamond Harbour, Kakdwip vide Memo
G 13/NGT/111(5)/R/23 Dated 05/01/2024 with a request to

:'_f(.send a complled report on Mining- Number of cases registered

W1th1n al Year against illegal mining in the bed or flood plasss, ot

9 ( FE8 0
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river Ganga and its tributaries and details of enforcement of
mining policy of State and “Enforcement & Monitoring Guidelines
for Sand Mining” (EMGSM-2020) and sustainable Sand Mining

Management Guidelines 2016.

The copy of the above mentioned letter is annexed herewith and

marked as Annexure — R/6.

15. Report regarding Mining : The report as submitted by the
Sub Divisional Land and Land Reforms Officer, Alipore, Diamond
Harbour, Kakdwip interalia states that there is no

authorized /unauthorized sand mining within their jurisdiction.

The copies of the above mentioned reports are collectively annexed

herewith and marked as Annexure — R/7 (coly).

16. Report submitted by the 10 Ganga adjoining Blocks, District

South 24 Parganas are as follows :-

Block : Budge Budge-|

1) Report submitted by the Block Development Officer,

Budge Budge-I-

The Report submitted by the Block Development Officer,

/- Budge ‘Budgel vide Memo no.154, dated-22.01.2024 is
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incorporated as below: :

‘1. Sewage-
a) Per day generation of sewage —-6650 Cubic Meter.
b) Quantity of sewage treated per day-5400 Cubic Meter

c) The number of sewage treatment plant existing and their
capacity and capacity utilization and mode of disposal -

1 no. Sewage treatment plant has been completed under Budge
Budge Muncipality and it is now in discharging condition. In
future the service will be available to Budge Budge-I Block
areas ( As the STP will cover within 15 KM radius areas)

d) Quantity of discharged treated sewage from each STP,
particularly for fecal coliform- Now there is no STP
connection.

5400 cubic meter sewage in this Block area, is totally absorbed
to the underground through the soak pits.

e) Time bound plan to meet the gap, if any, in generation
and treatment of sewage- Gap 1250 Cubic meter.

At different places under Budge Budge-I, constructions of
Leach pits and Soak pits at community level are going on
within this Financial year.

Also one (1) no. of Sewage treatment plant has been completed
under Budge Budge Muncipality with capacity 9.3 MLD and it
is now in discharging condition.

The Block areas are within 15 KM range of the said STP, the
Block areas will get connections.

f) Details of Hotels, Dharamshala and Ashram operating
without proper consent and discharging untreated effluent

;.;and‘thg_‘action taken against them- Report is sought from
- WBPCB, Alipore Regional Office.

g) Watéf___@;uality in river and its tributaries in abutting

\ "districts /towns in terms of fecal coliform (MPN/100ml)-

_:‘:-:_.,‘ __‘u_f -”,,f’ _,—' GEJ

(_. .2
U
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22000 MPN/100ml.
II. Municipal Solid Waste disposal: Data not available.
III. Construction and Demolition waste:

a) Total per day generation of C & D Waste — No such data
available.

IV. Industrial Effluent discharge:

a) Number of industrial unit discharging their effluent
treated/untreated in river Ganga and its tributaries and
details of defaulting industrial units-

1 no., Birlapur Jute Mills, Birlapur, PS — Nodakhali, Pin -
743318.

b) Total daily generation of such industrial waste — (Copy
enclosed)

c) The manner of treatment of the industrial waste so
generated-Disposal to CHWTSDP. (Copy enclosed)

d) The discharge effluent analysis from the CETP and ETP
treating the industrial waste from each outlet-(Copy
enclosed)

e) The per day generation of industrial solid waste and
manner of its treatment and disposal - 0.01 Ton (Copy
enclosed).

V. Regulation of Flood Plain Zone: No flood plain zone has
been demarcated under Budge Budge-I.

VI. Bio medical Waste:

a) The per day total generation of bio medical waste -
Yellow Bag — 16Kg, Blue Bag — 0.5 Kg, Red Bag — 4 Kg, PPC
- 2.8 Kg.

“b) Thé‘iﬁﬁl_lner of its treatment and disposal- At first

healthcare staffs safely handle the bio medical waste and

—g i ° 19 FEB ik
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then segregate properly. Segregated waste carefully sent for
treatment to “GreenTech”. The BPHC staffs follow bio
medical waste rules. The hospital has deep burial pit for

non-infectious waste management.

VII. Mining:- No sand mining is present under this Block .
Block : Budge Budge-ll

2) Report submitted by the Block Development Officer,
Budge Budge-II-The Report submitted by the Block
Development Officer, Budge Budge-II vide Memo no. 54, dated-

11.01.2024 is incorporated as below: :

I. Sewage- No Sewage Generation from WTP.
II. Municipal Solid Waste disposal: Data not available.

III. Construction and Demolition waste: No Construction
and Demolition Generation from WTP.

IV. Industrial Effluent discharge - No effluent water
discharge.

V. Regulation of Flood Plain Zone: No Flood plain exists
under this block.

V1. Bio medical Waste:

a)The per day total generation of bio medical waste -Total
16 kg various types of Bio Medical Waste materials generate
per day. (Red Bucket- Skg, Blue Bucket- 3kg, White Bucket-
1kg, Yellow Bucket- 7 kg.)

_—b) The manner of its treatment and disposal- The block
i k@eﬁls‘\'all the Bio Medical Waste materials segregately in Red,
- Blue, White & Yellow Bucket and collect it by Green Tech

Company from our hospital(L.B. Dutta Hospital) by 48 hours
interval and they dispose these in their plant by their own

o 20 FEB 700k
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mechanism.

VII. Mining: No sand mining is present under this Block.

Block : Falta

enclosing the reports of the Mallickpur and Falta Gram
Panchayat vide Memo no. 139/BDO/ FALTA/2024, dated-
24.01.2024 is incorporated as below: :

I. Sewage-

a) Per day generation of sewage -

i) Mallickpur G.P-72 Lit.,

i) Falta G.P-50 Lit.

b) Quantity of Ssewage treated per day-
1) Mallickpur G.P- 40 Lit.,

ii) Falta G.P-40 Lit.

c) The number of Sewage treatment plant existing and
their capacity and capacity utilization and mode of
disposal - i) Mallickpur G.P-under process, ii) Falta G.P-2.

d)Quantity of discharged treated sewage from each STP,

P _tparﬁ:.iéiila‘:ly for fecal coliform-

, 1) i\?[alhckpur G.P- STP is under process.

/
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ii) Falta G.P-20 Lit.

e)Time bound plan to meet the gap, if any, in generation
and treatment of sewage-

i) Mallickpur G.P- 4 months.
ii) Falta G.P-3 months.

f)Details of Hotels, Dharamshala and Ashram operating
without proper consent and discharging untreated effluent
and the action taken against them- Report is sought from
WBPCB, Alipore Regional Office.

g)Water quality in river and its tributaries in abutting
districts /towns in terms of fecal coliform (MPN/100ml)-

i) Mallickpur G.P- Agency has been informed for testing.

ii) Falta G.P- The water testing agency has been informed for
testing of water in river.

II. Solid Waste disposal:
a) Per day generation of Solid waste -
i)  Mallickpur G.P- 72 kg
ii) Falta G.P-50 kg.
b) Quantity of solid waste treated per day -
i) Mallickpur G.P- 40 kg, (ii) Falta G.P-40 kg.
j) The gap in treatment of solid waste-
i) Mallickpur G.P- 32kg.
ii) Falta G.P- 10 kg

k) Legacy waste and the time bound plan to treat legacy
waste-

- i)~ Mallickpur G.P- 4 months.
ii) Falta G.P- 3months.

1) The' manner of utilization of the treated waste as well
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as rejects arising out of remediation of legacy waste-
i) Mallickpur G.P- Mannure, Vermipart.
ii) Falta G.P- Mannure and Vermicompost.

m) Current status of dumping of solid waste with
reference to location-

i) Mallickpur G.P- near Bus stop of Mamudpur.
ii) Falta G.P-near Falta P.S and Vat.

III. Construction and Demolition waste:

a) Total per day generation of C & D Waste -
i) Mallickpur G.P- average 4 kg.
ii) Falta G.P- 5 kg.

b) The detail of plant established for the treatment of C &
D Waste including the existing capacity and capacity
utilization-

i) Mallickpur G.P-

There is no such plant established but the wastes are
utilized for land filling and road beds preparing.

ii) Falta G.P-

There is no such plant established but the wastes are
utilized for land filling and road beds preparing.

IV. Industrial Effluent discharge - No industries under
Mallickpur and Falta G.P.

V. Regulation of Flood Plain Zone:

f) If the flood plain zone has been demarcated and the extent of
eﬁé’fpaé-hm_ent on the flood plain zone —No flood plain zone exist
// ‘under-this block.
f (= [VI. Bio medical Waste:
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a)The per day total generation of bio medical waste -
i) Mallickpur G.P-0.5 kg,
ii) Falta G.P-10 kg.
b)The manner of its treatment and disposal-
i) Mallickpur G.P-Destroyed.

ii) Falta G.P- Bio-medical waste are collected and destroyed
by burning.

VII. Mining: No sand mining is present under this Block.

BLOCK- SAGAR
4) Report submitted by the Block Development Officer,
Sagar-The Report submitted by the Block Development Officer,
Sagar vide Memo no. 1865, dated-27/12/2023 is incorporated

as below: :

I. Sewage- No such data available.

II. Solid Waste disposal:

a) Per day generation of Solid waste — 6 mt/ day.

b) Quantity of solid waste treated per day — 4 mt/day.
c) The gap in treatment of solid waste- 2 mt/day.

d) Legacy waste and the time bound plan to treat legacy
waste- No such data available.

e) The manner of utilization of the treated waste as well as
-~ -rejects arising out of remediation of legacy waste- No such
—data available.

- f) Current status of dumping of solid waste with reference
to location-4 SWM Centres at Sagar Block.
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III. Construction and Demolition waste: No such data
available.

IV. Industrial Effluent discharge - No industries under this
block.

V. Regulation of Flood Plain Zone: Flood Plain Zone does not
exists under this block.

VI. Bio medical Waste:

a)The per day total generation of bio medical waste — 1.8
kg(avg).

b) The manner of its treatment and disposal- Green Tech, a
bio medical waste treatment agency collects the wastes on a
weekly basis.

VII. Mining:- No sand mining is present under this Block .

BLOCK- NAMKHANA
5) Report submitted by the Block Development Officer,
Namkhana-The Report submitted by the Block Development
Officer, Namkhana vide Memo no. 50, dated-11/01/2024 is

incorporated as below: :

I. Sewage-

a) Per day generation of sewage — Generation of sewage in the
Block per day is approximately 9506332 ltr.

b) Quantity of sewage treated per day- No such data

~—available.

c) The number of sewage treatment plant existing and their
~capacity and capacity utilization and mode of disposal -
i Prop:ef' Sewage treatment mechanism (Waste stabilization pond)

70 FEB 101
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has not been developed in this Block yet.

d) Quantity of discharged treated sewage from each STP,
particularly for fecal coliform- No such data available.

e) Time bound plan to meet the gap, if any, in generation
and treatment of sewage-Construction of community as well
as individual Sock Pit and Leach Pit has been already taken up
from LWM Project and will be completed by the end March of
2024.

f) Details of Hotels, Dharamshala and Ashram operating
without proper consent and discharging untreated effluent
and the action taken against them-Hotel and home stays

under this block have sewage treatment facilities of their own.
The Report is sought from the WBPCB, Alipore Regional Office.

g) Water quality in river and its tributaries in abutting
districts /towns in terms of fecal coliform (MPN/100ml)-
Data is not available regarding existence of fecal coliform in
river Ganga and its tributaties.

II. Solid Waste disposal:

a) Per day generation of Solid waste — 30680 kg (Approx)
solid waste if generated per day under Namkhana Development
block among which 21475 kg is biodegradable waste and the
rest is non biodegradable.

b) Quantity of solid waste treated per day — 260 kg approx
solid waste is treated under this block with two SWM unit run
at Budakhali G.P and Namkhana G.P under this block.

c) The gap in treatment of solid waste- The gap between the
generation and treatment maybe reduced only when SWM unit
will run under rest five GP by the end of 2024.

d) Legacy waste and the time bound plan to treat legacy

waste- Door to door collection started under two number of GP
;A_-"if?.'_‘"Téhdfﬂqqpmposed at SWM unit under rest 5 number of GP solid
/O ~waste are decomposed at household level.

~e) The -‘m“jsf’tnner of utilization of the treated waste as well as

”\ : 7 % f, 25 a0l
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rejects arising out of remediation of legacy waste- The
collected biodegradable waste are converted into bio fertilizer
and sold at local market. The non biodegradable waste such as
plastic are graded according to their thickness and sold out to
the retailers. Plastic management units is proposed to be
constructed at Namkhana block by the end of 2024. This will
help us to recycle huge amount of plastic which are collected
every day.

f) Current status of dumping of solid waste with reference
to location- The door to door collection mechanism of solid
waste has been grown up at Namkhana and Budhakhali GP
under this block. The collected waste are dumped inside the
periphery of the project at Shibnagar Abad and Budhakhali
Mouza respectively.

III. Construction and Demolition waste: No such data
available within the block territory.

IV. Industrial Effluent discharge - Namkhana Development
Block is situated at the extreme south of the South 24
parganas district surrounded by different tributaries of Ganga/
Hooghly river. The block is socio economically relied on
agriculture. Large or medium industries are yet to be grown up
in this area. Hence change for industries effluence discharge to
Hooghly river or it’s tributaries from the area under the block is
very less.

V. Regulation of Flood Plain Zone:

f) If the flood plain zone has been demarcated and the extent of

encroachment on the flood plain zone -As Namkhana is a
riverine block. Hence most of the parts of this block are flood
prone, Iswaripur, Ganeshnagar, Narayanpur, Patbunia,
Baliara, Amrabati are most flood affected mouzas under
Namkhan. No details of encroachment is available with the
Block

/g) The detalls of direct discharge of pollutants by the
encroachers by the side of the river Ganga and its tributaries —
-Data not .avaﬂable

g 26 70 FED 10



32478

VI. Bio medical Waste:

a) The per day total generation of bio medical waste - per
day generation of bio medical waste under this Block is 65 kg
(Approx).

b) The manner of its treatment and disposal- The bio
medical waste generated per day at different sub center and
rural hospitals are collected centrally by Dwariknagar Rural
hospitals and disposed of at their end maintaining all the
norms as communicated to them by the Government of West
Bengal time to time.

VII. Mining:- No sand mining is present under this Block .

BLOCK- KULPI
6) Report submitted by the Block Development Officer,
Kulpi-The Report submitted by the Block Development Officer,
Kulpi vide Memo mno. 77/KLP, dated-18/01/2024 is

incorporated as below: :

I. Sewage-

a) Per day generation of sewage — Approximately 3499308
Ltrs Per Day. (calculated as per present population.)

b) Quantity of sewage treated per day- No such data
available.

c) The number of sewage treatment plant existing and their
capacity and capacity utilization and mode of disposal -

£ Pypp'é\fftslewage treatment mechanism (Waste stabilization pond)
/ &) “yet to be‘developed in this Block.

?,“_ --d) Quaﬂtity of discharged treated sewage from each STP,

X/ 27 e
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particularly for fecal coliform- No such data available.

e) Time bound plan to meet the gap, if any, in generation
and treatment of sewage- Construction of Soak pits/Leach
pits both in community and individual level has already been
started under Liquid Waste Management and expected to be
completed by the end March of 2024.

f) Details of Hotels, Dharamshala and Ashram operating
without proper consent and discharging untreated effluent
and the action taken against them- No such big Hotels or
Home stays under this Block jurisdiction except some food
joints who have their own mechanism.

The Report is sought from the WBPCB, Alipore Regional Office.

g) Water quality in river and its tributaries in abutting
districts /towns in terms of fecal coliform (MPN/100ml)-
Data is not available regarding existence of fecal coliform in
river Ganga and its tributaties.

II. Municipal Solid Waste disposal: No such data available.
III. Construction and Demolition waste:

No mechanism at block level to ascertain such data of C & D
waste.

IV. Industrial Effluent discharge - No such big industries
exists under this block. It is beyond the jurisdiction of block.

V. Regulation of Flood Plain Zone:

f) If the flood plain zone has been demarcated and the
extent of encroachment on the flood plain zone -River
Hoogly flows through West side of Kulpi Development Block.
Being a riverine block many parts of it are Flood Prone. Mainly
Hanra, Bishnurampur, Roytala, Dwari Ratneswarpur, Kalitala,
Masamari, Insinberia, Durganagar, Daksik Bhagabanpur,
@Qarankati, Jadabnagar, Rangafala, Tangrarchar are most flood

——Prone Mouzas of this Block.

ir ‘/ SAR g) 'fhe details of direct discharge of pollutants by the
\\\n, \ RE encroachers by the side of the river Ganga and its

e 20 FEB 0%
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tributaries -No such data available as no mechanism there.

VI. Bio medical Waste:

a) The per day total generation of bio medical waste -
Approximately 12 Kgs. per day. (As per information provided by
Block Medical Officer of Health, Kulpi)

b) The manner of its treatment and disposal- The bio
medical waste generated per day at different PHCs, sub center
and rural hospitals are collected centrally by “Green Take”, an
Organization engaged by their department and dispos their
end maintaining all the norms as communicated to them by
the Government of West Bengal time to time.

VII. Mining:- No sand mining is present under this Block .

Block : Kakdwip

7) Report submitted by the Block Development Officer,
Kakdwip-The Report submitted by the Block Development
Officer, Kakdwip, vide Memo no. 127/BDO/KDP, Dated-

22.01.2024 is incorporated as below: :
I. Sewage-

a) Per day generation of sewage — Generation of sewage in the
Block per day is approximately 12606332 lItr.

b) Quantity of sewage treated per day- This data is not
available.

c) The number of sewage treatment plant existing and their
capacity and capacity utilization and mode of disposal-
[ Proper Sewage treatment mechanism (Waste stabilization pond)
/ e "'has not been developed in this Block yet. But construction of
o leach pit and soak pit for both the individuals and community
level have been done in all GPs except Srinagar GP. The

process of installation of screeners in every drainage system
29
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has been initiated for physical treatment.

d) Quantity of discharged treated sewage from each STP,
particularly for fecal coliform-This data is not available.

e) Time bound plan to meet the gap, if any, in generation
and treatment of sewage-Construction of community as
individual Sock Pit and Leach Pit has been already taken up. At
present 39nos out of 42 nos of IMIS villages have been covered
under this project and will be completed remaining by the end
March of 2024.

f) Details of Hotels, Dharamshala and Ashram operating
without proper consent and discharging untreated effluent
and the action taken against them- Report is sought from
WBPCB, Alipore Regional Office.

g) Water quality in river and its tributaries in abutting
districts /towns in terms of fecal coliform (MPN/100ml)-
This data is not available.

II. Solid Waste disposal:

a) Per day generation of Solid waste — 120000 kg/day
(Approx) solid waste if generated per day under Kakdwip
development block among which 9000/kg is biodegradable
waste and the rest is non biodegradable.

b) Quantity of solid waste treated per day -90000 kg approx
solid Waste is treated under this block with 5 SWM unit run at
Pratapadityanagar, Madhusudanpur, Surjanagr,
Eishibankimchandra, Ramgopalpur GP under this block .

c) The gap in treatment of solid waste- There are seven GP
have already covered by SWM units and the gap between the
generation and treatment maybe reduced only when SWM unit
will run under rest five GP by the end of 2024.

d) Legacy waste and the time bound plan to treat legacy

~ waste-"Door to door collection started under seven number of

"GP and decomposed at SWM unit. Under rest four numbers of
-GP .‘SOIi'df;j&aste are decomposed at household level and it have

30 70 FEB 700
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been used on their kitchen garden and farms.

e) The manner of utilization of the treated waste as well as
rejects arising out of remediation of legacy waste- The
collected biodegradable waste are converted into bio fertilizer
and sold at local market. The non biodegradable waste such as
plastic are graded according to their thikness and sold out to
the retailers. Plastic management units is proposed to be
constructed at Kakdwip block by the end of 2024. This will help
us to recycle huge amount of plastic which are collected every
day.

f) Current status of dumping of solid waste with reference
to location-Door to Door collection mechanism of solid waste
is done at Pratapadityanagar, Swami Vivekanandan, Sri Sri
Ram Krishna, Madhusudanpur,Rishi Bankimchandra ,
surjanagar and Ram Gopalpur Gram panchayat under this
block.

III. Construction and Demolition waste: The data is not
available at this block.

IV. Industrial Effluent discharge - Kakdwip Development
Block is situated at the extreme south of the South 24
Parganas district surrounded by different tributaries of
Ganga/Hooghly river. The block is socio economically relied on
agriculture. Large or medium industries are yet to be grown up
in this area. Hence change for industries effluence discharge to
Hooghly river or it’s tributaries from the area under this block
is very less.

V. Regulation of Flood Plain Zone: This data is not available
under this block.

VI. Bio medical Waste:

a)The per day total generation of bio medical waste — Per
day generation of bio medical waste under this block is 205 Kg
(Approx).

b) The manner of its treatment and disposal-The biomedical
waste generated per day at the Kakdwip super specialty

31
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hospital and different sub center and rural hospitals are
collected Centrally by Kakdwip super specialty hospital and
disposed of at their end maintaining all the norms as
communicated to them by the Government of West Bengal time
to time.

VII. Mining: - No sand mining is present under this Block.

Block: Patharpratima
8) Report submitted by the Block Development Officer,
Patharpratima-The Report submitted by the Block
Development Officer, Patharpratima, vide Memo no. 63 /BDO,

Dated-11.01.2024 is incorporated as below: :

I. Sewage- No data available under this Block.

II. Solid Waste disposal:

a) Per day generation of Solid waste — Laxmijanardanpur
Gram Panchayet - 9.92 Ton/day.

b) Quantity of solid waste treated per day -
Laxmijanardanpur Gram Panchayet - 9.92 Ton/day.

c) Legacy waste and the time bound plan to treat legacy
waste- Laxmijanardanpur Gram Panchayet -45 days.

e) The manner of utilization of the treated waste as well as
rejects arising out of remediation of legacy waste-
Laxmijanardanpur Gram Panchayet- all sorts of biodegradable
wastes are being collected, segregated, composed at SWM unit
to produce organic manure, non biodegradable solid wastes are
,Qpllected and sold to local scrap dealers.

ﬂ__(i}irpgnt status of dumping of solid waste with reference
to location- i) Patharpratima G.P- SLWM project in
: 32
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Madhabnagar Mouza is running,.

ii) Gopalnagar G.P- SWM project at Durgagobindapur is on
going and will start in few days.

iiijDurbachati G.P- SWM project at mouza Radhakrishnanagar,
Durbachati, Krishnapur, Paschim Surendranagar,
Chitamanipur, Kamdebnagar.

iv)S.Purnachandrapur G.P- SWM project at mouza Taranagar is
under process.

v)DK Gangadharpur G.P- SWM project is under process.

vi) DK Raypur G.P- SWM project at mouza Piprakhali is under
process.

vii) Ramganga G.P- SLWM project at mouza Debichak is under
process.

viii) Brajaballavpur G.P- SWM project at Kshetramohanpur
mouza is under process.

ix) Banashyamnagar G.P- SWM project at Shibnagar mouza is
under process.

x) G-plot G.P- SWM project at DK Surendraganj ghat is under
process.

xi) Herambagopalpur G.P- approval sought for SLWM project.

Xii) Laxmijanardanpur Gram Panchayet- SWM project is under
process at Maheshpur.

xiii)Sridharnagar G.P- SWM project at Rakhalpur mouza is
under process

xiv)Digambarpur G.P- SWM project already started in 2017.

III. Construction and Demolition waste: The data is not
| ava_ilable at this block.

__—IV. Industrial Effluent discharge - The data is not available at

‘this block.
e 'Re’g;x_iation of Flood Plain Zone: This data is not available

33
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under this block.
VI. Bio medical Waste: The data is not available at this block.

VII. Mining: No sand mining is present under this Block.

Block: Diamond Harbour-I

9) Report submitted by the Block Development Officer,
Diamond Harbour-I -The Report submitted by the Block
Development Officer, Diamond Harbour-I vide Memo

no.230/DH-I , Dated- 08/02/2024 is incorporated as below:

I. Sewage-

a) Per day generation of sewage - i) Parulia Gram Panchayat-
The data is not available because there are septic tank and
soak pit for office, school, individual houses.

ii) Kanpur Dhanberia Gram Panchayet- Data is not available.

b) Quantity of sewage treated per day- This data is not
available.

c) The number of sewage treatment plant existing and their
capacity and capacity utilization and mode of disposal-
This data is not available

d) Quantity of discharged treated sewage from each STP,
particularly for fecal coliform-This data is not available.

e) Time bound plan to meet the gap, if any, in generation
and treatment of sewage- This data is not available

f) Details of Hotels, Dharamshala and Ashram operating

-grit_hqu’i:" proper consent and discharging untreated effluent
/ and the action taken against them- Report is sought from
“WBPCB, Alipore Regional Office.

> 7 0 FEB 202
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g) Water quality in river and its tributaries in abutting
districts /towns in terms of fecal coliform (MPN/100ml)-
This data is not available.

II. Solid Waste disposal: Data not available.

III. Construction and Demolition waste: The data is not
available at this block.

IV. Industrial Effluent discharge - The data is not available at
this block.

V. Regulation of Flood Plain Zone: This data is not available
under this block.

VI. Bio medical Waste:

a)The per day total generation of bio medical waste — i)
Parulia Gram Panchayat-1.3 kg per day.

ii) Kanpur Dhanberia Gram Panchayet- 3 kg Per day.

b) The manner of its treatment and disposal-- i) Parulia
Gram Panchayat-It is sent to BMOH hospital.

ii) Kanpur Dhanberia Gram Panchayet- It is sent to
Panchagram Rural Hospital.

VII. Mining: No sand mining is present under this Block.

Block: Diamond Harbour-II

10) Report submitted by the Block Development Officer,
Diamond Harbour-II- The Report submitted by the Block
Development Officer, Diamond Harbour-II vide Memo no.

158/DH-II , Dated- 06/02/2024 is incorporated as below: :

/1. Sewage- Data is not available.

II Solid Waste disposal: a) Per day generation of Solid

35




waste — 4730 Kg.
b) Quantity of solid waste treated per day — 4730 Kg.
c) The gap in treatment of solid waste- 3 Days.

d) Legacy waste and the time bound plan to treat legacy
waste- Data is not available.

e) The manner of utilization of the treated waste as well as
rejects arising out of remediation of legacy waste- Data is
not available.

f) Current status of dumping of solid waste with reference
to location-Kalatalahat, Bhadura Haridas newly started.

III. Construction and Demolition waste: The data is not
available at this block.

IV. Industrial Effluent discharge - Data is not available.

V. Regulation of Flood Plain Zone: This data is not available
under this block.

VI. Bio medical Waste:
a)The per day total generation of bio medical waste — 15 Kg.

b) The manner of its treatment and disposal- Green tech
technology.

VII. Mining:- No sand mining is present under this Block .

The copies of the above mentioned reports as submitted by the
10 Ganga adjoining Blocks, District of South 24 Parganas are
collectively annexed herewith and marked as Annexure — R/8
(coly).

17.That a letter as received from the Senior Environmental
[ | Engirieé}”, West Bengal Pollution Control Board, Alipore
| \ ' Regional Office, South 24 Parganas vide Memo no-
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71/20/WBPCB/ARO(09)/2022 dated- 15.02.2024 inter-alia
states that Show cause letter has been issued to Hotels,
Dharmashala, Ashram within Ganga Adjoining Blocks and
Municipalities in the district South 24 Parganas.

The reply to the Show cause letter may be helpful to prepare

the list of units operating without consent.

The letter further states that it is not possible to provide
information in a comprehensive manner on consent status and
effluent discharge status of such Hotels, Dharmashala, Ashram
within Ganga Adjoining Blocks and Municipalities because the
consent may be issued to such units which is under Green

Category by the District Industry Centre.

The copy of the above mentioned letter submitted by the Senior
Environmental Engineer, West Bengal Pollution Control Board,
Alipore Regional Office, South 24 Parganas is annexed herewith

and marked as Annexure - R/9.

18. That with reference to this, a letter has been sent to the
General Manager, District Industries Center, South 24
Parganas vide memo no. Misc/837/2024 dated 15.02.2024
directing to send the exhaustive list of Hotels including
res‘;aurant, Dharmashala, Ashram operating without proper

. -'co'n_s‘e"nﬂt and discharging waste water to River Ganga directly or
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indirectly via drain/canal/khal/or any other mode.

The copy of the above mentioned letter is annexed herewith and

marked as Annexure — R/10.

19 .That the General Manager, District Industries Center, South
24 Parganas submitted a letter vide Memo no- 771/DIC/S-
24Pgs dated-16.02.2024 which inter-alia states that the office
issues Consent to Establish and Consent to Operate only for
small Green category units using the common portal of

WBPCB.

The copy of the above mentioned letter is annexed herewith and

marked as Annexure - R/11.

20. That in view to the above the deponent prays for some time
to send the comprehensive list of the Hotels, Dharmashala,
Ashram within Ganga Adjoining Blocks & Municipalities
running without consent to operate and discharging untreated
effluents/waste water to River Ganga directly or indirectly via
drain/canal/khal/or any other mode as the final report from
the Senior Environmental Engineer, West Bengal Pollution

- _Control Board, Alipore Regional Office, is awaited.

f"'f,__;f [ -2k That in view of the facts and circumstances stated above, it

\ 4, 38 20 FEB 702
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is most respectfully prayed that this Hon’ble Tribunal may
graciously be pleased to pass such further order or orders as

deemed fit and proper in the interest of justice.

22. That the Statement made in paragraph No. 1 is true to my
knowledge and those made in paragraph 2 to 19 hereof are
based on information derived from the records including facts
& figures which I verified and believe to be true to the best of
my knowledge and belief and rest are my humble submissions

before the Hon’ble Tribunal.

| DEPONENT

District Magstrate,
South 24-Parganas

sotlemnly Affirmed & w
hetore me OfY dentificauan

BIPLAB S
A TARY ; iD=
CoN Gowvt OfW Bengdd 3 Y me
9> -
2 0 FEB 202
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VERIFICATION

I, Sumit Gupta, District Magistrate, South 24 Parganas, do

hereby verify that the contents of the compliance report in the

form of affidavit are true and correct to the best of my

knowledge and belief. No part of the report is false and nothing

material has been concealed there from.

Verified at Kolkata on this 20th day of February, 2024.

40

FW
MNEN’T

District Magistrate,
South 24-Parganas




11-14.

Government of West Bengal
Office of the Additional District Magistrate &
District Land & Land Reforms Officer, South 24 Parganas
New Treasury Building (8t:& 9t: Floor), Alipore, Kolkata - 700027.
TEL. NO. 2479-1955,2479-2196, FAX- 2499-4820, email ID-

dllro.s24pgs@gmail. Com

AN ISO 9001:2008 CERTIFIED ORGANIZATION

. The Block Development Officer,

Memo No..- lS//OGF{Qy/NGT/R/ZQS Dated: 19/12/2023
To,

Budge Budge -1/Budge Budge- II/Falta/Diamond
Harbour-1/Diamond Harbour-11/Kulpi/Kakdwip/
Namkhana/Sagar/Patharpratima Block of
District South 24-parganas.

The Executive Officer,
Budge Budge/Pujali/Mahestala/Diamond Harbour
Municipality of District South 24-Parganas.

Sub: Regarding solemn order dated 24.11.2023 i.c.w, O.A no 200
of 2014/PB passed by the Hon’ble National Green Tribunal New
Delbi in the matter of M.C Mehta Vs Union of India & Ors.

Ref: Solemn Order dated 24.11.2023 in the above stated matter.

Reference to the above, this is to inform you that Hon’ble National Green
Tribunal (Principal Bench) was pleased pass the solemn order dated 24.1 1.2023 by
directing the concerned District Ganga Protection committees in the state of West
Bengal through their Ex-officio Chairman (District Magistrate) for submitting the
report regarding Ganga Protection Plan.

Under such circumstances, you are requested to send the desired reports as
directed by the Honble Tribunal to this end at the earliest, for submitting
compliance report before the Hon’ble Tribunal.

This may be treated as Extremely Urgent.
B e
Enclo : Order dated 24.11.2023. %\/-’

Additional District Magistrate and
District Land and Land Reforms Officer
South 24 Parganas
Memo No..- 13/106S"/1/NGT/R/23 Dated: 19/12/2023

Copy forwarded for information to :

1. The C.A. to the District Magistrate, South 24 Parganas.

N

Additional District Magistrate and
District Land and Land Reforms Officer
South 24 Parganas




32493

Item No.04 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No.200/2014
(C.W.P. No. 3727/1985)
(I.A. No. 340/2022)

M.C. Mehta Applicant

Versus

Union of India & Ors. Respondent(s)

Date of hearing: 24.11.2023

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON

HON’ELE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Applicant: Ms. Katyayni, Adv. for Applicant

Respondent: Mr. Kaushal Gautam, AAG with Ms. Snehpreet Kaur, Adv. for the
State of Uttarakhand
Mr. Rahul Verma, AAG for the State of Uttarakhand& SIIDCUL
Mr. MukeshVerma, Adv. for UKPCB
Mr. Gigi.C.George, Adv. for NMCG

ORDER
1. The issue under consideration in this Original Application is about
prevention, control and abatement of pollution of River Ganga. The
Tribunal in the previous order dated 05.09.2023 had taken note of the
fact that the main stream of river Ganga in Uttarakhand flows from 7
district and its tributaries from 6 Districts thus, there are total 13
districts abating river Ganga or its tributaries. The Tribunal had also
taken note of the written submission of the Counsel for the Applicant
dividing the entire stretch of River Ganga in State of Uttarakhand in three
parts and accordingly had reproduced the issues pointed out by counsel
for the applicant for each of the stretch and directed the District
Collector, the Ex-Offico Chairman of District Ganga Protection Committee
to submit a report and such reports were called from each of the 13

Districts in pursuance to the direction of the Tribunal. The reports have

2.




been submitted for district of Nainital, Champawat, Udhamsingh Nagar,

Pithoragarh, Tehri, Devpriyag, Chamoli, Haridwar, Pauri Garhwal and

Bageshwar and we have gone through those reports. We find that the

basic information for proper consideration of the issue have not been

disclosed by any of the District. For each of the District with respect to

each city/town of the District apart from the other information, following

information is requiredto be disclosed

I. Sewage

a)

b)

d)

g)

Per day generation of sewage in each city/town within the
District.

Quantity of sewage treated per day, city/town wise.

The number of sewage treatment plant existing and their
capacity and capacity utilization and mode of disposalin each
city/town.

Quantity of discharged treated sewage from each STP,
particularly for fecal coliform.

Time bound plan to meet the gap, if any, in generation and
treatment of sewage

Details of Hotels, Dharamshala and Ashram operating
without proper consent and discharging untreated effluent
and the action taken against them.

Water quality in river and its tributaries in abutting districts

/towns in terms of fecal coliform (MPN/100ml)

II.  Municipal Solid Waste disposal:

a)

b)

c

Per day generation of Solid waste in each city/town within
the District.
Quantity of solid waste treated per day. in each city/town of
the District.

The gap in treatment of solid waste.
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d) Legacy waste and the time bound plan to treat legacy waste.
e) The manner of utilization of the treated waste as well as
rejects arising out of remediation of legacy waste.
f) Current status of dumping of solid waste with reference to
location.
III.  Construction and Demolition waste:
a) Totai per day generation of C & D Waste within the District.
b) The detail of piant established for the treatment of C & D
Waste including the exsting capacity and capacity
utilization.
IV.  Industrial Effluent discharge
a) Number of industrial unit discharging their effluent
treated/untreated in river Ganga and its tributaries and
details of defaulting industrial units.
b) Total daily generation of such industrial waste within the
District.
¢) The manner of treatment of the industrial waste so
generated.
d) The discharge effluent analysis from the CETP and ETP
treating the industrial waste from ezch outlet.
e) The per day generation of industrial solid waste and manner
of its treatment and disposal in the District, -
V. Regulation of Flood Plain Zone:
f} If the fiood plain zone has been demarcated and the extent of
encroachment on the flood plain zone in the District,
g2 The details of direct disé:harge of polluténts by the
encroachers by the side of the river Ganga and its tributaries

in the District.

qy




VI. Bio medical Waste:

a) The per day total generation of bio medical waste in the
District.

b) The manner of its treatment and disposal.

VII. Mining:

a) Number of cases registered within a year againstillegal
mining in the bed or flood plainsof river Ganga and its
tributaries and details of enforcement of mining policy of
State and “Enforcement & Monitoring Guidelines for Sand
Mining” (EMGSM-2020) and Sustainable Sand Mining

Management Guidelines 2016.

2. The concerned hydro project set up on river Ganga and iis
tributaries will ensure maintaining and complying with the prescribed

minimum 15 % of flow of water in the river Ganga and its tributaries.

3. On the perusal of the reportsfiled by the District Magistrates of
different Districts of Uttarakhand, we find that the ahove relevant
information is missing. Such infortﬁation is also required by the
concerned District Magistrate of other Districts of the State from where
river Ganga or its tributaries are flowing. Therefore, we direct that this
order be circulated to the Chief Set_:retarias of all the concerned States i.e.
Uttarakhand, Uttar Pradesh, Jharkhand, Bihar and West Bengal so that
the report filed by the concerned District Magistrates include the above

information.

4, Let the fresh report be submitted by the concerned District

Magistrates of State of Uttarakhand within eight weeks.

5. List this matter on 9t February, 2024

Prakash Snhrivastava, CP

a
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November 24, 2023

Original Application No.200/2014
(LA. No. 340/2022)

HB

Sudhir Agarwal, JM

Dr. A. SenthilVel, EM

Y4
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OFFICE OF THE
DISTRICT MAGISTRATE & COLLECTOR
SOUTH 24 PARGANAS

Office: 12, Biplabi Kanai Bhattacharya Sarani, Alipore, Kolkata — 700027
Phone: 033-2449 9944 / 2479 1694, Fax: 033-2448 7871
Email: dm.s24pgs@gmail.com, dm-ali@nic.in

Memo No..- 13/400 GT/R/23 Dated: 0§/ 11/2023

To,

1. The Director of Marine,
Shayamaprasad Mukherjee Port,
15, Strand Road, Kolkata - 700 001.

2. The Executive Engineer -II,
Canal Division,
South 24 parganas.

3. The Executive Engineer,
Kakdwip Irrigation Division,
South 24 Parganas.

Sub: Regarding solemn order dated 25.09.2023 i.c.w, 0.A no 200
of 2014 /PB passed by the Hon’ble National Green Tribunal,New
Delhi in the matter of M.C Mehta Vs Union of India & Ors.

Reference to the above, this is to inform you that Hon’ble National Green Tribunal
(Principal Bench) was pleased pass the solemn order dated 25.09.2023 (copy enclosed)
by directing the concerned District Ganga Protection committees in the state of West
Bengal through their Ex-officio Chairman (District Magistrate) for submitting the
report regarding Ganga Protection Plan.

Therefore, you are requested to send a comprehensive report in connection with
solemn order dated 25.09.2023 passed by the Hon’ble National Green
Tribunal, (Principal Bench),New Delhi specifically on point no. 07 sub point no. 03 at
page no. 05 of the said order (as enclosed) to this end within 10t November, 2023.

This may be treated as Extremely Urgent.

istrict Magistrate
South 24 Parganas.
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GOVERNMENT Of WEST BENGAL
DEPARTMENT OF URBAN DEVELOPMENT & MUNICIPAL AFFAIRS
NAGARAYAN, DF-8, SECTOR-I,
SALT LAKE CITY, KOLKATA 700064

No. 9 /UDMA-15011(15)/11/2023-LS-MA SEC-Dept. of UDMA Date: 16.01.2024

From: Smt. Nandini Ghosh, IAS,
Senior Special Secretary to the Govt. of West Bengal.

To: District Magistrate & Ex Officio Chairperson- South 24 Parganas District Ganga Protection Committee

Sub:  Submission of information for the purpose of complying with the directions given by Hon’ble NGT in
Original Application No. 200/2014/PB [M.C. Mehta —Vs- Union of India &Ors.].
Ref: Order dated 24.11.2023 (to be read with 6.12.2023) given by Hon’ble NGT (Principal Bench) under OA 200.

Sir/Madam.

With reference to the above subject. this is for your kind perusal that the information and data pertaining to point no. |
(1) ‘a’ to ‘g’ excepting ‘f” and point no 1 (VI), "a” and *b" of the order of Hon’ble NGT as stated above are enclosed
herewith.
With regard to the information on other points of the order as desired by Hon’ble NGT, you are sincerely
requested to co-ordinate with concerned Department/Authority/Executing Agency at the earliest.
You are kindly requested to provide a copy of the affidavit filed by you to the Environment Department with
intimation to this Department and WBSPMG.
You may kindly like to contact the under mentioned Officials for any other query relating to filing of affidavit:
1. Special Law Officer (Dr. S.Das), UD & MA Department (+918777838130)
2. Senior Law Officer (Mr. P.Chakraborty), UD & MA Department (+918777578990)

This may kindly be treated as extremely urgent.
Enclo: 1. Orders of HNGT given under OA 200/2014
2. The templaies containing the daia as stated above.
3. The Water Qudlity Report as received from WBPCB.

Y ours faithfully,

o

Senior Special Secretary to the Govt. of West Bengal.

No.9 /1(12)/UDMA-15011(15)/11/2023-1.S-MA SEC-Dept. of UDMA Date: 16.01.2024
Copy forwarded for kind information Oto:

1. The Member Secretary. WBPCB.
The Director General, NMCG.
The Principal Secretary, Environment Department
The Principal Secretary, UD & MA Department& Executive Chairperson, WBSPMG.
The Municipal Commissioner, KMC and CEO, KMDA.
The Secretary, KMDA.
The Executive Director (Technical). NMCG.
The Executive Director (Admin). NMCG.
9. The Special Law Officer, UD & MA Department.
10. The Engineering Wing, WBSPMG.

11. Sr. PS to the Principal Secretary, UD & MA Department
12. Sr. PS to the Sr. Special Secretary, UD & MA Department. E //

N O LB W

NANDIN] GHOSH, Isenior Special Secretary to the Govt. of West Bengal.

Senior Specia] i
Department o : SECretarY

f Urban Develo

£L ment
A}»hmunpa] AffairBP )
Govt. of Wess Benga[




32500

GOVERNMENT OF WEST BENGAL
DEPARTMENT OF URBAN DEVELOPMENT & MUNICIPAL AFFAIRS
NAGARAYAN, DF-8, SECTOR-I,
SALT LAKE CITY, KOLKATA 7000064

No. 2009)/UDMA-15011(15)/11/2023-LS-MA SEC-Depl. of UDMA Date: 24.01.2024

I'rom: Smt. Nandini Ghosh, 1AS,

To:

Senjor Special Secretary 1o the Govt, of West Bengal.

1. Chairperson - Howrah District Ganga Protection Commiltiee

2. Chairperson - Hooghly Distriet Ganga Protection Commiliee

3. Chairperson - North 24 Parganas District GangaProtectionCommitiee
4. Chairperson - South 24 Parganas District Ganga Protection Committee
5. Chairperson - Nadia District GangaProtectionCommitlee

6.  Chairperson - Malda District Ganga Protection Committee

7. Chairperson ~ Murshidabad District Ganga Pratection Commiltee

8 Chairperson - Purba Burdwan District Ganga Protection Commillee

$.  Chairperson - Purba Medinipur District Ganga Protection Commillee

Sub:  Corrigendum in connection with submission of information for the purpose of complying with the directions given by

Ref:

Hon'ble NGT in Original Application No., 200/2014/PB [M.C. Mehta -Vs- Union of India &Ors.|

1. Our letter(s) dated 16.01,2024 with regard to Submission of information for the purpose of complying with ch-
directions given by Hon'ble NGT in Original Application No. 200/2014/PB |M.C. Mehta =Vs- Union of India
&Ors.|

2. Order dated 24.11.2023 (to be read with 6.12.2023) given by Hon’ble NGT (Principal Bench) under OA 200,

SirrMadam,

With reference to the above subject, | am directed to forward herewith the corrigendum and daw pertaining to point

no. (1) *a” to g excepting {7 of the order of Hon'ble NG dated 24.11.2023.

You are kindly requested to provide a copy of the aflidavit filed by you to the Environment Department with intimation

to this Department and WBSPMG.

You may kindly like to contact the under mentioned Officials for any other query relating to filing of alfidavit:
1. Speciul Law Officer (Dr. S.Das). UD & MA Department (+918777838130)

2, Senior Law Oflicer (Mr. P.Chakraborty), UD & MA Department (+918777578990)

This may Kindly be treated as extremely urgent.

Enclo: Corrigendum and data pertaining in connection with paint no 1 (1) ‘a’ to 'g" excepting 'f* of the order of Hon'ble NGT

dared 24 11.202

N.B.: The eurlier communication in connection with point no. 1 (I) ‘a’ to ‘g" excepting *f* only of the order of Hon'ble NGT

dated 24.11.2023 as forwarded vide our letter(s) dated 16.01.2024 may kindly be ignored.

Youyrs faithtully.

Senior Special Setfetary to the Gevi. of West Bengal.

No. 2009)/1(12)/UDMA-15011(15)/11/2023-1L.5-MA SEC-Dept. of UDMA Date: 24.01.2024
Copy forwarded for kind information Qw:

I'he Member Secretary, WBPCB.

I'he Director General, NMCG.

The Principal Sceretary, Environment Department

I'he Principal Secretary, UD & MA Departmentd Executive Chairperson, WBSPMG
['he Municipal Commissioner. KMC and CEQO, KMDA,

6. The Secretary, KMDA.

7. The Executive Director (Technical), NMCG

8. The Executive Dircctor (Adming. NMCG.

9. The Special Law Officer. UD & MA Department.

10. The Lngineering Wing, WHBSPMG. \
11. Sr. PS o the Principal Secretany. UD & MA Department -
12, Sr PS w the SroSpecial Seeretary, UD & MA Department. e

h e L 2 —

Senior Special Searetary Lo the Govt of West Bengal

Page Lo d NANDINI GHOSH, 1as
Senior Special Secretary
Department of Urban Development &
Municipal Affairs
Govt. of West Bengal
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Progress report regarding Solid Waste Management of 43 Ganga Towns up to December, 2023

municipal Solid waste in

Ganga Towns

Konnagar, Uttarpara Kotrang, Champdany, Haldia, Kolkata MC and
Krishnanagar are functioning at present including one no RWMC with
SLF has been set up at Baidyabati, that caters six Ganga towns of
Hooghly District. Upgradation of the plants has been proposed by the
Transaction Advisors engaged for assisting State Govt, towards
Scientific planning of SWM.

For waste processing unit and O&M : Work order issued for 17 ULBs,
Tender in different stages for 17 ULBs and to be processed through
SHG mode in 6 ULBs, out of that workorder issued for 3 ULBs. Plant|
in operation (Krishnanagar and Haldia) and 500 TPD plant is under
operation in Kolkata MC.

For legacy waste removal through bio mining: Out of 41 dumpsites of]
39 ULBs work completed in 24 dumpsites of 20 ULBs, work started in
17 dumpsites of 19 ULBs and remaining are in different stages of

tender.

ITill date 34.44 lakh household bins (green and blue colour) provided to
these Ganga Towns and 23684 Community bins (green and blue
icolour) also provided

SI. [Name of the

No: [components Status Remarks

1. hoo% Scientific _ : ' e Microplanning Organizationshave
Management ofg(Nme) waste processing plants at Baidyabati, Rishra, Srerampore, been engaged for assisting State

Govt, towards Scientific
planning of SWM for each and

every ULBs.

2. There are no open dump sites present along River Ganga.
Status of open dump)
sites and GVPs along
River Ganga.

3. Screening Out of 402 drains discharging to River Ganga 400 Drains on which|List showing the name of the
arrangements and |screens have been provided and they are being cleaned at a regular|[ULBs with details has been
their regular cleaning atjintervals. attached.
all nullahs in Ganga ) . L . . .

B In rest 2 no. of drains, screen installation is not technically feasible, bio-
owns.
remediation & phyto-remediation measures undertaken.

4. |Regular Ghat cleaning. 11400, cleaning operation is being done by all the respective ULBs on

regular basis. Bins have been provided at every Ghat.

5. |Anti litering message IAnti littering messages have been displayed on each and every Ghats.

6. Progress  in SBM—UODF status Achieved- Self Declared: 43 ULBs, Gol declared ODF: 38

ULBs
matters
ITarget for IHHL construction-67851 nos
IHHL construction Completed=66262 nos (98%)
IHHL Geo-tagging Completed-65773 nos
7  |Inspection of Ghats Report Annexed
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Per day Per day quantity of| Collection )
Total Segregation | Total Waste being and Waste
Sl. No. District ULB Ward Fresh in no of collected in Transportati [ Processing in Tender Status
Waste wards Segregated Manner| on Totalin | TPDTOTAL
Generatio (TPD) TPD
1 HOOGHLY Baidyabati 23 66.45 23 66.45 66.45 65|LoA cum Work Order Issued
2 HOOGHLY Bansberia 22 40 22 37.00 40 29.5|Work started
3 HOOGHLY Bhadreswar 22 22.53 22 22.53 22.53 22.53|LoA cum Work Order Issued
4 HOOGHLY Champdany 22 19.06 22 13.04 3.238 20|LoA cum Work Order Issued
Ch S floated both
5 HOOGHLY andannagor 33 21.44 33 71.44 71.44 71.44 Integrated Fresh Tender to be floated bo
e MC for Legacy and Fresh Waste
H y ted bot
6 HOOGHLY 0_0gh|y 20 28 30 39,78 Jc 39.78 Integrated Fresh Tender to be floate both
Chinsurah for Legacy and Fresh Waste
7 HOOGHLY Konnagar 20 25.4 20 24.12 25.4 25|LoA cum Work Order Issued
8 HOOGHLY Rishra 23 53.87 21 51.97 53.87 45(LoA cum Work Order Issued
9 HOOGHLY Serampore 29 95 29 18.82 95 78|LoA cum Work Order Issued
Utt
10 HOOGHLY Kotﬁ;iagra 24 89.945 24 89.95 89.945 40| LoA cum Work Order Issued
TOTAL 248 558.695 246 435.095 542.873 436.25
Standalone Tender to be floated.
ASCI is preparing the DPR for collection,
11 HOWRAH Howrah MC 50 911 29 206.18 911 10.57|transportation and setting up Fresh Waste
Processing Unit including Waste to
Energy Plant for remaining waste at HMC
12 HOWRAH Uluberia 32 120 32 92.78 120 0|LoA cum Work Order Issued
TOTAL 82 1031 61 298.96 1031 10.57
MT ti tion. Tender for
13 KOLKATA Kolkata MC 144 4236 144 1091.00 4236 et [RURSITEIEIAEIR KRttt Tel;
remaining waste under process
T to be floated both
14 MURSHIDABAD  |Berhampore 28 100 18 77.00 100 gl [DieEken Bresh Tetider t betlonteho
for Legacy and Fresh Waste
2 ted both
15 MURSHIDABAD  |Dhulian 21 38.23 4 6.01 38.23 glategrated Fieah Tender 16 be-tigatec.bo
for Legacy and Fresh Waste
thr HG/ HUB &
16 MURSHIDABAD  |Jangipur 21 48 9 19.90 48 Lig by provceese ‘ihoaue i
Spoke Model




32 50 3 rer aay . rer day quantm./ oT| CLollection L.
Total Segregation | Total Waste being and Waste
Sl. No. District ULB Ward Fresh in no of collected in Transportati | Processing in Tender Status
Waste wards Segregated Manner| on Total In | TPDTOTAL
Generatio (TPD) TPD
17 MURSHIDABAD | 282N 17 16.33 17 11.17 16.33 T be processed (drench, SHGH HUR &
Azimganj Spoke Model
18 MURSHIDABAD  |Murshidabad 16 30.524 16 22.43 30.52 5|t b8 poreased throyeh: S/ HUB. &
Spoke Model
TOTAL 103 233.084 64 136.513 233.08 2.5
19 NADIA Chakdah 21 51 0 0.00 51 0|Standalone Tender to be floated
20 NADIA Gayeshpur 18 23.477 18 16.50 19.477 0|Standalone Tender to be floated
21 NADIA Kalyani 21 51 18 26.22 51 2.65|Standalone Tender to be floated
22 NADIA Krishnanagar 25 150 25 107.06 130 130|Already Existing
23 NADIA Nabadwip 24 60 24 60.00 60 10.6|Standalone Tender to be floated
24 NADIA Santipur 24 83 12 31.09 83 LoA cum Work Order Issued
TOTAL 133 418.477 97 240.8689 394.477 143.25
25 NORTH 24-PGS Baranagar 34 167 34 150.43 167 LoA cum Work Order Issued
26 NORTH 24-PGS Barrackpore 24 50 24 50.00 50 LoA cum Work Order Issued
27 NORTH 24-PGS Bhatpara 35 205 35 205.00 205 15.98|Standalone Tender to be floated
28 NORTH 24-PGS  |Garulia 21 35.77 17 24.60 35.77 3l | EBELE vl i nciecdo e lonted Ok
for Legacy and Fresh Waste
29 NORTH 24-PGS  [Halisahar 23 52 23 40.60 59 133 egretedresh Tegderdoherfloatad ot
for Legacy and Fresh Waste
30 NORTH 24-PGS Kamarhati 35 160 28 135.97 160 LoA cum Work Order Issued
31 NORTH 24-PGS Kanchrapara 24 53.84 19 37.33 53.84 20.33|LoA cum Work Order Issued
32 NORTH 24-PGS  |Khardah 22 | 46437 22 30.18 46.437 Integrared Eresh TEnder to bedloated bail
for Legacy and Fresh Waste
33 NORTH 24-PGS Naihati 31 107 31 80.55 107 8.76|Work Started
34 NORTH 24-PGS s 23 73 23 73.00 73 Tender to be floated
Barrackpore
After resolving the local issues by the
35 NORTH 24-PGS Panihati 35 176 35 129.77 176 Hon'ble MP ( Sri Sougata Roy), decision
will be taken.
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rer aay Per day quantity oT| Lollection
Total Segregation | Total Waste being and Waste ? 5 O‘
Sl. No. District ULB Ward Fresh in no of collected in Transportati | Processing in Tender Status
Waste wards Segregated Manner| on Total In TPDTOTAL
Generatio (TPD) TPD
Integr: Fr
36 NORTH 24-PGS  [Titagarh 23 47.7 14 26.00 47.7 s oz BiBEE eI B B B e Tt
for Legacy and Fresh Waste
TOTAL 330 1173.747 305 983.4316 1173.747 83.1
37 Purba - 20 47.09 10 20.79 47.09 tfender to be floated alongwith Dainhat
BARDDHAMAN in Cluster
38 PURBA MEDINIPUR |[Haldia 29 168 29 68.00 168 80| Already Existing
\_,39/ SOUTH 24-PGS Budge Budge 20 30 8 16.14 27.13 28.54|LoA cum Work Order Issued
Work Order Issued for soil testing,
Diamond designing, drawing and estimate including
S 24-PGS 16 19.53 16 12.68 19.53 12.69 !
@/ A Harbour vetting by JU for SHG Mode ULBs in Fresh
Waste Processing
1 SOUTH 24-PGS Maheshtala 35 210 22 159.60 210 27.32|LoA cum Work Order Issued
Work Order Issued for soil testing,
designing, drawing and estimate including
2 " SOUTH 24-PGS Pujali 16 12.63 4 2.90 12.63 2.53 ;
\4/ UTH jal vetting by JU for SHG Mode ULBs in Fresh
Waste Processing
TOTAL 87 272.16 50 191.32 269.29 71.08
Soil testing completed, Designing,
TRy drawing and estimate under
43 UTTAR DINAJPUR |Raigan 27 95 17 44.50 95 . 7
ganj oreparation for SHG Mode ULBs in
Fresh Waste Processing
Total 1203| 8233.253 1023 3510.48 8190.56 1376.75
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Legacy Waste Processing Status of Ganga Towns

54

Estimated Quantity

SL. No. of Dum Area Legacy Wast
District ULB i 0_ eme of Legacy Waste Status SBAgY, raste Acre reclaimed
No. sites (In Acre) ; Processed
{in MT)
Chandannagore
1 OO0GH il 4.94 2,15, let ;
HOOGHLY MC 916 Completed 214950 2.91
Hooghly
GHLY 1 6.5 1,26,266 C leted ;
& HEROH Chinsurah i 126266 B
3 HOOGHLY Baidyabati
4 HOOGHLY Champdany
5 HOOGHLY Rishra
6 HOOGHLY Serampore 1 52.00 2,20,794 Started
Utt t
7 HOOGHLY arpa;aKo run
8 HOOGHLY Konnagar
9 HGOGHLY Bhadreswar 1 0.42 14,238 Started 2150 0.1
10 HOOGHLY Bansberia 2 2.79 7354.00 Tender finalised
TOTAL 6 67 242386 0 343366 9
11 HOWRAH Howrah MC 1 21.99 9,61,567 Started 8230 1.0
12 HOWRAH Uluberia 2 6.50 28394.00 Completed 28394 6.5
TOTAL 3.00 28.49 989961.00 0.00 36624.00 7.50
13 KOLKATA Kolkata MC 2 79.00 4150000.00 Started 812000 18.00
14 MURSHIDABAD Berhampore 1 2.16 1,23,981 Completed 150005 2.00
15 MURSHIDABAD Dhulian 1 2.00 2068 Started 0
16 MURSHIDABAD Jangipur 1 0.28 3211.21 Completed 3200 0.28
17 MURSHIDABAD liaganj-Azimganj 1 3.00 19,426 Completed 18024 3
18 MURSHIDABAD Murshidabad 1 5.38 94,059 Completed 0 5.38
TOTAL 5 12.82 242745.21 171229 10.66
19 NADIA Gayeshpur 2 5.00 12465.00 Completed 12465 5
20 NADIA Kalyani 2 14.00 60543.00 Completed 55121.91 14
21 NADIA Krishnanagar 1 8.00 51802 Completed 50942 8
22 NADIA Nabadwip 1 12.35 83967 Completed 83967 12.35
23 NADIA Santipur 1 4.55 22097 Completed 21873 4.55
24 NADIA Chakdah 1 5.00 19426 Started
TOTAL 8 48.897798 250300 224368.91 43.9




Estimated Quantity
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N District ULB No: D_f Damp e of Legacy Waste Status LEE Ry Wyasih Acre reclaimed
No. sites (In Acre) 5 Processed
(in MT)
25 NORTH 24-PARGANAS New Barrackpore 1 27 68 854726 Spartad 674254 11.75
26 NORTH 24-PARGANAS Baranagar
27 NORTH 24-PARGANAS Bhatpara 2 2.57 58260.00 Completed 58100 2.57
28 NORTH 24-PARGANAS Garulia 1 1.8 52,449 Started 22650 0.50
29 NORTH 24-PARGANAS Halisahar 1 0.84 6799 Started 2290 0.34
30 NORTH 24-PARGANAS Kamarhati 1 8.00 155764 Started 26000 3.00
31 NORTH 24-PARGANAS Kanchrapara d 3.00 24,282 Completed 24082.6 3
32 NORTH 24-PARGANAS Khardah 1 2.75 46118 Completed 46120 2.34
33 NORTH 24-PARGANAS Naihati 3 23.94 300000.00 Started 220000 15.12
34 NORTH 24-PARGANAS Panihati 1 1.50 51767 Completed 51769 1.5
35 NORTH 24-PARGANAS Titagarh 1 49 120886 Completed 119935.00 1.40
/ TOTAL 13 71.98 1671051 0 1245200.60 41.5219
36, SOUTH 24-PARGANAS Budge Budge 1 3.48 20,721 Completed 20721 3.48
Diamond

18 24 SOUTH 24-PARGANAS T 1 2.00 9350 Completed L 2
38 SOUTH 24-PARGANAS Maheshtala 1 19.61 2,30,517 Completed 230622 19.61

TOTAL 3 25.09 260588 260693 25.09
39 | PURBA BARDHAMAN Katwa 1 2.00 3885 Started

TOTAL 41 334.92 7810916 3093481.51 156




NN N~7 >tatus oI SUpply o1 dWIVL vehlcles ana Lquipments SZ
OZPUT Battery ik
Operated TRI-CYCLE MOVABLE MOVABLE STATIONARY E
S| No uLB District BINS Supplied Tipper FUELOPERATED | = " |BACKHOE| oo | COMPACTOR, | COMPACTOR, | compacTor, |  HOOK | Community
TIPPER, Seperated . LOADER LOADER Bin
Seperated : supplied LARGE, 14 cum| SMALL, 8 cum 10.5 cum
: Supplied
Supplied
1 Katwa Bardwaman 48000 6 5 70 1 399
2 KMC Kolkata 0
3 Howrah MC Howrah 549344 8 200 1716
4 Uluberia Howrah 148408 6 14 180 1 2 1 1: 1 696
5 Baidyabati Hooghli 79800 12 15 154 1 2 528
6 Bhadreswar Hooghli 56000 12 14 100 1 1 2 528
7 Champdany Hooghli 68000 4 4 100 1 2 528
8 Chandannagore MC Hooghli 95242 14 16 140 1 1 2 3 1 1 858
9 Hooghly Chinsurah Hooghli 92042 5 8 80 1 1 2 1 720
10 Konnagar Hooghli 48374 5 4 72 1 1 2 420
11 Rishra Hooghli 60138 10 14 95 1 1 2 552
12 Serampore Hooghli 84000 6 5 132 1 1 2 1 696
13 Uttarpara Kotrung Hooghli 104370 5 16 195 1 1 2 576
14 Berhampore Murshidabad 96400 6 5 170 1 2 1 672
15 Dhuliyan Murshidabad 43484 7 8 60 1 2 456
16  |Jangipur Murshidabad 42016 [ 6 20 1 2 480
17 Jiaganj-Azimganj Murshidabad 30228 5 4 30 1 1 357
18 Murshidabad Murshidabad 25490 6 5 80 1 1 336
19 Chakdah Nadia 60750 5 4 50 1 2 504
20 Gayeshpur Nadia 37562 4 9 50 1 1 378
21 Kalyani Nadia 71000 9 9 143 1 2 480
22 Krishnanagar Nadia 84616 8 8 140 1, 2 800
23 Nabadwip Nadia 70926 10 16 100 1 2 504
24 Santipur Nadia 78124 8 160 1 2 800
25 Baranagar North 24 Pgs 110000 5 15 160 1 2 3 1 1 200
26 Barrackpore North 24 Pgs 75312 4 16 80 1 2 576
27 Bhatpara North 24 Pgs 0 6 8 241 i 2 1 1 1 510
28 Garulia North 24 Pgs 37764 5 13 102 1 2 378
29 Halisahar North 24 Pgs 71000 5 16 33 1 2 552
30 Kamarhati North 24 Pgs 190000 10 21 220 1 2 il 1 1 840
31 Kanchrapara North 24 Pgs 59588 5 10 105 1 2 525
32 Khardah North 24 Pgs 52000 4 13 113 1 2 528
33 Naihati North 24 Pgs 26300 5 15 80 1 2 1 1 1 800
34 North Barrackpore North 24 Pgs 65128 5 5 60 1 2 1 1 552
35 Panihati North 24 Pgs 180000 5 15 320 1 2 1 1 1 552
36 Titagarh North 24 Pgs 47738 6 5 102 1 2 552
37 Haldia Purba Medinipur 114014 6 15 40 1 2 1 624
38 |Budge Budge South 24 Pgs 29476 5 4 100 1 1 420
39" |Diamond Harbour South 24 Pgs 33484 5 4 82 1 1 336
40— |Maheshtala South 24 Pgs 192943 11 6 270 1 3 it 1 1 840
- Pujali South 24 Pgs 18600 5 5 32 1 0 315
42 Raiganj Uttar Dinajpur 66388 14 0 50 1 2 1 600
TOTAL 3444049 262 388 4711 40 72 15 9 9 23684




Ftatus Report for Installation of Screen at the Drains

2 = 2 o E
& 2 g 2 3 £ o g% E |88
S = E 5 T ~o 20 g c ] 52
Q = b = = w @ 52 g C E & bl
o &8 8w S S 8F B2 5 o € E S8z
= Z%E |3 ~ 8 g SE 8 e 25 5 58 Remarks
3 e o = “ 5 B =5 5 E E a = b
=} G o 80 =} - =3 o S o U
£ ] > = “ oy g E g« EZ g5 = ? £
= o = c 2 b= s g2 - o = 8 =g
g E = Z 3 = 3 Z 38 g7 E - e 3 =z §
5 & B © = = a O m =5 0
A Z = =z 3 = I o 3 o
5 Baidyabati 24 24 o] 0 N.A. Yes
2 Bansberia 16 16 o 0 N.A. Yes
3 Baranagar 5 0 0 N.A, Yes
4 Barrackpore 2 2 0 0 N.A, Yes
5 Bhadreswar 6 6 0 o N.A. Yes
6 Bhatpara 21 21 o] 0 N.A. Yes
/ BudgeBudge 3 3 0 (4] N.A. Yes
8 Chakdah 0 0 0
g ChandernagoreMC 9 9 0 0 N.A, Yes
10 Dhuliyan 13 13 Q 0 N.A. Yes
|17 | DiamondHarbour 7 7 0 0 N.A. Yes
12 Gayeshpur 0 o] 0
13 Halisahar 11 11 0 0 N.A. Yes
ta4 Jangipur 16 16 0 0 N.A. Yes
15 Jiagan-Azimgan] 5 5 0 0 N.A, Yes
16 Kalyani 2 2 0 0 N.A. Yes
17 Kamarhati 11 11 0 o N.A, Yes
1g Kanthrapara o] 0 0 0 N.A. Yes
19 Katwa 7 7 0 0 N.A, Yes
20 Khardah 12 12 0 o N.A, Yes
2t Konnagar 6 6 0 0 N.A. Yes
i Gi
22 Krishnanagar 0 0 0 ftls not atangy 0 N.A. Yes
Town
23 Murshidabad 8 8 0 0 N.A. Yes
24 labadwip 3 3 o] 0 N.A. Yes
25 Igaihati 4 4 o o] N.A. Yes
26 North Barrackpore 11 11 0 0 N.A. Yes
27 Panihatl 7 7 0 0 N.A. Yes
|28 Pujali 2 2 Q o] N.A. Yes
29 Santipur 0 0 o] 0 N.A. Yes
30 Serampore 15 15 0 0 N.A. Yes
31 Titagarh 3 3 0 0 N.A. Yes
32 Uttarpara-Kotrung g 9 0 0 N.A. Yes
33 Rishra 4 4 o] o] N.A. Yes
34 nooghly-€hinsurah 42 a2 0 ] N.A. Yes
35 Uluberia 10 10 0 0 N.A. Yes
Maheshtala 10 10 0 0 N.A, Yes
37 Champdany 3 3 [} 0 N.A, Yes
38 Berhampur 33 33 o] 0 N.A, Yes
3g Garulia 10 10 0 31.10.2019 0 N.A. Yes
40 Haldia g g 0 13.02.2020 Q N.A. Yes
41 Kolkata MC 14 14 0 0 N.A. Yes
TOTAL 372 372 0
2belongs to KMDA, 2nos under
Irrigation Dept. As pe Exe. Engg.
1 AR L
Howrah Mc 30 28 5 0 NA. yiss all the works for Installation of
screen, has been awarded to
KMOA & 2 nos screen has
already been installed.
TOTAL 30 28 2
GRAND TOTAL 402 400 2

;508
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IHHL and ODF Status : 43 ULBs (Ganga Town)
1. ODF Inspection done by Gol Third Party Org. - 38 ULBs

2. ODF Declared by Gol Third Party Org.- 38 ULBs

3. Self Declared as ODF- 43 ULBs
4. ODF Inspection need to be done-5 ULBs

ODF
nitial Final Corstrition Oilié Inspection |ODF Certlf.led Self
SI No District uLB Target Revised comalited |- uiloadad dor.1e by Gol | by Gol Third | Declared
Target Third Party | Party Org. as ODF
Org.
il HOOGHLY Baidyabati 1303 632 632 629 Yes Yes Yes
2 HOOGHLY Bansberia 2993 1140 1140 1140 Yes Yes Yes
3 HOOGHLY Bhadreswar 3006 1200 1200 1200 Yes Yes Yes
4 HOOGHLY Champdany 2666 2315 1780 1633 Yes Yes Yes
5 HOOGHLY Cha“d::c"ag"’e 2860 144 144 144 Yes Yes Yes
6 HOOGHLY Hooghly Chinsurah 6355 710 707 651 Yes Yes Yes
7 . HOOGHLY Konnagar 409 47 47 47 Yes Yes Yes
8 HOOGHLY Rishra 1716 616 616 616 Yes Yes Yes
9 HOOGHLY Serampore 1821 582 547 547 Yes Yes Yes
10 HOOGHLY Uttarpara Kotrung 2409 183 183 183 Yes Yes Yes
Not visited
13 HOWRAH Howrah MC 6822 0 0 0 No Gol Third Yes
Party Org.
12 HOWRAH Uluberia 8837 8670 8670 8670 Yes Yes Yes
Not visited
13 KOLKATA Kolkata MC 68868 0 0 0 No Gol Third Yes
Party Org.
14 | MURSHIDABAD Berhampore 1953 2837 2837 2837 Yes Yes Yes
15 | MURSHIDABAD Dhulian 6104 7590 7990 7990 Yes Yes Yes
16 | MURSHIDABAD Jangipur 2132 2702 2702 2702 Yes Yes Yes
17 | MURSHIDABAD | liaganj-Azimganj 1888 2017 2017 2017 Yes Yes Yes
18 MURSHIDABAD Murshidabad 1221 1500 1500 1500 Yes Yes Yes
19 NADIA Chakdah 495 705 517 436 Yes Yes Yes
20 NADIA Gayeshpur 574 519 519 519 Yes Yes Yes
21 NADIA Kalyani 659 654 654 651 Yes Yes Yes
22 NADIA Krishnanagar 1736 1817 1817 1817 Yes Yes Yes
23 NADIA Nabadwip 2454 2454 2454 2454 Yes Yes Yes
24 NADIA Santipur 2629 1852 1852 1852 Yes Yes Yes
25 NORTH 24-PGS Baranagar 1355 516 516 516 Yes Yes Yes
26 NORTH 24-PGS Barrackpore 2115 335 300 300 Yes Yes Yes
27 NORTH 24-PGS Bhatpara 2346 1618 1575 1398 Yes Yes Yes
28 NORTH 24-PGS Garulia 1323 222 222 222 Yes Yes Yes
Not visited
29 NORTH 24-PGS Halisahar 4502 163 163 163 No Gol Third Yes
Party Org.
30 NORTH 24-PGS Kamarhati 2621 342 300 300 Yes Yes Yes
31 NORTH 24-PGS Kanchrapara 1366 704 704 702 Yes Yes Yes
32 NORTH 24-PGS Khardah 908 208 208 205 Yes Yes Yes
Not visited
33 NORTH 24-PGS Naihati 1520 1115 1115 1115 No Gol Third Yes
Party Org.
34 NORTH 24-PGS | North Barrackpore 2132 302 302 302 Yes Yes Yes
35 | NORTH 24-PGS Panihati 4193 1000 1000 935 Yes Yes Yes
36 | NORTH 24-PGS Titagarh 440 440 440 438 Yes Yes Yes
7 2 AR;;;TM - Katwa 832 1232 1232 1232 Yes Yes Yes
38 M:I:::IB:UR Haldia 2813 2813 2813 2813 Yes Yes Yes
SOUTH 24-PGS Budge Budge 2707 977 977 977 Yes Yes Yes
t}t?/ SOUTH 24-PGS | Diamond Harbour 896 15985 1595 1585 Yes Yes Yes
\_}ol/J SOUTH 24-PGS Maheshtala 45658 6562 6562 6562 Yes Yes Yes
\iV SOUTH 24-PGS Pujali 716 510 510 510 Yes Yes Yes
Not visited
43 |UTTAR DINAJPUR Raiganj 5431 5911 5203 5203 No Gol Third Yes
: Party Org.
215784 | 67851 | 66262 | 65773 v;:s;s e e

S&
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I. Sewage

Name of the District: South 24 Parganas

5 . § Status of existing Sewage Treatment Plant (STP) Details of Hotels, 4
g 2‘ = ‘; ‘é = Quality of discharged Dharmashala, Ashram| Water Quality in
&8 =2 Eh 8 ' Capacity treated sewage from each |Time bound plan to meet up| operating without terms of Faecal
Sehiio |- Heatie. OF Tomyl 3>: E o S &> Bu:lt. e Utilization | Mode of disposal in STP, parlifularlv for tthap proper consent and. | Coliform (MPN/100
& O =] Ssg8® Number of STP | Capacity in i vl : i
g 327 MLD in(%) each town Faecal Coliform discharging untreated ml)
S @ g " effluent
[a] [b] <] \ [d] [e] M [e]
A] Treated Water is  |a] Newly constructed STPs |a) 10.4 MLD capacity STP Water Quality report
i being re-used for are compliant with the at (Diamond Horbour) is including Faecal
1 Diamond 5.49 0.2 1 203 9.90% |different purposes as [standard set by Hon'ble under Proposal Stage Coliform for the
Harbour per policy prepared by|NGT in its order dated 30- month of Oct - Dec,
UD&MA Deptt. 04-2019 b) 35 MLD capacity STP at 2023 is enclosed in
(June, 2020) b] Old STPs are compliant |(Maheshtala) are under Annexure-A
with the standard set by |construction stage The report is received
2 |Budge Budge 8.63 3.45 1 9.30 41.20% |B] Balance treated MoEFF&CC in its from WBPCB.
water is being notification dated 13-10- |¢)8 KLD capacity FSTP at
discharged in surface |2017 (Pujali) is under process of Graphical
water body sanction 5 representation of
Biochemical Oxygen
d)State is planning for Demand (BOD) level
3 |Maheshtala 5098 ) i i i setting uppuf S']"Pfs & upto the month of
FSTP/s for the projected Dec'23 as received
polpulation in the year 2037 from WBPCB is
funding from NMCG, enclosed in Annexure
AMRUT, & State Funds for -B
4 |Pujali 4.48 - - - - mitigating the gap in a
phased manner.
Total 79.53 2 11.33

* Sewage generation is based on the estimated population in Urban Areas as of 2022 taking 2011 Census as base and the same has been approved in the meeting of Technical
Committee UD&MA Department held on 23.11.2023.

% %

Utilization capacity is worked out on the basis of as on date design flow of each STP.
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Fresh Waste Processing Status of Ganga Towns

Per day
quantity of I
Per day Total D f
gl \VNaZtZ Segregation | Total Waste | Collection and Waste R dl::;p:;g“:
Sl. No. uLs Ward i innoof |being collected | Transportation | Processing in 8 Tender Status i
Generation : gap waste at
wards in Segregated | Total In TPD TPDTOTAL X
(TPD) location
Manner
(TPD)
Work lier L
1 Budge Budge | 20 30 8 16.14 27.13 28.54 1.46 LojveumivoncOraer. | EarlierLegyey
Issued waste sites
Work Order Issued for soil
testing, designing, drawing
Di imate includi Earlier L
2 b 16 19.53 16 12.68 19.53 12.69 6.84 AMpEsIRCSALCIng | EalienTogsey
Harbour vetting by JU for SHG waste sites
Mode ULBs in Fresh Waste
Processing
k Ord Earlier L
3 Maheshtala | 35 210 22 159.60 210 27.32 182.68 FENEHT i ser., || AT ERRey
Issued waste sites
Work Order Issued for soil
testing, designing, drawing
i i and estimate including Earlier Legacy
4 Pujali 16 12.63 4 2.90 12.63 2.53 10.1

vetting by JU for SHG
Mode ULBs in Fresh Waste
Processing

waste sites
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Legacy Waste Processing Status of Ganga Towns
Estimated tit
SL. No. of Dump Area SRR Dy Status/ Time of Legacy Waste g Manner of Utilisation of
ULB i of Legacy Waste : Acre reclaimed
No. sites (In Acre) ; completion Processed treated waste
(in MT)
1 Budge Budge 1 3.48 20,721 Completed 20721 3.48
Good Earth for land
Diamond filling; RDF being carried
2 Harhair 1 2.00 9350 Completed 9350 2 to Integrated Cement
plant
3 Maheshtala 1 19.51 2,30,517 Completed 230622 19.61
TOTAL 3 25.09 260588 260693 25.09
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IHHL and ODF Status : 4 ULBs (Ganga Town)
1. ODF Inspection done by Gol Third Party Org. - 4 ULBs
2. ODF Declared by Gol Third Party Org.- 4 ULBs
3. Self Declared as ODF- 4 ULBs

4. ODF Inspection need to be done-

Initial Fid Constructi Onli QbF oot St
SI No District uLB Target Revised itk ot Zn Ina:::d Inspection | Certified by | Declared
& Target FRCIEIE e done by Gol| Gol Third as ODF

1 SOUTH 24-PGS Budge Budge 2707 977 977 977 Yes Yes Yes

2 SOUTH 24-PGS | Diamond Harbour 896 1595 1595 1595 Yes Yes Yes

3 SOUTH 24-PGS Maheshtala 45658 6562 6562 6562 Yes Yes Yes

4 SOUTH 24-PGS Pujali 716 510 510 510 Yes Yes Yes

G2



Status of supply of SWM Vehicles and Equipments
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Battery TOTAL FUEL
Operated OPERATED TRI-CYCLE Coliiung
uLB District BINS Supplied Tipper TIPPER, VAN it & b
Seperated Seperated supplied | LOADER
Supplied Supplied
Budge Budge South 24 Pgs 29476 5 4 100 420
Diamond Harbour South 24 Pgs 33484 5 4 82 336
Maheshtala South 24 Pgs 152943 11 6 270 840
Pujali South 24 Pgs 18600 5 5 32 315
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Construction and Demolition waste of Ganga Towns

Total per day generation of C

The detail of plant established
for the treatment of C& D

Name of R : i .
Sl. No. District & D Waste within the District | Waste including the existing Remarks, if any
Ganga Town ! :
(TPD) capacity and capacity
utilization
1 South 24 Parganas Budge Budge 4.19 0
2 South 24 Parganas Diamond Harbour 2.25 0
3 South 24 Parganas Maheshtala 25 0
4 Souih 24 Parganas Pujali 2 0

4



VI. Report on Bio-medical Waste

Name of District: South 24 Parganas

32516

Sl. No. Name of the District Number of Health

Care Units

Bio-medical Waste

Generation (Kg/day)

Bio-medical Waste Treatment and
disposal (Kg/day) in Common Bio-

medical Waste Treatment Facilities

1. South 24 Parganas 687

2866.11

2866.11
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District: South 24-Parganas

Data
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Water Quality of Polluted River stretches of 17 rivers in West Bengal %1

) during October 2023
[Priority changed based on Polluted River stretches for Restoration of Water Quality -

2022 (Draft) , published by CPCB]

Priority | River Stations A *‘r‘ T' Total | Fecal | Fecal
Colifor | Colifor | Strepto
pH{(Unit) o) BOn m(MP m(MP cocci
(mg/) (me/D | Nj1oo | N/100 | (MPN/
ml) ml) 100ml)
__IL f KANSI [ Downstream at Midnapore ] 8.1 8.4 1.9 4900 2200 68
v JALANGI. Downstream of Krishna
] I nagar J 7.01 | 4.7 1.8 11000 | 3500 460
v | Damodar | Dishergarh 7.4 7.8 195 [3200 |2100 |17
Damodar | 115CO near Dhenna :
Village, 7.1 7.7 2 | 3300 | 2700 |17
“Damodar | Narainpur 1785 7.8 21 2600 | 1700 | 17
[ Damodar | Near Mujher Mana Village | 7.68 7.5 2.35 1700 | 1400 | 21
| Damodar | Andal Dis 7.55 7.6 2.45 3300 ° [2600 (21 |
| Damodar | Andal Uss 7.45 7.7 225 [3200 [2100 |17
) l Damodar I Asansol Ufs 7:1 7.8 1.8 3200 2200 26
Damodar | Durgapur Uls 8.43 [ 7.6 2.55 2700 | 2200 | 26
Damodar | Raniganj D/s [ 7.9 [7.7 205  [3900 [3200 |22
Damodar Water intake point for
[ ’ Burdwan Town 7.39 I 7.8 2.2 1700 1100 22
Y [ Dwarka ! Upstream of Tarapith at 1
| Sadhak Bamdeb ghat 6.91 7.6 2.35 4000 | 1700 |21
Dwarka, | Downstream of Tarapith i
[ { | Satighat 6.89 7.5 275 |[3300 |[2600 |17
[V | Barakar | Asansol 7.36 7.8 2.1 3400 | 2100 21
v | Rupnarayan | Geonkhali 8.1 5.1 2.9 7000 | 3300 | 140
| Rupnarayan [ Kolaghat (Down Stream) [ 7.9 5.4 2.8 11000 | 4900 170
, \% ! Dwarakesh } Bankura town o
war 7.6 7.8 2.4 2600 |2100 |17
v [Teesta | Atlalpesh 7.55 6 2.8 22000 | 3300 |49
[ [Teesta | AtScvoke 7.87 8.9 09 | 7000 |3000 |17

The following four rivers have been removed from this list 6f polluted River stretches based on
improvement in water quality in 2022 compared to 2018

1
1

Priority River Stations pI(Unit { (DO)( BOD Total Fecal Fecal
) mg/l) {mg/l) Coliform( | Colifor | steeptoco
MPEN/100 | m(MP cci
ml) N/100 (MPN/10
: ; . ml) 0 mi)
j Delisted | Silabati | Ghatal (Downstream) 837 | & 1.55 6300 3300 | 110
I | Mayurakshi | Suri Town 298~ ad 155 2600 1700 | 14
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during October 2023 :
[Priority changed based on Polluted River stretches for Restoration of Water Quality -
. 2022 (Draft ), published by (_‘l'(.‘l'il

Water Quality of Polluted River stretches of 17 rivers in West Bengal

S

_ T e e '[ ] 4 Fecal
Priority | River Stations Total ".“f"' Strept
' BOD( | Coliform( | Colifor bescel
PHN). | (DOMmeA | —omy | MPNrioo | mevpn s
) mi) 100ml) 100mi)
Aahanana: SHiguri (Upstream) 7 7.2 - 6.2 16 220000 _33000 2 r_.7_0..____J
::Jl:.:::j::\;; { Runu_..ht“(n““"““‘"'") _|875 4.5 235 1100000 %29'000 7000
fi(i\T,;ih;.;f.' Taroa br ,‘IQT{.}N. cam) 7.29 0.59 8.53 | 94000 40000 | 390
[\-'id_; adhari ] Malancha (downstream) 7.32 0.88 10.1 70000 34000 460
: L( = g;:;z;:;fgﬂ 6.79 2.3 3 79000 33000 | 1400
| Churni | Majhdia 7.01 2.9 1.71 | 17000 5400 490
E” ‘ r\»r:::; l NP 7.1 4.8 1.71 | 28000 13000 | 790
v [ Ganga | Farakka 7.3 6 1.35 | 5400 1300 33
Ganga Farakka 7.96 6.9 2.8 2200 940 49
Gan;a Baharampore 7.34 6.2 1.3 11000 5400 490
G | Wianmies 7.85 6.9 1.9 |17000 |5400 | 460
| Ganga Gorabasar 7.14 7 18 14000 3500 330 |
Ganga | Gorabazar 7.82 7.5 2.5 13000 3500 310 |
Ganga | Khagra 7.37 6.3 2.3 3500 1700 49
Ganga | Khagra 7.92 6.9 21 2400 1100 70
Ganga | Nabadip 7.52 6.3 14 7000 2400 140
Ganga | Nabadip 7.97 6.6 2.1 11000 3500 230
Ganga | Tribeni 7.36 5.9 1.05 | 11000 5400 230
| Ganga | Tribeni 7.94 6.5 2.6 7900 2400 170
[ Ganga Palta Shitalatala 7.23 5.4 2.9 33000 11000 | 490
[ Ganga Palta Shitalatala 7.09 5.7 28 23000 | 7900 490
Ganga Palta, 7.46 5.4 2.6 46000 13000 | 790
Ganga | Palta 7.43 6.5 2.85 | 33000 11000 | 700
Ganga ] Serampore 7.3 5.7 2.7 46000 17000 790
[ Ganga | Serampore 7.42 6.8 2.65 | 49000 17000 | 940
Ganga | Dakshmineswar 7.34 | 5.46 243 | 120000 | 70000 | 490
Ganga | Dakshmincswar 6.91 5.59 2.5 110000 | 63000 | 400
[ Ganga | Garden rcach 7.24 5.56 2.53 | 130000 | 84000 | 490
[ Ganga | Garden reach 7.1 5.39 274 1120000 | 70000 | 470
Eianga | Howrah-shivpur 7.26 5.46 2.48 | 110000 | 63000 | 400
Ganga Howrah-shivpur 7.1 5.29 279 |84000  |33000 |330 |
Ganga Uluberia, 7.68 5.29 2.69 | 43000 21000 | 260
Uluberia, 7.46 5.49 2.59 | 32000 23000 | 220
Durgachak near Pathikhali, | 8.1 (5.4 2.25 | 9400 4900 | 210
Durgachak near Pathikhali, E i 59 1.8 11000 6300 210
L Diamond harbour, 7.3 5.56 224 | 11000 6800 22
Diamond harbour, 7.3 5.78 2.43 9200 4500 17




Water Quality of Polluted River stretches of 17 rivers in West Bengal
during November 2023

32520

Priority | River Stations Total Fecal Fecal
Colifor | Colifor | Strepto
pH(Unit) (l(lnggl))) ?n?gll)l) m(MP m(MP cocc?
N/100 N/100 (MPN/
ml) ml) 100ml)
1A% KANSI Downstream at Midnapore | 7.20 5.90 245 4600 2300 110
v JALANGI. Downstream of Krishna .
nagar 7.67 4 2.85 7900 2200 330
v Damodar Dishergarh 7.54 79 2.05 2400 1400 21
Tiaipciin [ISCO near Dhenna
Village, 7.65 7.9 225 3300 2100 26
Damodar Narainpur 7.44 7.9 2.25 2100 1700 26
Damodar Near Mujher Mana Village | 8.1 8.1 2.25 2600 1700 21
Damodar Andal D/s 7.5 8 243 2200 1700 21
Damodar Andal U/s 7.4 7.9 2.15 2600 2100 17
Damaodar Asansol U/s 7.76 8 1.95 2600 2100 |
Damodar Durgapur U/s 7.53 79 2.45 3300 2200 26
Damodar | Raniganj D/s 7.58 8 2.15 2700 | 2200 126
Damodar Water intake point for r
Burdwan Town 7.75 7.9 2.05 2200 1400 17
\Y Dwarka Upstream of Tarapith a - 5]
Sadhak Bamdeb ghat 7.66 7 225 3300 2200 21
Dwarka, Downstream of Tarapith
Satighat 7.46 7.5 2.65 4700 2600 17
Vv Barakar Asansol 7.8 8 2.15 2100 1700 17
Vv Rupnarayan | Geonkhali 7.50 6.40 1.55 7900 3300 92
Rupnarayan | Kolaghat (Down Stream) 8.40 8.10 1.15 7000 3300 120
A% Dwarakesh Bankura town
war 7.9 7.9 2.25 2100 1700 26
\Y Teesta Al Jalpesh 7.69 8.3 2.8 17000 2200 27
Teesta Al Sevoke 7.56 8.9 0.9 11000 | 5000 |22 |
The following four rivers have been removed from this list of polluted River stretches based on
improvement in water quality in 2022 compared to 2018
Priority River Stations pH(Un | (DO) l BOD Total Fecal Fecal
it) (mg/l | (mg/l) | Colifor | Colifo | steeptoc
) 1 m(MPN | rm(M occi
; /100ml) | PN/10 | (MPN/I
& l Oml) | 00 ml)
Delisted | Silabati Ghatal (Downstream) 8.37 § | 1.55 6300 3300 | 110
Mayurakshi | Suri Town 7.93 9.1 155 2600 1700 | 14
Kaljani Downstream of Alipurduar 7.48 ZJ 1.5 17000 | 8000 | 94
Karola Downstream of Jalpaiguri 713 82 2 17000 8000 | 94
Primary Water quality Criteria for bathing water 6585 |>5 |3 <2500 | ,500

Note: Implementation of Polluted River Stretches Action Plan, presently the above four Rivers i.e., Silabati,
Mayurakshi, Kaljani, Karola have been improved and is removed from the list. Therefore Polluted River Stretches
in West Bengal stands with 13 rivers.
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Water Quality of Polluted River stretches of 17 rivers in West Bengal

Fo

during November 2023
Priority | River Stations e Zo:ai! I(-’:ecal g:::l:t
. olifor olifor v
PHUHY | (DO mgh mgfl)( m(MPN/ | m(MPN/ | ©S0¢€il
’ 100mD) | 100mp | MPN/
100ml)
| Mahananda Slliguri (Upstream) 7.58 6.9 2.5 170000 27000 49
Mahananda Ramghat(Downstream) 7.37 5.5 11 900000 110000 7800
Il Vidyadhari Haroa bridge (upstream) 7.62 0.81 10.44 110000 43000 400
Vidyadhari Malancha (downstream) 7.49 0.61 6 79000 34000 460
11 Churni Downstream of Ranaghat
town 7.56 1 2.71 46000 22000 1100
Churni Majhdia 7.63 3.5 2.42 17000 3500 330
111 Matha Gobindapur
bhanga 7.82 1.5 2.85 70000 24000 1700
v Ganga IFarakka 7.26 7.9 2.1 3500 1300 46
Ganga Farakka 7.43 8 2.25 3500 1700 33
Ganga Khagra 7.49 7.5 1.85 3500 1700 110
Ganga Khagra 7.89 8.1 1.75 5400 1300 49
Ganga Baharampore 7.32 7.4 1.65 13000 3500 330
Ganga Baharamporc 7.49 8.1 2 17000 3500 490
Ganga Gorabazar 7.31 7.2 1.9 14000 2800 460
Ganga Gorabazar 7.64 8.1 2.2 13000 2400 330
Ganga Nabadip 7.36 7.8 1.6 4500 1700 110
Ganga Nabadip 7.43 7.3 2.1 5400 1400 130
Ganga Tribeni 7.5 6.5 2.5 5400 1700 130
Ganga Tribeni 7.6 7.6 1.8 9200 3500 130
Ganga Palta Shitalatala 7.49 7.3 24 22000 7900 330
Ganga Palta Shitalatala 7.61 6.9 2.8 33000 11000 790
Ganga Palta, 7.75 7.4 2.9 31000 7900 490
Ganga Palta 7.69 7.2 2.3 23000 7000 460
Ganga Serampore 73 B 7.3 24 46000 14000 790
Ganga Serampore 7.76 7.0 2.6 49000 17000 700
Ganga Dakshmineswar 6.88 55 2.83 140000 84000 470
Ganga Dakshmineswar 7.02 5.5 2.83 130000 79060 460
Ganga Garden reach 7.69 5.4 2.67 140000 79000 490
Ganga Garden reach 7.17 5:39 2.71 140000 84000 430
Ganga Howrah-shivpur 7.52 5.4 2.77 120000 | 70000 400
Ganga Howrah-shivpur 7.26 5.87 2.79 120000 | 75000 460
Ganga Uluberia, 7.76 5.6 2.62 40000 21000 270
Ganga Uluberia, 7.04 577 | 264 | 35000 | 22000 | 240
Ganga Durgachak near Pathikhali. | 8.00 6.30 1.35 9300 | 4700 170
Ganga Durgachak near Pathikhali, | 7.80 6.40 1.20 14000 | 7900 220 |
Ganga Diamond harbour, 7.67 5.88 2.51 7800 | 4000 27 i
Ganga Diamond harbour, 7:53 6.27 2.5 9200 6800 24
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I?a!jani Downstream of Alipurduar 7.48 7.5 L3 17000 | 8000 | 94 |
'I\arola Downstream of Jalpaiguri 7.13 8.2 2 17000 | 8000 | 94 |
Primary Water quality Criteria for bathing water 6.5-8.5 | =5 <3 [ <2500 | ,500 B/




Note: Implementation of Polluted River Stretches Action Plan, presently the above four Rivers i.e. , Silabati,
Mayurakshi, Kaljani, Karola have been improved and is removed frum the list. Therefore Polluted River Stretches

in West Bengal stands with 13 rivers.

32223 =
Water Quality of Polluted River stretches of 17 rivers in West Bengal
during December 2023
[ Priority | River Stations Total Fecal Fecal
“olifor | Colifor | Strepto
priuniny | PO gon :mmr m(MP |
(mg/l) (me/D | Nioo | Ni1oo | (vipN/
D oL e ml) ml) | 100ml) |
v KANSI Dow r‘l.\l-l-_‘cé—l-l;'lkirlrlif\;l'Irt'.l'lll‘.JI-‘-O_l'L‘W 8- - |B3 _ |a1% 4900 | 2600 | 110
v JALANGI, Downstream of Krishna
i T nagar 7.78 51 2.6 11000 2400 490
vV Damodar qk?[--_)i_gijl_\ic}‘;g:.i_rh 7.4 8.2 185 - :[2600: ,1700 | 14
HSCO near Dhenn:
DR | W o 7.15 8.1 215 3300 | 2100 |21 \
Damodar | Narainpur 7.68 82 22 2200 | 1700 |17
| Damodar _Né}ﬁujhu:r Mana Village | 6.9 8.2 23 3300 2100 it 22
Damodar Andal D/s 7.45 8.2 2.35 2700 2200 26
Damodar | Andal U/s 7.58 8.1 2.25 3300 | 2600 22 ]
Damodar Asansol U/s 7.9 8.3 1.75 2200 1700 .1 l
Damodar Durgapur U/s 7.48 8.2 2.4 3200 2000 1. |
Damodar Raniganj D/s 7.5 8.3 2.25 3300 2100 26 |
Damodar Water intake point for
Burdwan Town 7.12 8.3 2.15 2200 1400 17
\Y Dwarka Upstream of Tarapith at
Sadhak Bamdeb ghat 7.85 7.9 2.45 3900 2600 17
Dwarka. Downstrcam of Tarapith
Satighat 7.9 7.8 2.75 4900 2200 27
Y Barakar Asansol 7.75 8.4 2.25 2700 | 1700 |27
Vv Rupnarayan | Geonkhali 8.4 7 1.7 6300 3200 93
Rupnarayan | Kolaghat (Down Stream) 8 7.5 29 8400 4600 140
\% Dwarakesh Bankura town
war 7.84 8.3 2.2 3200 1700 20
A% Teesta Al Jalpesh 7.65 8.6 2.1 50000 7000 33
Teesta At Sevoke 7.41 8.2 1 13000 3000 15
The following four rivers have been removed from this list of polluted River stretches based on
improvement in water quality in 2022 compared to 2018
Priority River Stations pH(Uni | (DOY | BOD Total Fecal Fecai |
£) mg/l) | (mg/) Colifor | Colifo | steeptoc l
m(MPN/ | rm(M occi |
100ml) PN/10 | (MPN/1
Oml) 00 ml)
Delisted Silabati Ghatal (Downstream) 8.37 8 1.55 6300 3300 110
Mayurakshi Suri Town 7.93 9.1 1.55 2600 1700 i+
Kaljani Downstream of Alipurduar 7.48 7.5 1.5 17000 8000 94
Karola Downstream of Jalpaiguri 7.13 82 ? - | .0 8000 94
Primary Water quality Criteria for bathing water 6.5-85 | >5 | <3 <2300 |.500
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Water Quality of Polluted River stretches of 17 rivers in West Bengal
during December 2023

Priority | River Stations e '(l‘ota'! - g:::;t
; Coliform( Colifor .
pHitoky (g'{::”("' mgl) | MPN/100m | m(MPN/ ;:‘}’,‘:;(
1) 100ml)
100ml)
1 Mahananda | Slliguri (Upstream) 7.43 7.3 2.2 140000 50000 |70 |
Mahananda | Ramghat(Downstream) | 7.31 42 1o {0 ) PI000 | 2008
11 Vidvadhari Haroa bridge (upstream) 7.11 0.99 11.44 94000 32000 460
Vidyadhari Malancha (downstream) 7.29 0.69 9.36 63000 26000 390
Il Churni Downstream ol Ranaghat
town 8 23 2 49000 24000 1300
Churni Majhdia 7.82 25 231 | 22000 5400 490 |
1 Matha Gobindapur
bhanga 7.76 26 2.63 79000 24000 | 2200
v Ganga Farakka 7.67 8.2 135 | 2400 790 33
Ganga Farakka 7.29 9 23 3500 1300 79
Ganga Khagra 7.21 8.3 1.4 3500 1100 46 %
Ganga Khagra 7.44 8.6 1.7 2400 790 46 |
Ganga Baharampore 7.4 8 1.8 13000 3500 330 |
Ganga Baharampore 7.61 8.5 1.7 11000 3500 330
Ganga Gorabazar 7.34 8 1.5 7900 1300 130
Ganga Gorabazar 7.07 8.5 1.9 9400 1700 230
Ganga Nabadip 7.76 7.8 2.8 3500 1400 79
Ganga Nabadip 7.49 85 1 2400 790 78 |
Ganga Tribeni 7.96 7.8 2.9 3500 1300 79
Ganga Tribeni 7.94 8.2 1.6 2400 1100 70
Ganga Palta Shitalatala 7.84 7.5 25 31000 7000 700
Ganga Palta Shitalatala 7.15 8 2.5 24000 5400 490
Ganga Palta, 7.79 7.4 2.8 33000 9400 4380
Ganga Palta 7.31 8 2.5 22000 5400 330
Ganga Serampore 7.72 7.6 2.9 49000 17000 940 ‘
Ganga Serampore 7.29 8.2 2.8 33000 13000 700 j
Ganga Dakshmineswar 7.39 6.27 2.66 120000 63000 450 |
Ganga Dakshmineswar 7.26 6.94 2.5 110000 58000 470
Ganga Garden reach 7.17 6.25 2.74 130000 70000 460
Ganga Garden reach 7.35 7.01 2.52 120000 63000 470
Ganga Howrah-shivpur 7.08 6.15 2.69 110000 58000 390
[ Ganga Howrah-shivpur 7.43 7.11 2.47 | 94000 47000 | 400 |
Ganga Uluberia, 7.18 5.83 2.6 33000 21000 | 220
Ganga Uluberia, 7.56 6.72 2.69 32000 22000 270
Ganga Durgachak near Pathikhali, | 7.9 4.1 1.4 13000 7900 240
Ganga Durgachak near Pathikhali, | 8.4 7.5 1.1 14000 7000 240
Ganga Diamond harbour, 6.79 6.55 2.2 9200 6100 17
Ganga Diamond harbour, 7.19 6.96 23 7800 4500 14
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| No. Admn/Misc./988/NGT i . Dated, 28" November, 2023.
The District Magistrate -—A'DN LPD
South 24 Parganas, West Bengal SPEED_POST

[2.Biplabi Kanai Bhattacharya Sarani,Alipore
Kolkata-700027

Sir,

‘Sub:- | Regarding solemn order dated 25.09.2023 i.c.w, O.A No0.200 of
2014/PB passed by the National Green Tribunal, New Delhi in the
matter of M.C.Mehta Vs Union of India & Ors.

‘Refi- | Your Memo No. 13/10001(3)/NGT/R/23 dated 09.11.2023

The comments of Syama Prasad Mookerjee Port, Kolkata(SMPK) ithe regard to Sub-
mea No. 03 of Para No.07 of aforesaid order of NGT are furnished below-

’ Url ” g i) The limits of the Port have been defined in Gazette of India bearing G.S.R.

o A 627(E) dated 24th June, 2016, a copy enclosed.

j / & / i) Any encroachment observed in the flood plains is reported to the local

| 9\/’/ Municipality/Corporation and Police. The party committing such
encroachment is notified and asked to stop all such constructions in the flood

plains i.e. foreshore of the river, and break the illegal construction forthwith.

i) However, SMPK allows private construction within port limit on either side of
the river following certain guidelines which are broadly as given hereunder:

a) The party has to submit a-preliminary plan in SMPK river chart along with the
| Engineering drawing. This is followed by joint inspection of the site by
i SMPK team consisting of experts from Marine, Civil Engineering, Hydraulic
’ Study and Estate Department/Division to determine the mean high water

spring line so as to ensure that no encroachment is there in the foreshore of the
river. Such construction is allowed subject to the following :

i e The party has to submit a plan prepared by Jadavpur University/II'T
a (Kharagpur)/IIEST as regards to bank protection work to be undertaken

P.T.O
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which is thereafler vetted by Civil Engineering Department and modified !

as necessary-. Such bank protection work is to be executed without altering

the bank line.

3 . No construction is allowed on the roreshore except for Water intake jetties

and passenger jeuics/lerminals.

. o A clean clear corridor of 11m from Mean High Water Spring line is to be
maintained for undertaking such construction. '

e As per NGT-EZ bench guideline for construction within 20,000 square
metre or where the built up area is within 20,000 square metre, the party
concerned has 10 submit Environment Impact Assessment and
Environment Management Plan through agencies which is again approved
by a HOD committee comprising Director Marine Department, Chief
Engineer and Chief Hydraulic Engineer. For projects where built up area
more than 20,000 square metre, the party has to obtain Environment
Clearance from State Government. A

|

)

| 2 gMPK undertakes anti-erosion works, aligned with the nature, dynamics and
i morphology of the river by way of executing River Training works in the river bank(s)
l adjacent 10 shipping channel, only if shipping channel is threatened, to accomplish the
‘ following:

| i) To restrict widening of the river due o bank erosion.

(9 ii) To optimize / reduce / eliminate the requirement of Dredging.

‘i iii) To hold the estuarine frame.

vYours faithfully,

Lnclo.: As stated

é.K.D\mK'

Secretary(1/C)




el do Flo WEIo-33004/99

REGD. NO. D. L.-33004/99

STETYROT
EXTRAORDINARY

WA [[—@VE 3—30-WUE (])
PART 11—Section 3—Sub-section (i)
- TR W v
PUBLISHED BY AUTHORITY
. 437) ¢ faeelt, vpwamT, S 24, 20167291 3, 1938
No. 437] NEW DELHI, FRIDAY, JUNE 24, 2016/ASADHA 3, 1938

Ot afiggT wAwY
(e wh)
SR
7t R, 24 572016
AL .626(31).— T T Teaw afdfir, 1908 (1908 w1 15) 7Y w3 % W (8) i< avar § % Iwww 2

BT WEeA AT 1 TN FH g, F AT UAGIT 97 v et § f 9w wer P were
T o7 gt Pt Y 9 Rafy Reree R, et
3@ A
WeTToT 21°-48'-18"3, Yoria 88°05'40" ¥ Faw v Rwg & afdrw £ sire arertor 21°-48'-33"3, Foriaw 88'-05-05"] 77
fRam mx ey A% A7 YR AT T
Zf2mr
srarter 21°-40'-36"3, TeriaT 88°-02-48"7 ¥ feum o fieg & afdrw <Y A werier 21°-40-36"3, Furar 88°-01"-25"]
77 feuA uF Bey T AT S 1ET A 0 |
=
SeTior 21'-48'-18"3, Xeriaw 88'-05'-40"7 ¥ fua ma Freg i aflror 1 dre srertor 21740363, RurfaT 68°-02-48"7
v five v vy @ Y S TEE A U T
afgry 3

d LR oA S1J0
Che Gazette of India

swstior 21°-48'-33"3, X4iAT 86°-05"-05"] i P wh feg & afervr Y s wreqier 21°-40'-36"3, Long 88'-01-25"7 T _

For v fieg @96 AT S TEA AT U T ‘
[=. oy EnT—‘MO‘] 5/01/2016-"T 21 3]
et o, HE i

275 GI2016 (n

“%é



752528

THE GAZETTE OF INDIA : EXTRAQORDINARY [PART [I—SEC. 3(i))

/ MINISTRY OF SHIPPING
(Ports Wing)
NOTIFICATION
4 New Delhi. the 24th June, 2016

G.8.R.626(E).—In excrcise of the powers conferred by clause (8) of scetion 3 and sub-
the Indian Ports Act, 1908 (15 of 1908), the Centra) Government herehy declares that (he
be a major port and the geographical coordinawes of its limits shall be as follows. namely:-

On the North:

section 2 of section 5 of
‘Bhor Sagar Port Limited® shall

A line joining from a point having Lat 21°-48'-18"N, Long B&0540"E towards west upto @
Lat 21°-48'-33"N. Long 88°-05°-05"T;, y

On the South:

point having

A line joining from a point having Lat 21°-40'-36"N, Long 88-02'-48"E towards west Bl
Lat 21"-40°-36"N, Long 88°-01'-25"F.

On the East:

a point having

A line joining from a point having Lat 21°-48'-18"N. Long 887-05"-40"E towards south-upto a point having
Lat 217-407-36"N. Long 88°-02'-48"E, .

On the West: Y

A line joining from a point having Lot 21°-48'-33"N, Long 88°-05°-05"E wwards south upto a point having

i Lat 21°-40"-36"N. Long 88°-01'-25"E.
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THE GAZETTE OF INDIA : EXTRAORDINARY [PART [1--SEC. 3(i)]

NOTIFICATION
New Delhi, the 24th June 2016

G.S.R.627(E).- In exercise of the powers conferred by section 5 of the Indian Ports Act. 1908 (15 of 1908) and
clause (q) of section 2 of the Major Port Trusts Act, 1963 (380l 19635 and in supersession of the notification of the
Government of India in the erstwhile Ministry of Shipping and Transport ( Transport Wing) Number G.S.R. 439 ( E)
dated the 19th June 2001, the Central Government hereby declares that the limits of the Port of Calcutta and the
navigable river and channels leading to the Port of Kolkata shall be as tollows. namely:-

Port of Kolkata

(u) On the North - A line drawn due cost ucross the River Hooghly from a pillar at the southern boundary of
Messrs. D. Waldic and Company’s Chemical Works and Distillery at Konnagar in the district of Hooghly on the right
bunk of the river to a pillur on the left bank of the river near Punihati in the district of the 24-Pargunnus:

(b) On the South - A line juining Sola Column in position  Lat 21°-42°-36"N, Long 087°-48"-17"E (Approx.) to
2 V2 miles south of Saugar Lighthouse and then to Lone Tarl in position Lat 2]1°-33':30"N, Long 088°-15'-42"E.

2. Excluding the following area:-
() On the north-east — Lat 22°-06"-21.6" N & Long 088°-13'-29.7" & (Balari F.W. Column)
(b) On the south-cast - Lat 22°-04"-51.6"N & Long 088°-13'-56.2"13 ( Kulpi Pagodu)

(c) On the north-west — Lat 22°.06°-21.6" N & Long 088°-13-12" [ i.e., the point of intersection of the line

joining the two river side corners of the proposed jeity extended due upstream with the line due west of balari F.W.
Column

(d) On the south-west- Lat 22°-04-51,6" N & Long 088°-13°-29.8" E i.e., the point of intersection of the line
joining the two river side corners of the proposed jelly extended due downstream with the line due west of Kulpi Pagoda.

(e) On the NORTH:

A line joining from a point having LAT 21°-48'-18"N, Long 88"-05"-40"E towurds west upto a peint having
Lat 21°-48°-33"N, Long 88°-05'-05"E. g

(f) On the SOUTH:

A line joining from a point having LAT 21°-40°-36"N, Long 88°-02'-48"E towards west upto a point having
Lat 21°-40°-36"N, Long 88°-01'-25"E. :

(g) On the EAST:

A line joining from a point having LAT 21°-48'-18"N. Long 88°-05°-40"E towards south upto a point having
Lat 217-40"-36"N, Long 88°-02"-48"E.

(h) On the WEST:

A line joining from a point having LAT 21°-48"-33"N, Long 88°-05"-05"E towards south upto a point having
Lat 21°-40"-36"N, Long 88°-01'-25"E. .

3 The limits of the Port include to the east and west of the River Hooghly -

(a) that part of the River Hooghly und the shores thercof as are within 45.7 metres of high water mark at spring
tides. ;

(b) ali lands, sheds, wharves, quays, permanent ways, railways sidings ete. comprised in the area occupied by the

Calcutta jettics, Garden Reach Jetties. Kidderpore Docks, Netaji Subhas Dock, Petroleum Depot at Budge Budge and the

adjoining lands in possession of the Kolkata Port Trust and works constructed for the purpose of such jetties, docks and
installations.

(c) that part of Tolly's Nala as lies to the west of line drawn across the Nula 7.6 metres to the west of Hastings
Bridge. . 2
(d) that part of river Haldi, from entrance to River Hooghly o the line drawn North and South through Haldia

South Mark, (Lat 22°-007-00" N, Long 88°-02'-49.5” E (Approx.) and the shores thereof within 45.7 metres of the
high water mark at spring tides.

(c) all lands. sheds, wharves, quays. permanent ways, railway sidings cte, comprised in the area accupicd by |Haldia
Dock Complex and adjoining lands in possession of the Kolkata Port Trust and works constructed for the purpose of
such dock complex and all installations for allied or incidental purposes.

4. The navigable river and channels leading to the Port of Kolkata shall be as follows:-
(a) On the North: - 400 metres down the River Bhagirathi from the centre line of the Jangipur barrage and 0.8
kilometre up the River Jalengi from its confluence with River Bhagirathi.

732530
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el PRASAD MOOKERJEE PORT, KOLKATA

e man gt AT MARINE DEPARTMENT .

& / No. Mrn/9B/0/876 wdt famr / Marine Department,

arfra / Date: 21.11.2023

The District Magistrate

South 24 Parganas

Office of the District Magistrate & Collector
South 24 Paraganas,

12, Biplabi Kanai Bhattacharya Sarani,
Alipore,

Kolkata - 700 OO1.

Sub: Regarding solemn order dated 25.09.2023 i.c.W., 0.A. No.
200 of 2014/PB passed by the Hon'ble National Green Tribunal,
New Delhi in the matter of M.C. Mehta Vs. Union of India & Ors.

Sir,

This has reference to your endorsement in Memo No. 13/10001(3)/
NGT/R/23 dated 09.11.2023 from DM South 24 Parganas regarding the
subject matter. As regards to point No. 7 sub point no.3 at page no.5, the
submission of SMPK is as follows:-

As per G.S.R. 627(E) dated 24t June, 2016, the limits of the Port
include to the east and west of the River Hooghly and that part of the River
Hooghly and the shores thereof as are within 45.7 metres of high water
mark at spring tdes.

Any encroachment observed in the flood plains is reported to the local
Municipality/ Corporation and Police. The party undergoing such
encroachment is notified to stop all such construction in the flood plains i.e.
foreshore of the river and break the illegal construction forthwith.

However, SMPK allow private construction within port limit on either
side of the river following certain guidelines which are broadly as follows:-

1. The party has t0 submit a plan in SMPK river chart along with the
Engineering drawing. Accordingly the SMPK team consisting of
experts {rom Marine, Civil, Hydrology and Estate undertake a joint
inspection of the site to determine the mean high water spring line

: Q e
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so as to ensure that no encroachment is there in the foreshore of
the river. Such construction is allowed subject to the following.

a. The party has to submit a plan prepared by Jadavpur

University/lIT (Kharagpur)/IIEST as regards to bank protection
work to be undertaken which is thereafter vetted by Civil
Engineering Department and modified as necessary. Such bank
protection work is to be executed without altering the bank line.

. No construction is allowed on the foreshore except for Water intake

jetties and passenger jetties/terminals.

A clean clear corridor of 11m from Mean High Water Spring line is

to be maintained for undertaking such construction.

. As per NGT-EZ pench guideline for construction within 20,000

square metre Or where the built up area is within 20,000 square
metre, the party concerned has to submit Environment Impact
Assessment and Environment Management Plan through agencies
which is again approved by 2a HOD committee comprising of
Director, Marine Department, Chief Engineer and Chief Hydraulic
Engineer. For projects where built up area moreé than 20,000
square metre the party has to obtain Environment Clearance from
State Government.

. SMPK undertakes anti-erosion work aligned to the Nature by way

of executing River Training works in the River bank(s) adjacent to
shipping channel to restrict widening of the river due to bank
erosion, to optimise/ reduce/eliminate the requirement of dredging

and to hold the estuarine frame.
/QIOA’\ 21

(Capt. Abhijit Ghosh)
freas, gqar [awm
Director, Marine Department

wHRYY, HrEAHAT
Syama Prasad Mookerjee Port, Kolkata

1 o
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Government of West Bengal
Office of the Additional District Magistrate &

District Land & Land Reforms Officer, South 24 Parganas
New Treasury Building (8t:8& 9tn Floor), Alipore, Kolkata - 700027.
TEL. NO. 2479-1955,2479-2196, FAX- 2499-4820, email ID-
dllro.s24pgs@gmail. Com
AN ISO 9001:2008 CERTIFIED ORGANIZATION

Memo No. ;3/;447*/,119_(9_)/02/23, Date: 0S, p4. 2621 ,

To,

I. The Executive Engineer I,
Canal Division.
South 24 Parganas.

II. The Executive Engineer,
Kakdwip Irrigation Division,
South 24 Parganas.

Sub : Regarding solemn order dated 24.11.2023 i.c.w, 0.A. No. 200 of 2014/PB
passed by the Hon’ble National Green Tribunal, New Delhi in the matter
of M.C. Mehta Vs. Union of India & Ors.

With reference to the above, this is to inform you that Hon'ble National Green Tribunal
(Principal Bench) was pleased pass the solemn order dated 24.11.2023 (copy enclosed) by
directing the concerned District Ganga Protection committees in the state of West Bengal
through their Ex-officio Chairman (District Magistrate) for submitting the report regarding
Ganga Protection Plan.

Therefore, you are requested to send a comprehensive report in connection with solemn order
dated 24.11.2023 passed by the Hon'ble National Green Tribunal, (Principal Bench), New Delhi
specifically with regard to the regulation of Flood Plain Zone — a) if the flood plain zone has
been demarcated and the extent of encroachment on the flood plain zone in the District. b) the
details of direct discharge of pollutants by the encroachers by the side of the river Ganga and its
tributaries in the District.

The report may be sent to this end within 15" of January,2024.

This may be treated as Extremely Urgent. % G o

Additional District Magistrate and
District Land and Land Reforms Officer

South 24 Parganas
MemoNo.l?)/NGTT/i’tz‘/i/R/Q’g' Date: 5. 04 .28 %Y
1. The C.A to the D.M, South 24 Parganas.

Additional District Magistrate and

District Land and Land Reforms Officer
South 24 Parganas
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Government of West Bengal
Office of the Additional District Magistrate &
District Land & Land Reforms Officer, South 24 Parganas
New Treasury Building (8t:& 9'® Floor), Alipore, Kolkata - 700027.
TEL. NO. 2479-1955,2479-2196, FAX- 2499-4820, email ID-

dliro.s24pgs@gmail. Com
AN ISO 9001:2008 CERTIFIED ORGANIZATION
Memo No. 13/ N&T[ £41 (sj / R[25 Date :05 /01/2024
To, '
The SDL &LRO (All),
South 24 Parganas.

Sub : Seeking report regarding the issues in terms of order dated 24.11.2023 passed by the Hon’ble
NGT, Principal Bench in OA 200/2014/PB (M.C. MEHTA VS. UNION OF INDIA)

with reference to the subject cited above, you are requested to kindly send a compiled report on
the following issue:

1. Mining :

a) Number of cases registered within a year against illegal mining in the bed or flood plains of
river Ganga and its tributaries and details of enforcement of mining policy of State and
«“Enforcement & Monitoring Guidelines for Sand Mining” (EMGSM-2020) and sustainable
Sand Miningg Management Guidelines 2016

The compiled report may be send to this end within 11" of January,2024.
This may be treated as Extremely URGENT.

Enclo : Hon’ble NGT order copy dated 24.11.2023.

Additional District Magistrate and
District Land and Land Reforms Officer
South 24 Parganas

Memo No.{g/NGﬂ’/! 11/1 /(!1)/&/2.‘3 ' Date : 0.5 /01/2024

Copy forwarded to :-

1-10. The Block Land & Land Reforms Officer, Budge Budge — | & Il /FAlta / Diamond Harbour — |
& 11/ Kulpi / kakdwip / Namkhana / Patharpratima / Sagar Block, South 24 parganas for
Necessary action.

11. The C.A to the District Magistrate, South 24 Parganas for information.

M

Additional District Magistrate and
District Land and Land Reforms Officer
South 24 Parganas.
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; GOVERNMENT OF WEST BENGAL
Office of the Sub-Divisional Land & Land Reforms Officer
Diamond Harbour South 24 Parganas ,Pin no — 743 331
bh . 03174-255307 / 255880 email- sdllrodhr@gmail.com

MEMO NO.: .:(01)/ 33 / Mining /SDL&LRO-DH/2024 DATE : 10.01.2024
To
The Additional District Magistrate

&

District Land & Land Reforms Officer
South 24 Parganas.

8" Floor, N.T. Building

Alipore, Kolkata — 700027.

Sub : Report regarding the issues in terms of order dated 24.11.2023 Passed by the Hon’ble NGT,
Principal Bench in OA 200/2014/PB (M.C. Mehta Vs. UNION OF INDIA)
Ref. Memo. No. 13/NGT/111(5) /R/23 Dated 05.01.2024 of the Office A.D.M. (LR), 24 Pgs (s)

Sir,

With reference to the subject and memo, this is to inform you that the report of our four
blocks i.e. Diamond Harbour —I, Diamond Harbour —II, Kulpi & Falta as mentioned by you is
nil.

This is for your kind information.

o B o
Enclo. : As stated 100} 25
Deputy Director, WBLRS
&

Sub-Divisional Land & Land Reforms Officer
Diamond Harbour, South 24 Parganas

MEMO NO.: .:(01)/ A5 / | /Mining /SDL&LRO-DH/2024 DATE : 09.01.2024

Copy forwarded to the BL&LRO, Diamond Harbour -1, Diamond Harbour I, Falta & Kulp, south 24
Parganas for information.

100 012 2%
Deputy Director, WBLRS
&

Sub-Divisional Land & Land Reforms Officer
Diamond Harbour, South 24 Parganas
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GOVERNMENT OF WEST BENGAL
Office of the Block Land & Land Reforms Officer
Diamond Harbour-l , South 24 Parganas

2 \a’
£ 1.\

MEMO NO. O & /BL&LRO/DH-1/2024 Dated:- 09/01/2024
To
The Additional District Magistrate

&

District Land & Land Reforms Officer,
Alipore, Kol — 700027

Sub.:- Report regarding the issues in terms of order dated 24.11.2023 passed by the Hon'ble
NGT,Principal Bench in OA 200/2014/PB(M.C. MEHTA VS UNION OF INDIA)

Ref.- His Office memo no. 13/NGT/111(5) /R/23  dated 05/01/2024.

Sir,
As far as this office record is concerned, there is no authorized/unauthorized sand
mining block within the jurisdiction of Diamond Harbour — I, and no cases have been registered
within a year against illegal mining in the bed or flood plains of the concerned part of the River

Hooghly.
Yours faithfully,
sdf-
Block Land & Land Reforms Officer,
Diamond Harbour-I, South 24 Parganas.
MEMO NO.:- li’,S /1 /BL&LRO/DH-1/2023 Dated:-
o9/o;/9,@?,l7;
Copy to -

\Ane Sub-divisional Land & Land Reforms Officer - for kind information

A

/ o

%’E [ " /i\
¥ ¢ ,’/ Y
lock Land & l.and Reforms Officer,
Diamond Harbour-1, South 24 Parganas

Block Land & Land Reforms Qfficer
Diamond Harbour-1, South 24 Parganas
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GOVERNMENT OF WEST BENGAL
OFFICE OF THE BLOCK LAND & LAND REFORMS OFFICER
DIAMOND HARBOUR 11
e-Mail ID: blirodh2@gmail.com

Memo no. 19/BL&LRO/DH Il Date: 09.01.2024
To
The Sub- Divisional Land & Land Reforms Officer
Diamond Harbour
South 24 Parganas

Sub: Seeking report regarding the issues in terms of Order dated 24.11.2023passed by the Hon'ble

NGT, Principal Bench in OA 200/2014/PB{M.C.MEHTA VS, UNION OF INDIA)
Ref: Memo no. 13/NGT/111(5}/R/23 Dated 05.01.2024 of the Ofo the ADM and DL&LRO, South 24
Parganas.

Madam,

Apropos the subject and Memo under reference this is to bring to your kind knowledge that fter
searching of Office records. no information is found regarding any case being registered within a year

against illegal mining in the bed or flood plains of river Ganga and its tributaries under the jurisdiction of
the Office of the undersigned.

This is for your kind perusal.

Yours faithfully,

)

Block Land & Land Reforms Officer
Diamond Harbour |l
South 24 Parganas
Block Lend & Land Reforms CGfficer
Diamand Harbour-11, South 24 Pargaa.s
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; e AR WECT BE L
GOVERNMENT OF WEST BENGA ‘ :
OFFICE OF THE BLOCK LAND & LAND REFORMS OFFICER,
FALTA, SOUTH 24 PARGANAS

Date: 09/01/2024
Memo No. 62 /BL&LRO/Falta /2024

To
The Sub-Divisional Land & Land Reforms Officer,

Diamond Harbour
South 24 Parganas.

Sub: Report regarding the issues in terms of order dated 24.11.2023 ‘passed by. the Hon’ble
NGT, Principal Bench in OA 200/2014/PB (M.C. Mehta Vs Union of India)

Ref: Memo no. 13/NGT/111(5)/R/23 dated 05..01.2024 of the Office of the ADM & DL&LRO,
South 24 Parganas

Madam,

With reference to the above-mentioned subject and reference, this is to inform you that
the number of cases registered within a year against illegal mining in the bed or flood plains of
River Ganga is nil under the jurisdiction of the undersigred.

This is for your kind information and necessary action.

~ \:
‘%é' /?(} Yours faithfully,

v 0 .
g/ e
c Block Land & Land Reforms Officer,

Falta, District: South 24 Parganas

Block Land & |
and Reform .
South 24 Pgs, FallaS Officer



‘l’ ansr®®
. NO-"".‘. “
Daie...-=*
)
Sz
Government of West Bengal
Office of the Block Land & Land Reforms Officer
Kulpi, South 24 Parganas.
Memo No. / BR  /BLR-Kulpi/2022 Date : 9" January, 2024,
To

The Dy. Director &
Sub-Div. Land & | ind Reforms Officer,
Diamond Harbour,

South 24 Parganas.

Sub : Report regarding the issues in terms of Order dtq. 24.11.2023
Passed by Hon’ble NGT, Principle Bench in 0.A. 200/2014/PB
(M.C. Mehta —vs- Union of India).

Madam,
Apropos the subject above, the desired report is furnished below :

0 MiNng

(&) Number f cases registered within a vear
& o
- Against nining in the bed o fleod plain of NIL
River Ganga and its tributaries,

(b) Enforcen ent f Mining Policy of State and
Sustainabie Sa Mining Management NOT APPLICABLE ' -
Guideline 2015, :

This is fo favoyr of your kind information and taking necessary action.
4

¥ ; Yours faithfully,
. .

A X e B W

Block Land &1and Reforms Officer
Kulpi, South 24 Parganas.
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GOVERNMENT OF WEST BENGAL
Office of the Sub-divisional Land & Land Reforms Officer
Kakdwip, South 24 Parganas
MemoNo. 34 /SDL-KDP/2024 Dated: 10/01/2024

To

The Additional District Magistrate

And District Land & Land Reforms Officer,
South 24 Parganas, Alipore.

sub : Compiled report regarding the issues in terms of order
dated 21.11.2023 passed by the Hon’ble NGT, Principal
bench in OA 200/2014/PB (M.C.MEHTA-Vs-UNION OF
INDIA) under Kakdwip Sub-division.

Ref : Your office memo no. 13/NGT/111/(5)/R/23 dated
05/01/2024

Sir,

With reference to the above subject matter this is to inform you that no
case has been registered there within a year against illegal mining in the bed of
flood plains of river Ganga and its tributaries under the jurisdiction of kakdwip
Sub-division.

This is for your kind perusa! and taking necessary action.

Enclo: copy of report of four (4)
Block under Kakdwip subdivision

Yoursfaitﬁu/lh/ 3
i c,’\\ &
U

Sub-divisionjaliland &:\ La/nx Reforms Officer
Kakdwip, South 24 Parganas.
Deputy Directo, WL,

Sub-Divisional Lanq & Land Refy
ol Lay s
Kakdwip, South 24 Parganasﬁw}r




GOVERMENT OF WEST BENGAL
OFFICE OF THE BLOCK LAND & LAND REFORMS OFFICER
SAGAR, SOUTH 24 PARGANAS

Memo No:» ¢y /BLLRO/SAGAR/24 Date:- 08/01/2024
To
The Additional District Magistrate
&
District Land & Land Reforms Officer,
South 24 Parganas
New Treasury Building (8" & 9""/**)
Alipore, Kolkata-700027

Through Proper Channel

SUB:-Report regarding the issues in terms of order dt. 24.11,2023 passed by the
Hon’ble NGT, Principal Bench in 0.A 200/2014/PB{MC Mehta - Vs — Union of India)

Ref:- His mema no. 13/NGT/111(5)/R/23 dt.- 05.01.2024.
Sir,

In reference to the captained subject matter this is to inform you that there is no case
has been registered within o year against illegal mining in the bed of flood plains of river Ganga
ond its Tributaries under the jurisdiction of Sagar Block.

This is for your kind perusal end taking K/a.

. Ymm
Block Land & Qdf ef&

Sagar, South 24 Parganas

Block Land & Land Reforms (dficar
aagar, Soulh 25 Pgs.

Seanned with CamScannel
1




GOVERNMENT OF WEST BENGAL
OFFICE OF BLOCK LAND & LAND REFORMS OFFICER
KAKDWIP :: SOUTH 24-PARGANAS
MAIL: blirokak@gmail.com

Memo No- 17 /BLLRO/KDP/2024 Date-10.01.2024

To
The S.D.L.& L.R.O,,
Kakdwip, South 24 Parganas.

Sub:-Report regarding the issues in terms of order dated 24.11.2023 passed
by the Hon’ble NGT, Principle Bench in 0A200/2014/PB (M.C. MEHTA VS.
UNION OF INDIA).

Ref:- Memo no 13/NGT/111(5)/R/23 dated 05.01.2024 of A.D.M. & D.L. &
L.R.O., South 24 Parganas.

Sir,

The undersigned would like to inform you that no such cases have been
registered within a year against iliegal mining in the bed or flood plains of river
Ganga and its tributaries and details of enforcement of mining policy of State
and “Enforcement & Monitoring Guidelines for Sand Mining” (EMGSM-2020)
and sustainable Sand Mining Management Guidelines 2016.

This is for your kind information and taking necessary action.

~X
.L‘R,“G 3 ) ke /Block Land &Land Reforms Officer,
\ N\
$ )
g ?;ﬁ\c eér Kakdwip, South 24- Parganac;
A \\ —~ F{“ ‘('l '\dQALL“‘-‘ .C\'T et
K“{\ " o 4 Pa-ﬂu nas

: C'@/ _@C‘ x M,d.-;,uo e
Q\j‘&ﬂ)@i o k
o
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Governinent of West Bengal
Gfiice of the Block Land & Land Reforms Officer

Namkhana South 24 Parganas
b o 2
MemoNo. .\  /BLELRO/Kzv/2023 Date: Z- 1 + 24

To

The Sub-Divisional Land & Land S forms Officer
Kakdwip

Seuth 29 Farganag,

Suk: Report regarding the issues in torms of ord

- 24.11.2022 passed by tha Hon'ble NGT, Prin cipal Bench
in 0A-200/2014/PB {(M.C.MehTa vs, Union of India)

ur Jddated
Sir,

With reference to the subject citer above, the datailed ronnrt is given below as desired .
i. Miring-- Number of zases regist

ered with a vear against ilegal mining in the hed or
ilaed. plains of ri

€U 3Anga and its tribudavies ard details of enforceman: of mining
palicy of state ang - eniorcement &

& WNonitoring Guidelines for Sand Miring”
" (EMGRM-2020) and sustzinable sand miring management guideiing: 2016 "
weeeNIL

............

% s B ’_ % . iR \
This is for favour of riis kind infarmation and taking necessary action, :

Y'our‘s'f'aithfully

‘. e SR Plock Lnad & Lnrd Feforms Offtuer -
. i e "Mamkhangt g R
s ' : ‘Sau) 24 Parsana, +

Block Land & Land Relonms Officer
Mamkhna
Soulh 24 Parganas




32545 _ a,

GOVERNMENT OF WEST BENGAL ’ |

Office of the Block Land & Land Reforms Officer 1
. ; i

Patharpratin’ia, South 24-Parganas.
Memo No. 5’0 /BLLRO/Pathar/ZOZﬂ Dated:-9/1/2024

To

District Land & Land Reforms Officer

The Additional District Magistrate &
South 24-Parganas, Alipore, Kol-27.
|

|

(Through proper channel)

1
Sub:Seeking report regarding the issues in terms of order dated 24.11.23 passed by

the Hon’ble NGT, principal Bench in OA 200/2014/PB{M.C MEHTA VS UNION OF INDIA).

Ref: vide of Memo no 13/NGT/111/1/(11)/R/23.

sending herewith the above, Number of cases
flood piains of river Ganga and its tnbutanes

According to the subject & reference, cited above,
& Monitoring Guidelines tor sand

nst illegal mining in the bed or
f mining policy of State and “Enforcement
and Mining Management Guidelines 2016-NIL

registered within a year agai
and details of enforcement 0

mining”(EMGSM-ZOZO) and Sustainable S

A D oy .

R This is for his kind information and taking necessary action.

£5

i !

B e & /gl /0[/ q’_,lf
‘ i3 | £t M Block Land & Ld d Reforms Officer,
bR =554 "

! | patharpratima, South 24-Parganas.

JREEPEST = BRREIL FRSRLL IS N




GOVERNMENT OF WEST BENGAL
OFFICE OF THE BLOCK LAND & LAND REFORMS
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OFFICER, BUDGE BUDGE-], TH TG - S W 18-TH

SOUTH 24 PARGANAS,
Kolkata - 700 138. (FFFIET - G00 SOV

e-mail; bllrobb 1@egmail.com e -
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MemoNo: |9 /BL&LRO/Budge Budge -1/23 Dated: ¢ 9. o1 2024,

To

The Additional District Magistrate ]
And

District Land & Land Reforms Officer

South 24 Parganas
Sub : Submitting Report regarding the issues in terms of order dated 24.11.2023 passed by the
Hon’ble NGT, Principal Bench in 0A 200/2014/PB( MC MEHETA VS, UNION OF INDIA)
Ref: i. Office Memo No 13/NGT/111/1/(11)/R/23 of ADM & DL&LRO Dt 05.01.2023

Sir,

In reference to the ahove noted subject the desired reportis furnished below :

3 Matter Remarks
No
Number of cases registered within a year against {llegal mining in the
1 bed or flood plains of river Ganga and its tributaries NIL
2. Details of enforcement of mining policy of State and ‘ Enforcement &
Monitoring Guidelines for Sand Mining ‘ & sustainable Sand Mining NA

Management Guidelines 2016

It is also pertinent to mention here that there is no sand mining zone under the jurisdiction of this
block.
This is for your kind information.
Yours faithfully

(;ﬂ W
Assistant Director

and
Block Land & Land Reforms Officer
Budge Budge - I, South 24 Parganas
Memo No: | '3/] Cl) /BL&LRO/Budge Budge -1/23 Dated: pg. p) 22y

Copy forwarded to the
Deputy Director & Sub-Divisional Land & Land Reforms Officer, Alipore Sadar for her kind information

5l
' Assistant‘mv;ﬁ I\W

and
Block Land & Land Reforms Officer
Budge Budge - I, South 24 Parganas
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NTB & floor, Kol-27
South 24 DC'SSHS\
Sub Reportregarding the isues in terms of order dated 24.11.23 passgd by the Hon'ble National Green

Tribunal, Principal Bench in OA 200/2014/PB8(M.C. Mehta V5 Union of India)

Ref - Memo No: 13/NGT/111(5)/R/23, Dt- 05.01.24 of ADM & DL & LRO, South 24 Pgs

With reference to above mentioned matter this is to state that no case has been registered
within 2 year against illegal mining in the bed or flood plain of river Ganga & its Tributaries.

This is also to mention that there is no permitted sand mine situated under the jurisdiction of
this Block. So, the question of enforcement of mining policy of the state and “Enforcement &
Monitoring Guidelines for Sand Mining (EMGSM-2020) & Sustainable Sand Mining Management

Guidelines 2016 is not applicable in this case.

This is for your kind information & taking necessary action.

s
Assistant Director
AND
Block Land and Land Reforms Officer

Budge Budge-Il, South 24 Parganas

IMemo no. 1/13 /1/BLLRO-BB-11/24 Date: 08/01/2024

Caopy to-
1. ADM & DL & LRO, 24 PGS South, for his information and taking necessary action.
\ 4 W
) ,f\”\/\o‘\\\
0
Assist{ t Director
AND

Block Land and Land Reforms Officer
Budge Budge-ll, South 24 Parganas
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&-tiga : bdobudgebudgel@gmail.com

Government of West Bengal
Office of the Block Development Officer
Budge Budge - I Development Block
Village: Kalipur P.O.: Purba Nischintapur

P.S - Budge Budge District: South 24 Parganas
Kolkata - 700138

Phone no - (033) 2482-1697 / 8335079052
E-mail: bdobudgebudgel@gmail.com

Memo No.: 1SY Dated : 22.01.2024

To

The Additional District Magistrate and
District Land and Land Reforms Officer
South 24-Parganas

Sub : Forwarding Reports regarding solemn order dated - 24.11.2023 i.c.w. O.A. no 200 of 2014/PB passed by the Hon’ble
national Green Tribunal, New Delhi in the matter of M.C. Mehta Vs. Union of India & Ors.
Ref : Your good Office memo no. 13/10651(14)/NGT/R/23 dt. 19/12/2023

Respected Sir,

In connection with the above cited subject | am sending herewith the report regarding solemn order dated - 24.11.2023 i.cw. O.A. no
200 of 2014/PB passed by the Hon'ble national Green Tribunal, New Delhi in the matter of M.C. Mehta Vs. Union of India & Ors for your kind

perusal and necessary action thereof.

Enclo. : Effluent treatment report and test report of Birlaput

Jute Mills unit.
Yours faithfully,
, Block Development Officer
}g{ Budge Budge-I Development Block
South 24-Parganas
MemoNe. : 154 /1 (3) Dated : 22.01.2024

Copy forwarded for kind information to

1. The Sub-Divisional, Alipore Sadar
2. CAto DM, South 24 Parganas.

3. Office file. j‘
IA / ;
» Block Development Officer
‘_\; Budge Budge-1 Development Block
7 South 24-Parganas

Discourage the usage of Plastics. Save Paper, Save Trees” "SIfGraa wrax(s NP MXS S| S5 IS, TG H TS HFR"
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Report regarding solemn order dated 24.11.2023 i.c.w. 0.A. no 200 of
2014 /PB passed by the Hon’ble National Green Tribunal, New Delhi in the
matter of M.C. Mehta Vs Union of India & Ors.

[. Sewage-
a) Per day generation of sewage — 6650 Cubic Meter.
b) Quantity of sewage treated per day- 5400 Cubic Meter

c) The number of sewage treatment plant existing and their capacity
and capacity utilization and mode of disposal -1 no. Sewage
treatment plant has been completed under Budge Budge
Muncipality and it is now in discharging condition. In future the
service will be available to our Budge Budge-I Block areas ( As the
STP will cover within 15 KM radius areas)

d) Quantity of discharged treated sewage from each STP,
particularly for fecal coliform- Now there is no STP connection.

5400 cubic meter sewage in our Block area, is totally absorbed to
the underground through the soak pits.

e) Time bound plan to meet the gap, if any, in generation and
treatment of sewage- Gap 1250 Cubic meter.

At different places under Budge Budge-I, constructions of Leach
pits and Soak pits at community level are going on within this
Financial year.

Also 1 no. Sewage treatment plant has been completed under
Budge Budge Muncipality with capacity 9.3 MLD and it is now in
discharging condition.

As our Block areas is within 15 KM range of the said STP, the
Block areas will get connections. :
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f) Details of Hotels, Dharamshala and Ashram operating without
proper consent and discharging untreated effluent and the action
taken against them- No Hotels, Dharamshala and Ashrams
discharge untreated effluent.

g) Water quality in river and its tributaries in abutting districts
/towns in terms of fecal coliform (MPN/100ml)- 22000 MPN/100ml

[I. Municipal Solid Waste disposal:

a) Per day generation of Solid waste — This cannot be assessed due
to absence of municipal solid waste disposal under Budge Budge [
Block

b) Quantity of solid waste treated per day - This cannot be
assessed due to absence of municipal solid waste disposal under
Budge Budge I Block

c) The gap in treatment of solid waste- This cannot be assessed due
to absence of municipal solid waste disposal under Budge Budge I
Block

d) Legacy waste and the time bound plan to treat legacy waste-
This cannot be assessed due to absence of municipal solid waste
disposal under Budge Budge I Block

e) The manner of utilization of the treated waste as well as rejects
arising out of remediation of legacy waste- This cannot be assessed
due to absence of municipal solid waste disposal under Budge
Budge I Block |

f) Current status of dumping of solid waste with reference to
location- This cannot be assessed due to absence of municipal solid
waste disposal under Budge Budge I Block




32551 (5D

[II. Construction and Demolition waste:

a) Total per day generation of C & D Waste — No such data
available.

b) The detail of plant established for the treatment of C & D Waste
including the existing capacity and capacity utilization- No such
data available.

IV. Industrial Effluent discharge

a) Number of industrial unit discharging their effluent

treated /untreated in river Ganga and its tributaries and details of
defaulting industrial units- 1 no., Birlapur Jute Mills, Birlapur, PS
— Nodakhali, Pin — 743318.

b) Total daily generation of such industrial waste — (Copy enclosed)

c) The manner of treatment of the industrial waste so generated-
Disposal to CHWTSDP. (Copy enclosed)

d) The discharge effluent analysis from the CET P and ETP treating
the industrial waste from each outlet- Copy enclosed.

e) The per day generation of industrial solid waste and manner of its
treatment and disposal — 0.01 Ton (Copy enclosed).

V. Regulation of Flood Plain Zone:

f) If the flood plain zone has been demarcated and the extent of
encroachment on the flood plain zone — No flood plain zone has
been demarcated under Budge Budge-I
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g) The details of direct discharge of pollutants by the encroachers
by the side of the river Ganga and its tributaries — There is no such
encroachers by the side of the river Ganga and its tributaries.

VI. Bio medical Waste:

a) The per day total generation of bio medical waste — Yellow Bag -
16Kg, Blue Bag - 0.5 Kg, Red Bag - 4 Kg, PPC - 2.8 Kg

b) The manner of its treatment and disposal - at first healthcare
staffs safely handle the bio medical waste and then segregate
properly. Segregated waste carefully sent for treatment to
“GreenTech”. The BPHC staffs follow bio medical waste rules.
The hospital has deep burial pit for non-infectious waste
management.

VII. Mining:

Number of cases registered within a year against illegal mining
in the bed or flood plains of river Ganga and its tributaries and
details of enforcement of mining policy of State and
“Enforcement & Monitoring Guidelines for Sand Mining”
(EMGSM-2020) and Sustainable Sand Mining Management
Guidelines 2016- There is no mines or flood plains of river
Ganga and its tributaries.
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32568 @ BIRLA CORPORATION LIMITED /
S8 UNIT : BIRLA JUTE MILLS

MP BIRLA 0. Birlapur - 743 318. 24 Parganas (5), West Bengal. Phone : (033) 6603 3112
@EMCRGR " PO Biriapur - 743 318 24 Parganas (5) b Powiite

Fax : 0091-33-2420 9828, E-mail : birlajute@hirlacorp.com

Ref. No. : Mill/PI/Admin.- B.D.O.- 1/'23- 24/ 2 &

2 N
Date: 28.11.2023 - -*’«"5“6}& RN

To

The Block Development Officer

Budge Budge Block — 1

Office of the Block Development Officer
Scuth 24 — Parganas

Subject: Regarding effluent treatment of our waste water

Sir

Apropos above subject and pursuant to your visit yesterday, i.e. on 27.08.2023,
we write to inform you that the effluent water from the process is treated by us
at our effluent treatment plant (ETP) and the treated water from the outlet is
discharged in the Hooghly river.

Yours faithfully

j:ﬁfc.«)?—?uw

Joint Presidentr(Works)

%
Enclosed
1 ETP outlet Water Tert Repoet dated - 03/1072023.

2> Auberizol on (5\‘11?&0-%& df Hﬂ\ﬁﬂ?d&% Mcvxte_, b
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% ETP Disponad Sludge - daked - 13f05)2023,

Registerd Office ;fﬁ"‘ T w0 51150 53 m
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2o N LIFE wesT BENGAL POLLUTION CONTROL BOARD o3,
wmar 7 i
cad Central Laboratory
Paribesh Bhawan, 104, Block LA, Sector /ll, Salt Lake City, Kolkata 700 106.
Tel: (033) 2335-5953
Report No: 386 TEST REPORT Issue Date:03/10/2023
Sample Details Industry (EfMuent) ARF No. 38072023
Sample Recelved From | Alipore Ragionsl Offica Sampling Date 12/09/2023 *
Test Material ETP sample Samplo Recelved on 13/09/2023
Outlst of ETP & Inlet ol ETP Total no of Sample 2

Sampling Location

i

Height/Depth NA period of Analysls 13/09/2023 to 29/09/2023

Sample Condition Good Climate Condition NA i
City/Vill.-Birlapur, P.S.-Nodakhali, Dist.-South

24-Parganas, P.O.-Blirlapur, PIN-743318

Ne"\v of Industry Birla Carporation Lid. Unit: Bira Jule Mil Address
Sample Collected by Bithika Goswami

sl Treated/Untreated Collection Time Sampling Daetails (Collaction / Discharge)

1 Treated 1130 Outlet of ETP

parameters Result Unit LOD Method :

|SAR 499 Units ., |c By Calculalion
{suede INT {mgA == "TAPHA 4500-S(-2)F {23rd adition, 2017) B

2 Untreated 1140 Inlot of ETP
! parameters Result Unit LOD Method l
'sar 16.29 Units . - By Calculation !
Sufide NT mg/l APHA 4500-S(-2)F (23rd edition, 2017) |

election. BOL: Below Datection Limit, NT: Net Traceable, NA: Not Applicable,NO: Not Done

4, TLOD: Limitof D
pL refer to ARF No. 380/2023 Date

1) For Sampling details ; £
Sestroyed afler 2 months from tha dale of issue of the cartificale uniess olherwise spocified. Sample will be

) Sample will ba :
reproduced except in full, without the writlen penmission of the Laboratory.

d: 13/09/2023, 2) Results are reported based on preserved materials.
preserved acu?'ming to Standard Melhcd

4) mTauRapoﬂshaﬁno!ba

Remarks:-
@/' MJ\!’
g O ‘ e et
. Jr, Scientisl i v Kt TR _éhlofl e
orised signatory :
Auth (Checked by) {Varified by) e
i WBPCB
1. Chief Enginoél = 0& E e WBRCB
2, Chigf Engingel F’lsnnm% E;EPCB :
3" Alipore Regiona! Ofice Ve s e T &
...._,,_.._.-.,.._.-..’.—--..—-— — -
Page 1ol 1
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LIFE wesT BENGAL POLLUTION CONTROL BOARD

Litestyie for
u" Enviranmant
Central Laboratory Tcam
Paribesh Bhawan, 10A, Block LA, Sector Ili, Salt Lake City, Kalkata 700 106.
Tel: (033) 2335-5953
part No: 396 TEST REPORT lssue Date:03/10/2023
nple Dotails Industry (Effluent) A.RF No. 380/2023
nple Recelved From  |Alipore Regional Office Sampling Date 12/09/2023
it Material ETP sampls Samplo Recelved on 13/09/2023
npling Location Oullet of ETP & Inlet of ETP Total no of Sample 2
ght/Depth NA ; Porlod of Analysls 13/09/2023 lo 29/09/2023
nple Condition Gaod Climate Condition NA
: , CityNVill.-Biapur, P.S.-Nodakhali, Dist.-South
me of Industry Birta Corporatlon Ltd. Unit: Bida Jule Mill Address 24-Parganas, P.0.-Birlapur, PIN-743318
r:&u Collected by Bithika Goswami
sl Treated/Untreated Collection Time Sampling Details (Collaction / Discharge)
1 Treated 1130 Outiet of ETP
parameters Result Unit LOD Method f
ymoniacal Nitrogen  |BOL mg. i 0.1 mgh. APHA 4500-NH3 D (23rd edition, 2017) ]
YD(3days@27°C) +lot Done mg/lL 020 mgit CL/MWI/5.4/19 issue # 2 issus Date 13/02/2015 2015 ‘
S APHA 5220 65220 O (23rd edilion, 2017).USEPA Method |
B &30 R T 410.4,revilon 2.0,August 1393
G BOL mg/L 1 mglL APHA 5520 B (23rd edition, 2017)
enols 022 mgiL 0.20 mg/L APHA 5530 B, 5530 D (23rd edition, 2017)
(Unit) 7.54 Units ":}—Unils APHA 4500-H+ B (23rd edition, 2017)
S(@180°C) 468.00 mg/L y |4 mglL APHA 2540 C (23rd edition, 2017)
lzl Chramium BOL mg/L 0.35 mg/L APHA 3030 E, 3030 K & 31118 (23rd edition, 2017)
s\ 2200 mg/L T |4 mot APHA 2540 D (23rd edilion, 2017)
2 Untreated 1140 'nlet of ETP
paramaters Result Unit LOD Method g
moniacal Nirogen  |9.88 o |mai 0.1 mgil APHA 4500-NH3 D (23rd edition, 2017)
D(adays@21°C) |15 mgn. 0.20 mg/L GUWII5.4/119 Issue # 2 Issue Date 13/02/2015 2015 s
it 6.00 malL APHA 5230 8, 5220 D (23rd edition, 2017).USEPA Mathod
0 107,84 g o 419 4 reviion 2.0,Augus! 1993
o 350 mg/L 1 mg/l APHA 5520 B (23rd edition, 2017) T
ancls BOL mg/t Q220 o APHA §530 8, 5530 D (23rd ediiion, 2017)
(Unit) 7.49 Units s API4A 4500-H+ 8 (23rd edition, 2017)
$(@180°C) 1088.00 molL 4 mgfl APHA 2540 C (23rd edilion, 2017)
2 Chromium BOL mg/L 0.35 mp/l. __|APHA 2000 €, 3030 K & 31118 (2313 edition. 2017) j
C N\~ B i
QJM’ : =
P T ——————m.
Gihorised Signatory : Jr. Sciontist G Sclantist . Chiof. Scientist
(Chacked by) (Verified by) tissued by)
spy To-
: . B
>hiaf Engineer - O & E, WngcColl. WBPCB

Shiel Engineer, Planning / Page 1 of 2

Lipore Regional Office .WBFCB
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o ] W= LoD
LAERE % o3 lmg:t 4 mgit JW&Z&CQWM"&@' s

il
|

:vfo;e:- LOD: Limit of Delection, BOL: Balow Datection Limit, NT: Not Traceahls. NA: Nol Applicable.ND: Not Dene
3} S°’ Sampling delails pl. refer to A R.F No. 380/2023 Dated: 13/09/2023. Z) Rasulls are reporied based on presarved malanals
4J - :mp!- will be desiroyed after 2 months from Lhe dale of Isaue of the certificale unloss otherwise specified. Sample will be presorved according 1o Standard Metnce
Ti\ P" Test Report shall not be repraducad except in full, without the writien permission of the Labaratory. ;
@ Parameter are under the scopo of NABL accreditation ISONEC 17025:2017 Cerlificate No TC-6291 valid upto 30/03/2025. |
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Adtte (Checked by) (Varified by) (Issued by)
Copy To- c8
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WEST BENGAL

SRR T

e, e
A\ T

L\ 74

FORM 2

' LLUIIUN CONTROL BOARD

e BENG%p':r?mentof Environment, Gowvi. of West Bengal)
Paribesh Bhawan

Bickg. No. 10 A, Block-LA, Sector-Ill, Bidhan Nagor,

Kolkata - 700 098

14! : 0091 {033) 2335-0088 / 8881/ 8211 / 8073 / 6731
2335-0261 /8212 /8213 /7428 / 5975
Fax ' 0091 (033) 2335 6730 / 2813

T ———— ST o WeCSRSSWRS ARG 00NN, S | WRCNMIGHOc ov.n

Memo No. gzrzﬂuwy-nws-ww Date: 0§, 08.2024

Grant of Authorization under the provisions of the Hazardous and Other Wastes (Management
and Transboundary Movement) Rules, 2016.

b o
Ref.: Application authonization dated 04.02.2021 for management & handling of Hazardous & Other
Waste (Management & Transboundary) Rults, 2016 2nd its amendment thereafter.

Mis. Birls Corporation LAd., Unit- Biria Jute Mill

=7 is_ hercby granted an authorisation for

generation, collection, reocption. storage, transport. rewse, fecyeling, reooworﬁ;:m-wmin& co-
3

processing, utilisation,

the

Details of Authortsstion:

trextmen!, disposal, or any other,use of bazardous or
. . ]

wastes or both on

Sl
no.

Categony

Waste as per
LY 00 mnd T1] of these rules

of Hamrdous
tbe Schedule

Authorised mode of dlSp&al or recycling or
utllization or co-processing etc.

Quantity
(Ton/month)

I

353

Disposal o CLHWTSOP,

0.3

* For detail refer to Specific Condltions.

(1) Authorization shall be valid for 8 perind upio 30,11, 2028 with effect from the date of issuc
(2) The authorization is subject o the following gencrel and specific conditions:

L LAY B Sy T -

O

|Chief Engineer|
West Bengal Pollution Control Board
Ghodh

i e P ——

" ’@q,ﬁwg EATSEE

Page 10f3
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WEST BENGAL WASTE MANAGEMENT LIMITED !

¢« No - 103 Mouza - Purba Srikrishnapur, PO & P.3.-Sutahata, PIN - 721635, Haidia. Dist - Purba Medriper wWest Serqe
MAN!FEST FOR HAZARDOUS AND OTHER WASTE

! 14 Sender's name and mailing address B WZ"L %ﬁ Qﬂd)\jﬁ
| (inciuding Phone No. and e-mail) : .oy T, 7, g ) "3 i
2 | Senders authorization No F LN b £ Bl : =74
[ 3 | Manifest Document No. : 1 940 :
West Benpal Waste Management Limited
4 Transporter's name and address J. L. No. - 103, Mouza Purba Srikrishnapur, P.0.& P:S -Sutahata Haldia 721525
(including Phone No. and e-mail) Dist.- Purbd Medinipur, West Bengal, Ph. No.-03224-278238 / 39
E-mail : whwmi_Haldia@ramky.com
5 | Type of vehicle - Ry (Truci/Tanker/Special Vehicle)
| 6 Transporter's registration No. 1-MD(E)/X/08 baw 2 “
7 | Vehicle registration No. - e o S8 [y
: e West Bengal Waste Management Limited
8 | Receivers name and mailing address | }*F55 ¢ 105, Mouza Purba Sntbcepin, RO P.S.-Sutahata Haidia 721635
(including Phone No. and e-mail) Dist.- Purba Medinipur, West Bengal, Ph. No.-03224-278238 / 39
E-mail : wbwml_Haldia@ramky.com
9 | Receiver's authorization No. £re) / AL UMM ok G B 40}
10 | Waste description - B 7 S oo
iy v [.e.r&,g'}.@ ........... m3-or MT /
No of Containers : T SNICEE SN R T SRy - ) j
| 12 | Physical form : (SoHdlSeml—SolId!SludgelGilyfTarrylSluny!Ligrﬁd;
- 1’ 1 o~ J' - sl |
13 | Special handling instructions and R I Bk g A o |
additional information - ] - !
. |
Sender's Certificate 4 I here_by declare that the conte_n!s' of the eon§ignn1enl are fully and accurately
described abqve by proper shipping categorized, packed, marked and name |
and are labeled and are in al| respecls in proper conditions for lransport by read -
_@ ” _ accerding lo applicahle National Govemment Regulations. '
3 L p 1}
Name ang Slamp Signature - Day Month Year |
e e s & ! ] |
e : g -‘% . ,...‘r" ! - 20 O n N I : 5 3 |
Transporter acknowledgement of receipt of Wastes - s I
15 Name and Stamp Month Year |
¢ j |
§ 3 o -~ nl + f e ~§j
o | e ol -
Receiver's certificate for receipt hazardous and.oth
16 | Name and Stamp Month Year 1 {
T ] '
| oiSlzfo 2 5] |

! White Coiour lorwardad 1o WBPCB HzW Sender.
3 Pink Coour retaned by H2W Raamz ul

3 Green Colout forwarded to WBRGP afta, disposal by oW T 4 Orange Colour relaied by transponer

6 Blue Coloy relurned to sender afler dpasal by HzW Racerves

Scanned with AnyScanner
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Government of West Bengal 7N
Oftice of the Block Development Officer { 5% )
Budge Budge 1 Development Block ~ e
Donfane south i beganes . o A ! _
Email Id : bdo.bb2.s24pgs@gmail.com  www.budgebudge2.in Ph.No.(033)24806546
Memo No.54 Dated: 11.01.2024
lo

I'he District Magisirate
South 24 Parganas

Stib: Submission of report in the matter of solemn order dated 24.11.2023 i.cw. OA no
200 of 2014/PB passed by the Hon'ble National Green Tribunal, New Delhi in
the matter of M.C Mehta Vs Union of India & Ors.

Ref. Memo No. solemn order dated 24.11.2023 in the above stated matter & Memo
No. 1371065 (14)NGT/R/23, dt. 19/12/2023 of ADM (LR). South 24 Parganas.

S

Enclosed please find herewith template report in the matter of solemn order dated 24.11.2023
Lew, OA no 200 of 201 1PB passed by the Hon'ble National Green Tribunal, New Delhi in the matter of
M.C Mehta Vs Union of India & Ors.

Fhis is for your kind information and taking necessary action.

Thanking you.
Youys faithfully,

Block Development Officer
Budge Budge- 11 Development Block
South 24 Parganas

Lnclo: As stated above.
Memo No54/1(3) Dated: 11.01,2024
Copy rorwarded tor information (o

Lo The Additiona! District Magistrate (LR), South 24 Parganas
[he Sub-Divisional Otficer. Alipore Sadar, South 24 Parganas

3. The Law Oilicer, South 24 Parganas

Block Development Officer
Budge Budge- [ Development Block
South 24 Parganis
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1. Sewage-
a) Per day generation of sewage — No Sewage Generation from WTP
b) Quantity of sewage treated per day- No Sewage Generation from WTP

¢) The number of sewage treatment plant existing and their capacity
and capacity utilization and mode of disposal — No Sewage Generation
from WTP

d) Quantity of discharged treated sewage from each STP,
particularly for fecal coliform- No Sewage Generation from WTP

e) Time bound plan to meet the gap, if any, in generation and
treatment of sewage- No Sewage Generation from WTP

f) Details of Hotels, Dharamshala and Ashram operating without
proper consent and discharging untreated effluent and the action
taken against them- No Sewage Generation from WTP

g) Water quality in river and its tributaries in abutting districts
/towns in terms of fecal coliform (MPN/100ml)- No Sewage Generation
from WTP

II. Municipal Solid Waste disposal:

a) Per day generation of Solid wasle — Municipality is not available under

Block jurisdiction.

b) Quantity of solid waste treated per day, - Municipality is not

available under Block jurisdiction.
a

¢) The gap in treatment of solid waste- Municipality is not available

under Block jurisdiction.

d) Legacy waste and the time bound plan to treat legacy waste-
Municipality is not available under Block jurisdiction.

e) The manner of utilization of the treated waste as well as rejects
arising out of remediation of legacy waste- Municipality is not available

under Block jurisdiction.
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(1o

) Current status of dumping of solid waste with reference to

location- Municipality is not available under Block jurisdiction.
[11. Construction and Demolition waste:

a) Total per day generation of C & D Waste — No C & I Generation from
WTP

b) The detail of plant established for the treatment of C & D Waste
including the existing capacity and capacity utilization- No C & D
Generation from WTP

[V. Industrial Effluent discharge
a) Number of industrial unit discharging their effluent

treated /untreated in river Ganga and its tributaries and details of
defaulting industrial units- No effluent water discharge

b) Total daily generation of such industrial waste - No effluent water
discharge

¢) The manner of treatment of the industrial waste so generated- No
effluent water discharge

d) The discharge effluent analysis from the CETP and ETP treating
the industrial waste from each outlet- No effluent water discharge

e) The per day generation of industrial solid waste and manner of its
treatment and disposal - No effluent water discharge
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V. Regulation of Flood Plain Zone:

f) If the flood plain zone has been demarcated and the extent of
encroachment on the flood plain zone — No Flood plain exist

g) The details of direct discharge of pollutants by the encroachers
by the side of the river Ganga and its tributaries - No Flood plain exist

VI. Bio medical Waste:

a) The per day total generation of bio medical waste
Total 16kg various type of Bio Medical Waste material
generate per day.
(Red Bucket -5 kg, Blue Bucket -3 kg, White Bucket 1-kg,
yellow Bucket-7 kg .)

b) The manner of its treatment and disposal-
We keep all the Bio Medical Waste materials segregately in
Red,Blue,White & Yellow Bucket and collect it by Green Tech
Company from our hospital (L.B. Dutta Hospital )by 48 hours
interval and they dispose these in their plant by their own
mechanism.

VII. Mining:

a) Number of cases registered within a year against illegal
mining in the bed or flood plains of river Ganga and its
tributaries and details of enforcement of mining policy of
State and “Enforcement & Monitoring Guidelines for Sand
Mining” (EMGSM-2020) and Sustainable Sand Mining
Management Guidelines 2016- No such case has been registered

within a year
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Government of West Bengal
Office of the Block Development Officer

Falta,South 24 Parganas
Memo No:- ) 39 /BDO/FALTA/2024 Dated : 24 /01/2024
To
The District Magistrate
South 24 Parganas

Sub:- Desired report icw OA 200 OF 2014 MC MEHTA VS UOI.

Respected Sir,

| am sending herewith desired report icw OA 200 OF 2014 MC MEHTA VS
UOI of Falta Gram Panchayat & Mallickpur Gram Panchayat for your kind
information and taking necessary action

Thanking you,
Enclosed:-As stated
yours faithfully,
Block Development Officer
Falta Development Block
South 24 Parganas
Memo No:-/% 9 /1(1)/BDO/FALTA/2024 Dated : 24/01/2024

Copy forwarded for information and taking necessary action to:-
1. The Sub-Divisional Officer, Diamond Harbour, South 24 Parganas.

Block De%t Officer

Falta Development Block
South 24 Parganas




w* Mallickpur Gram Panchayat
N\ Falta Panchayat Samity
M
South 24 Parganas
Memo no: Mfy027/2£, Date: /1-O(-2874
To
The BDO
Falta Block Dev. Office.
South 24 Parganas
Sub: Report of Template for compliance under OA 200.
Respected Sir,

With due respect this is to infom you that the Report of Template for compliance unde OA 200
is herewith sending to you.

This for your kind infomation .

Pradhan
Pradhan

MallekplrEa Rt
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DRFT TEMPLATE FOR COMPLIANCE UNDER OA 200
Name of the District: South 24 Parganas.

Name of the G.P:Mallickpur.

I. Sewage-
a) Per day generation of sewage —72 Litres
b) Quantity of sewage treated per day- 40 Litres

c) The number of Sewage treatment plant existing and their capacity
and capacity utilization and mode of disposal — Under Process

d) Quantity of discharged treated sewage from each STP,
particularly for fecal coliform-STP is under process.

€) Time bound plan to meet the gap, if any, in generation and
treatment of sewage- 4 Months.

f) Details of Hotels, Dharamshala and Ashram operating without
proper consent and discharging untreated effluent and the action
taken against them- Dharmasala, Ashram & Hotel set up aer not
under Mallickpur G.P.

g) Water quality in river and its tributaries in abutting districts
/towns in terms of fecal coliform (MPN/ 100ml)- Agency hasd been
informed for testing.

II. Mallickpur Gram Panchayat Solid Waste disposal:
a) Per day generation of Solid waste — 72KG
b) Quantity of solid waste treated per day, - 40KG
¢) The gap in treatment of solid waste- 32KG
; Pradhan

ive Assislam Mallickpur Gragp Panchayet
Ma\li%;;?::igram Panchayet Falta Soutt 24 Parganas

Falta, South 24 Parganas

ly
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d) Legacy waste and the time bound plan to treat legacy waste-
4Months.

e) The manner of utilization of the treated waste as well as rejects
arising out of remediation of legacy waste-Mannure, Vermipart

f) Current status of dumping of solid waste with reference to
location- Near Bus stop of Mamudpur.

III. Construction and Demolition waste:

a) Total per day generation of C & D Waste — Avarage 4Kg

b) The detail of plant established for the treatment of C & D Waste
including the existing capacity and capacity utilization- Tere is no
such plant established but the waste are utilized for land filling and
road bats preparing.

IV. Industrial Effluent discharge No Industries under Mallickpur
G:P.

a) Number of industrial unit discharging their effluent
treated /untreated in river Ganga and its tributaries and details of
defaulting industrial units-Enfluent is not discharged.

b) Total daily generation of such industrial waste — There is no
Industrial waste. '

c) The manner of treatment of the industrial waste so generated-
There is no needed treatment of the industrial waste.

d) The discharge effluent analysis from the CETP and ETP treating

the industrial waste from each outlet- There is no needed¢the CETP
& ETP treating the industrial waste.

Ahairabs

- [ 5 Aegigian Pra{Shan
EXOUUMUVE IR Mallickpur Grip Panchayet
am Panchayel Falta South 24 Parganas
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€) The per day generation of industrial solid waste and manner of its
treatment and disposal - Trere is no question of industrial solid
waste and manner of its treatment.

V. Regulation of Flood Plain Zone: No such flood plain zone are
present.

f) If the flood plain zone has been demarcated and the extent of
encroachment on the flood plain zone ~There is No such flood plain
zone are present.

g) The details of direct discharge of pollutants by the encroachers
by the side of the river Ganga and its tributaries — no such
enchroachers are present by the side of Ganga river.

VI. Bio medical Waste:

a) The per day total generation of bio medical waste — 0.5 Kg.
b) The manner of its treatment and disposal- Destroyed

VII. Mining:

a) Number of cases registered within a year against illegal
mining in the bed or flood plains of river Ganga and its
tributaries and details of enforcement of mining policy of
State and “Enforcement & Monitoring Guidelines for Sand

Mining” (EMGSM-2020) and Sustainable Sand Mining
Management Guidelines 2016- No such sand mining is
present under Mallickpur GP.

., S~

3 ssistam :
cutive Assis Mailickpur Grajp Panchayet
M ‘iiizgur Gram Pancha¥el eaia Soutr 24 Parganas
antlr

dh D4 :.‘.- roaAnas
Fa‘itﬁ. SO‘-_A.H 24 ety




| | Phone : 225427 32\5@8
GRAM PANCHAYAT

. 0.+ P. S. - FALTA, OUTH 24 PARGANAS
n 25t s )

‘Q

N\

W REF.NO'.-JE!FGP DATE 18%03)202;] ‘])_A\\

5%44—5&0‘.

Thounk)
8

Falta Gram Panchayet
Falta, 24 Pgs.(S)




nz :
Name of the GP: FALTA

1. Sewage-

a) Per day generation of sewage — 50 Litres

b) Quantity of sewage treated per day- 40 Litres

c) The number of sewage treatment plant existing and their capacity and BN
capacity utilization and mode of disposal - 2 : : t o P

d) Quantity of discharged treated sewage from each STP, particularly for fecal
coliform- 20Litres :

e) Time bound plan to meet the gap, if any, in generation and treatment of
sewage- 3 months

f) Details of Hotels, Dharamshala and Ashram operating without proper :
consent and discharging untreated effluent and the action taken against them

. Dharamshala and Ashram setup are not under Falta GP and Hotels
effluents are regularly collected and treted.

g) Water quality in river and its tributaries in abutting districts /towns in
terms of fecal coliform (MPN/100ml) : The water testing agency has been
informed for testing of water in river .

II. Falta Gram Panchayat Solid Waste disposal:

a) Per day generation of Solid waste : 50 kg.

b) Quantity of solid waste treated per day : 40 kg.

c) The gap in treatment of solid waste : 10 kg.

d) Legacy waste and the time bound plan to treat legacy waste : 3 months

e) The manner of utilization of the treated waste as well as rejects arising out
of remediation of legacy waste : Manne and Vermi Composed.

f) Current status of dumping of solid waste with reference to location : Near
Falta P.S. and Vat

Prodhan
" Secrtfary - Falta Gram Panchayet
ALTA GRAM/PANCHAYAT _
Falta, 24 Parganas (South) Falta, 24 Pgs.(S)




III. Construction and Demolition waste:

a) Total per day generation of C & D Waste : 5 kg.

b) The detail of plant established for the treatment of C & D Waste including
the existing capacity and capacity utilization : There no such plant
established but the wastes are utilized for land filling road beds prepairing .

IV. Industrial Effluent discharge

a) Number of industrial unit discharging their effluent treated/untreated in |
river Ganga and its tributaries and details of defaulting industrial units : No - |
Industries under Falta GP :

b) Total daily generation of such industrial waste : No Industries under Falta:
GP ‘

c¢) The manner of treatment of the industrial waste so generated : No
Industries under Falta GP

d) The discharge effluent analysis from the CETP and ETP treating the
industrial waste from each outlet : No Industries under Falta GP

e) The per day generation of industrial solid waste and manner of its
treatment and disposal : No Industries under Falta GP

V. Regulation of Flood Plain Zone:

f) If the flood plain zone has been demarcated and the extent of cnt_:roachmerit
on the flood plain zone : No such flood plain zones are present.

g) The details of direct discharge of pollutants by the encroachers by the side

of the river Ganga and its tributaries : No such encroachers are present by the
side of Ganga river .

V1. Bio medical Waste:

a) The per day total generation of bio medical waste — 10Kg
b) The manner of its treatment and disposal : Bio medical waste collect and.
destroy by burning-

Secfelgry ~ Prodhan
FALTA GRAM PANC ;
Falta, 24 Pargangfs (?ﬁﬁﬁf Falta Gram Panchayet

Falta, 24 Pgs.(S)




VII. Mining: E

a) Number of cases registered within a year against illegal mining
bed or flood plains of river Ganga and its tributaries and details of
enforcement of mining policy of State and “Enforcement & Monitoring
Guidelines for Sand Mining” (EMGSM-2020) and Sustainable Sand
Mining Management Guidelines 2016 : No such Sand Mining is present
under Falta GP. ' :

Secrefary — Prodhan
FALTA GRAM PANCHAYAT Falta Gram Panchayet

South
Falta, 24 Parganas (South) Falta, 24Pgs.(S)




Government of West Bengal

Office of the Block Development Officer

Sagar, South 24-Parganas
Email:bdo.sagar.2012@gmail.com

Memo No:- |8 (%

To

The District Magistrate
South 24-Parganas, Alipore, Kolkata-27

32572

Dated:- QJ/!)}M;;

Subject:- Report of compliance under original application No-200/2014(C.W.P.
No- 3727/1985) (I.A No 340/2022)

Respected Sir,
With due respect, | am submitting herewith the reports from all 9(Nine) Gram
Panchayat under Sagar Development Block in compliance report under original application nO-
200/2014(C.W.P. No- 3727/1985) (I.A No 340/2022 in excel Sheet.

Enclosed:- Excel Sheat

Memo No:- | QQ‘J’TILH )
Copy forwarded for kind information to:-

1.

2.
3.
4

The Additional District Magistrate (LA}, South 24-parganas..
The Additional District Magistrate (LR). South 24-Parganas.

The Additional District Magistrate (ZP), South 24-Parganas.
The Sub Divisional Officer, Kakdwip, South 24-Parganas.

Yours faithfully

e i
AT R

Bleck Development Officer
Sagar, South 24-Parganas

Dated:- 24 {)2(-),9 2}

e
s X";“‘ L
A5
Block Development Officer
Sagar, South 24-Parganas
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I. Sewage- NA
a) Per day generation of sewage — NA
b) Quantity of sewage treated per day- NA

¢) The number of sewage treatment plant existing and their capacity
and capacity utilization and mode of disposal - NA

d) Quantity of discharged treated sewage from each STP,
particularly for fecal coliform- NA

e) Time bound plan to meet the gap, if any, in generation and
treatment of sewage- NA

f) Details of Hotels, Dharamshala and Ashram operating without
proper consent and discharging untreated effluent and the action
taken against them- NA

g) Water quality in river and its tributaries in abutting districts
/towns in terms of fecal coliform (MPN/100ml)- NA

I1. Muanieipal Solid Waste disposal: (Sagar Block])

a) Per day generation of Solid waste - 6 mt/day
b) Quantity of solid waste treated per day, - 4 mt/day
¢) The gap in treatment of solid waste- 2 mt/day

d) Legacy waste and the time bound plan to treat legacy waste- NA

e) The manner of utilization of the treated waste as well as rejects
arising out of remediation of legacy waste- NA

f) Current status of dumping of solid waste with reference to
location- ’ 4 SWM Centres in Sagar Block
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[II. Construction and Demolition waste: NA
a) Total per day generation of C & D Waste - NA

b) The detail of plant established for the treatment of C & D Waste
including the existing capacity and capacity utilization- NA

IV. Industrial Effluent discharge NA

a) Number of industrial unit discharging their effluent
treated /untreated in river Ganga and its tributaries and details of
defaulting industrial units- NA

b) Total daily generation of such industrial waste - NA
¢} The manner of treatment of the industrial waste so generated- NA

d) The discharge etflucnt analysis from the CETP and ETP tres ating
the industrial waste from each outlet- NA

e) The per day generation of industrial solid waste and manner of its
treatment and disposal - NA

V. Regulation of Flood Plain Zone: NA

f) If the flood plain zone has been demarcated and the extent of
encroachment on the flood plain zone - NA

g) The details of direct discharge (,f pollutants by T‘le Ln(,roacher
by the side of the river Ganga and its iributaries - NA

VI. Bio medical Waste:

a) The per day total generaticn of bio medical waste -1.8 Kg (avg)

b) The manner of its treatment and disposal- Green T ech, a bic
medical waste treatment. affencv (.n]]ects the wastes on a weekly
basis. ; :
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VII. Mining: NA

a) Number of cases registered within a year against illegal
mining in the bed or flood plains of river Ganga and its
tributaries and details of enforcement of mining policy of
State and “Enforcement & Monitoring Guidelines for Sand
Mining” (EMGSM-2020) and Sustainable Sand Mining
Management Guidelines 2016- NA




Government of West Bengal

Office of the Block Development Officer
Namkhana Development Block
Office:- Village + P.0.+P.S.-Namkhana , South 24 Parganas,Pin-743357
Email : namkhana.bdo@gmail.com

L

Memo No: -50 Date: - 11/01/2024

To

The Additional District Magistrate &
District Land and Land Reforms Officer.
South 24 Parganas.

Sub:- Template Report regarding solemn order dated. 24.11.2023 i.c.w, 0.A no 200 of 2014/PB
passed by the Hon’ble National Green Tribunal, New Delhi in the matter of M.C Mehta Vs Union
of India & Ors. .

Ref: letter issued from your office vide your good office memo no- 13/1065 1(14)/NGT/R/23,
dated.19.12.2023

Sir,

[n connection with the above mentioned subject and reference, | 'am furnishing the report in specified format
for your kind perusal and taking necessary action.

Yours faithfully,

elopment Officer
a Development Block
Namkhana, South 24 pargan@
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lo. &

I. Sewage-

a) Per day generation of sewage - Generation of sewage in the Block per day
is approximately 9506332 Itr.

b) Quantity of sewage treated per day-NA

¢) The number of sewage treatment plant existing and their capacity and
capacity utilization and mode of disposal - Proper Sewage treatment
mechanism (Waste stabilization pond) has not been developed in this B]ock‘yet.

d) Quantity of discharged treated sewage from each STP, particularly for
fecal coliform-NA

e) Time bound plan to meet the gap, if any, in generation and treatment
of sewage-Construction of community as well as individual Sock Pit and Leach
Pit has been already taken up from LWM Project and will be completed by the
end March of 2024.

f) Details of Hotels, Dharamshala and Ashram operating without proper
consent and discharging untreated effluent and the action taken against
them- Hotel and home stays under this block have sewage treatment facilities
of their own.

g) Water quality in river and its tributaries in abutting districts /towns in
terms of fecal coliform (MPN/100ml)- Data is not available regarding
existence of fecal coliform in river Ganga and its tributaries

II. Municipal Solid Waste disposal:

a) Per day generation of Solid waste -30680 kg (Approx) solid waste if
generated per day under Namkhana development block among which 21475 kg
is biodegradable waste and the rest is non biodegradable.

b) Quantity of solid waste treated per day, -260 kg approx solid Waste is
treated under this block with two SWM unit run at Budakhali G.P and

Namkhana GP under this block.

c) The gap in treatment of solid waste- The gap between the generation and
treatment maybe reduced only when SWM unit will run under rest five GP by
the end of 2024.
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d) Legacy waste and the time bound plan to treat legacy waste- Door to
door collection started under two number of GP and decomposed at SWM
unit.Under rest 5 number of GPsolid waste are decomposed at Household level.
e) The manner of utilization of the treated waste as well as rejects arising
out of remediation of legacy waste- The collected biodegradable waste are
converted into bio fertilizer and sold at local market. The non biodegradable
waste such as plastic are graded according to their thickness and sold out to
the retailers. Plastic management units is proposed to be constructed at
Namkhana block by the end of 2024. This will help us to recycle huge amount
of plastic which are collected every day.

f) Current status of dumping of solid waste with reference to location-The
door to door collection mechanism of solid waste has been grown up at
Namkhana and Budhakhali GP under this block. The collected waste are
dumped inside the periphery of the project at Shibnagar Abad and Budhakhali
Mouza respectively.

III. Construction and Demolition waste:

a) Total per day generation of C & D Waste - No data available regarding
generation of C&D Waste within the block territory.

b) The detail of plant established for the treatment of C & D Waste
including the existing capacity and capacity utilization-NA

IV. Industrial Effluent discharge :- Namkhana Development Block is situated
at the extreme south of the south 24 parganas district surrounded by different
tributaries of Ganga / Hooghly river. The block is socio economically relied on
agriculture. Large or medium industries are yet to be grown up in this area.
Hence change for industries effluence discharge to Hooghly river or- it's
tributaries from the area under our block is very less.

a) Number of industrial unit discharging their effluent treated/untreated
in river Ganga and its tributaries and details of defaulting industrial units-
NA

b) Total daily generation of such industrial waste -NA
¢) The manner of treatment of the industrial waste so generated-NA

d) The discharge effluent analysis from the CETP and ETP treating the
industrial waste from each cutlet- NA

sl
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e) The per day generation of industrial solid waste and manner of its
treatment and disposal -NA

V. Regulation of Flood Plain Zone:

f) If the flood plain zone has been demarcated and the extent of
encroachment on the flood plain zone - As Namkhana is a riverine block.
Hence most of the parts of this block are flood
prone.Iswaripur,Ganeshnagar,Narayanpur, Patbunia,Baliara,Amrabati are
most flood affected mouzas under Namkhana. No details of encroachment is
available with the Block. .

g) The details of direct discharge of pollutants by the encroachers by the
side of the river Ganga and its tributaries - Not Available

VI. Bio medical Waste:

a) The per day total generation of bio medical waste —Per day generation of
bio medical waste under this Block is 65 Kg(Approx)

The manner of its treatment and disposal- The biomedical waste generated per
day at different sub center and rural hospitals are collected Centrally by
Dwariknagar Rural hospitals and disposed of at their end maintaining all the
norms as communicated to them by the Government of West Bengal time to
time.

VII. Mining:

a) Number of cases registered within a year against illegal mining in the
bed or flood plains of river Ganga and its tributaries and details of
enforcement of mining policy of State and “Enforcement & Monitoring
Guidelines for Sand Mining” (EMGSM-2020) and Sustainable Sand
Mining Management Guidelines 2016- NA

a Development Block
ana, South 24 pargax??g




Government of West Bengal - e s =w 32580
Office of the Block Development Officer e B Touw wifawifaraa wa9
Kulpi Deveiopment Block ; \X TR B e
Kulpi, South 24 Parganas o R R, wiEser 38 sraswen

Email: bdokulpil@&gmail.com

MEMoO No: 77/KLP DATE! 18.01.2024
[o
The Additional District Magistrate

&
District Land & Land Reforms Officer
South 24 Parganas

Sub: Submission of report regarding solemn order dated-24.11.2023 i.c.w., O.A No-200
of 2014/PB passed by the Hon’ble National Green Tribunal, New Delhi in the matter of
M.C. Mehta Vs Union of India & Ors

Ref: Your Good Office Memo No-13/10651(14)/NGT/R/23, dated-19.12.2023

Sir

7

In apropos to the above stated subject & memo quoted under reference, | am sending
I 8

herewith the required report in prescribed template tor vour kind perusal.

Yours faithfully,

Enclo: As stated. i
Block Development Officer

Kulpi, South 24 Parganas
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I. Sewage-

a) Per day generation of sewage - Approximately 3499308 Ltrs. Per Day.
(Calculated as per present population)

b) Quantity of sewage treated per day - NIL

¢) The number of sewage treatment plant existing and their capacity and
capacity utilization and mode of disposal - Proper Sewage treatment
mechanism (Waste Stabilization Pond) yet to be developed in this Block.

d) Quantity of discharged treated sewage from each STP, particularly for fecal
coliform - NIL

¢) Time bound plan to meet the gap, if any, in generation and treatment of
sewage - Construction of Soak pits/Leach pits both in community and
individual level has already been started under Liquid Waste Management and
expected to be completed by the end of March 2024.

f) Details of Hotels, Dharamshala and Ashram operating without proper
consent and discharging untreated effluent and the action taken against them
- No such big Hotels or Home stays under this Block jurisdiction except some

food joints who have their own mechanism.

g) Water quality in river and its tributaries in abutting districts /towns in
terms of fecal coliform (MPN/100ml) - Data is not available regarding existence
of fecal coliform in river Ganga and its tributaries.

I1. Municipal Solid Waste disposal:

a) Per day generation of Solid waste - No Municipal areas under this block

jurisdiction. Hence not applicable.

b) Quantity of solid waste treated per day - NA

¢) The gap in treatment of solid waste - NA

.d) Legacy waste and the time bound plan to treat legacy waste - NA

e) The manner of utilization of the treated waste as well as rejects arising out

of remediation of legacy waste - NA

f) Current status of dumping of solid waste with reference to location - NA




. T * 32582

111. Construction and Demolition waste:

a) Total per day generation of C & D Waste - No mechanism at block level to
ascertain such data of C & D waste.

b) The detail of piant established for the treatment of C & D Waste including
the existing capacity and capacity utilization - NA

IV. Industrial Effluent discharge:

a) Number of industrial unit discharging their effluent treated/untreated in
river Ganga and its tributaries and details of defaulting industrial units -
Bevond the jurisdiction of block. This is also to mentioned that no such big
industries under block jurisdiction.

b) Total daily generation of such industrial waste - NA
¢) The manner of treatment of the industrial waste so generated - NA

d) The discharge effluent analysis from the CETP and ETP treating the
industrial waste from each outlet - NA

e) The per day generation of industriai solid waste and manner of its
treatment and disposal - NA

V. Regulétion of Flood Plain Zone:

f) If the flood. plain zone has been demarcated and the extent of
encroachment on the flood plain zone - River Hoogly flows through West side
of Kulpi Development Block. Being a riverine block many parts of it are Flood
Prone. Mainly Hanra, Bishnurampur, Roytala, Dwari Ratneswarpur, Kalitala,
Masamari, - Insinberia, Durganagar, Daksin Bhagabanpur, Garankati,
Jadabnagar, Rangafala, Tangrarciar are most Flood Prone Mcuzas of this Block.

g) The details of direct discharge of poilutants by the encroachers by the side
of the river Ganga and its tributaries ~ No such data availabie as no mechanism

there.
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VI. Bio medical Waste:

'a) The per day total generation of bio medical waste - Approximately 12 Kgs.
Per Day. (As per information provided by Block Medical Officer of Health,
Kulpi)

b) The manner of its treatment and disposal- The biomedical waste generated

- per day at different PHCs, Sub-centers and Rural Hospital are collected by
“Green Take”, an Organization engaged by their department and dispose
their end maintaining all the norms as communicated to them by the
Government of West Bengal time to time.

'VII. Mining:

- a) Number of cases registered within a year against illegal mining in the
bed or flood plains of river Ganga and its tributaries and details of
enforcement of mining policy of State and “Enforcement & Monitoring
Guidelines for Sand Mining” (EMGSM-2020) and Sustainable Sand
Mining Management Guidelines 2016 - Beyond jurisdiction of this office.

il
Block Development Officer
Kulpi, South 24 Parganas




“vvSHnITIG Ui YYEDL DENIYal W M%A
Office of the Block Development Officer i BRiACE T
Kakdwip, South 24 Parganas N J[ITA, RiEpT 38 AT

Vill + P.O-Pukurberia, P.S.-Kakdwip AT + oM -FACRT, wrr. oy
South 24 Parganas, Pin-743347 (ST - Af3S 28 *@m T, Rt 480084
Phone No- 8335079067, 02310-225126 W-VUBGO&&O\H, 0030-3¢¢53Y
email: bdo.kakdwip@gmail.com B bdo.kakdwip@gmail.com

Memo No: | 2.~ /BDOKDP o e * " Date: 22-01-2024
To.

The Additional District Magistrate &

District Land and Land Reforms Officer
South 24 Parganas

Sub: Template Report regarding solemn order dated: 24.11.2023 icw O.A no 200 of 2014/PB passed by the
Hon'ble National Green Tribunal, New Delhj in the matter of M.C Mchta vs Union of India & Ors

Ref: Your good office Memo No: lJllﬂﬁSl(N)/NGT/RIZZ!, dated: 19.12.2023
Sir, :

Apropos above, the desire

d report in specified format is furnished herewith for your kind perusal and
taking necessary action.

Enclo: as stated

Yot{‘rs falthfull y %

Block Development Officer
Kakdwip, South 24 Parganas
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1. Sewage-

a) Per day generation of sewage - Generation of sewage in the Block per day
is approximately 12606332 Itr.

b) Quantity of sewage treated per day- This data is not available

¢) The number of sewage treatment plant existing and their capacity and
capacity utilization and mode of disposal - Proper Sewage treatment
mechanism (Wastc stabilization pond) has not been developed in this Block yet.
But construction of leach pit and soak pit for both the individuals and
community level have been done in all GPs except Srinagar GP. The process of

installation of screeners in every drainage system has been initiated for
physical treatment.

d) Quantity of discharged treated sewage from each STP, particularly for
fecal coliform- This data is not available

e) Time bound plan to meet the gap, if any, in generation and treatment
of sewage-Construction of community as well as individual Sock Pit and Leach
Pit has been already taken up. At present 39nos out of 42 nos of IMIS villages

have been covered under this project and will be completed remaining by the
end March of 2024,

f) Details of Hotels, Dharamshala and Ashram operating without praoper
consent and discharging untreated effluent and the action taken against

them- Hotels, Dharamshala and Ashram of this block have sewage treatment
facilities of their own.

g) Water quality in river and its tributaries in abutting districts /towns in
terms of fecal coliform (MPN/100ml)- This data is not available

II. Municipal Solid Waste disposal:

a) Per day generation of Solid waste -120000 kg/day (Approx) solid waste if

generated per day under Kakdwip development block among which 9000/kg
kg is biodegradable waste and the rest is non biodegradable.

b) Quantity of solid waste treated per day, -90000 kg approx solid Waste is
treated under this block with § SWM unit run at Pratapadityanagar,
Madhusudanpur, Surjanagr, Eishibankimchandra, Ramgopalpur GP under
this block.
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¢) The gap in treatment of solid waste- There are seven  Gp have already
covered by SWM units and the gap between the generation and treatment

maybe reduced only when SWM unit will run under rest five (;p by the end of
2024,

d) Legacy waste and the time bound plan to treat legacy waste- Door to
door collection started under seven number of GP and decomposed at SWM
unit. Under rest four numbers of GP solid waste are decomposed at Household
level and it have been used on their kitchen garden and farms,

¢) The manner of utilization of the treated waste as well as rejects arising
out of remediation of legacy waste- The collected biodegradable waste are
converted into bio fertilizer and sold at local market. The non biodegradable
waste such as plastic are graded according 1o their thickness and sold out to
the retailers.Plastic management units is proposed to be constructed at

Kakdwip block by the end of 2024, This will help us o recyele huge amount of
plastic which are collected every day.

a) Total per day generation of C & D Waste - This data is not available

¢

j: f) Current status of dumping of solid waste with reference to location-The

: door to door collection mechanism of solid waste has been grown up at
Prtapadityanagr. Swa’mivivckanandan, Sri Sri Ramkrishna - Madhusudnnpur,

Rishimbankimchandra and surjanagr and Ramgopalpur GP under this block..

¥

]

i III. Construction and Demolition waste:

i

b) The detail of plant established for the treatment o!'f

of C & D Waste
including the existing capacity and capacity utilization- This data is not
available '

IV. Industrial Effluent discharge :- Kakdwip Development Block is situated at

the extreme south of the south 24 parganas district surrounded by different

tributaries of Ganga / Hooghly river. The block is socio economically relied on

agriculture. Large or medium industries arc yet to be grown up in this area.
4 Hence change for industries effluence discharge to Hooghly river or s
4 tributaries from the area under our block is very less,

a) Number of indi al unlt discharging their effluent treated/untreated
1d its tributaries and details of defaulting industrial units-

such industrial waste - This data is not available

SR R P P T T A CEATI 2 i
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c) The manner of treatment of the industrial waste so generated- This data
is not available

d) The discharge effluent analysis from the CETP and ETP treating the
industrial waste from each outlet- This data is not available

e¢) The per day generation of industrial solid waste and manner of its
treatment and disposal - This data is not available

V. Regulation of Flood Plain Zone:

f) If the flood plain zone has been demarcated and the extent of
encroachment on the flood Plain zone - As Kakdwip is a riverine block.

Hence most of the parts of this block are flood prone. No details of
encroachment are available with the Block.

g) The details of direct discharge of pollutants by the encroachers by the
side of the river Ganga and its tributaries - This data is not available

VI. Bio medical Waste:

a) The per day total generation of bio medical waste - Per day generation
of bio medical waste under this Block is 205 Kg (Approx). The manner of its
treatment and disposal- The biomedical waste generated per day at the
Kakdwip super specialty hospital and different sub center and rural
hospitals are collected Centrally by Kakdwip super specialty hospital and
disposed of at their end maintaining all the norms as communicated to
them by the Government of West Bengal time to time.

VII. Mining:

Number of cases registered within a year against illegal mining in the bed
or flood plains of river Ganga and its tributaries and details of
enforcement of mining policy of State and “Enforcement & Monitoring
Guidelines for Sand Mining” (EMGSM-2020) and Sustainable Sand Mining
Management Guidelines 2016: This data is not available

Block Development Officer
Kakdwip Development Block
Kakdwip, South 24 parganas



Government of West Bengal -
Office of the Block Development Officer
; Patharpratima Development Block
Ramganga, South 24 Parganas.

Memo No: 6%70‘%5 Date: {1, 8. ’L,o’Lt’

To
The Additional District Magistrate
&
District Land & Land Reforms Officer
South 24 Parganas

Sub :- Forwarding of Compliance Report under QA 200/2014 of Patharpratima Block.
Ref memo:13/10651(14)/NGT/R/23, Dated:19/12/2023: ADM & DL&LRO, S24PGS

Sir, -
In reference to the subject mentioned above I am sending herewith the compliance report

under OA 200/2014 of 15n0s of Gram Panchayats under Patharpratima Dev. Block,

Enclos: Compiled report. {1 Qs A
. Block Development Officer
Patharpratima Development Block
Ramganga, South 24 Parganas.

Memo No. Date:

Copy forwarded for information and taking necessary action

1-15. Pradhan, All Gram Panchayat. ’_p
O/ i ad

Block Development Officer
Patharpratima Development Block
Ramganga, South 24 Parganas.




Template in OA 200 OF 2014 P8 (1)

PATHARPRATIMA _|GOPAL NAGAR | DURBACHATI 5. PURNACHANDRAPUR JOK GANGADHARPUR_|OX RAYPUR 1GA | SRAJABALLAVPUR [BANASHYAMNAGAR |G- PLOT [HERAME AGOPALPUA]ACHINTYANAGAR [LAXMLANARGANPIR SRIDHARNAGAR __ |DIGAMBARPUR
1.
) Per day generation of sewage ~ o 0 ] a o o 0 L] ] (] 0 0 a [ o
Quantity of sewage treated per day- 0 ) 0 1] 0 0 0 ] 0 o 0 [} 0 o o
r_)(‘nu number of scwage treatment plant
existing and their capacity and capacity o
utilization and mode of disposal - 0 0 - 0 o 0 0 ] ] [ 0 1] 0 ] ]
d) Quaatity of discharged treated sewage from 9 z
each STP, for fecal coliform - o 0 0 o o [ ] 0 [1] [’ o ] o [
¢) Time bound plan to meet the gap, if any, in o
ion and treatment of sewage- o 0 ] 0 ] 0 Q o 0 0 (1] 0 0 0
1) Details of Hotels, Dharamshala and Ashram
operating without proper consent and 0 o 0 0
discharging untreated effluent and the action
taken against them- 0 ] ] 0 ] (1] a ‘] 0 0 o
8) Water quality in river and its tributarics in
abutting districta /towns in terms of (ccal a o o o o (1] a o [} o o o o 0 o
coliform (MPN/ 100ml)-
11. Municipal Solid Waste disposal:
|8} Per day generation of Solid waste - 0 [] ] 0 0 v 0 0 0 a 0 [] 9.97 TON/DAY 0 2
tity of solid waste treated per day, - a o ] D o ] a 0 ] ] ] o 9.91 TON/OAY o o
€} The gap in treatment of solid waste- 0 o '] 0 [] '] ] 0 0 4] Q [] a 0 0
d) Legacy waste and the time bound plan to b o
treat legncy waste- L] ] [ o o [ o [ 0 4 e J4som s 0 [
& ALL SORTS OF BIODEGRADAZLE
WASTES ARE BEING COLLECTED
ISEGREGATED COMPOSED AT SWM
o o o ° o ¢ o 0 0 o o [Urmosooics vt
) The manner of utilization of the treated waste SOLID WASTES ARE COLLECTED
as well as rejecta arising out of remediation of AND SOLD TO LOCAL SCRAP
legney waste- 1] DEALERS, 0 ] =
1) Current status of dumping of solid waste with |SUWM PROJECTIN [SWM PROJECT |SWA PROIECTAT  [SWM PROJECT AT SWM PROCESS IS SWM FROJECT  [SLWM SWM PROJECT AT |SWM PROJECT SWIM PROJECT AT DK |APPROVAL SOUGHT uR SWM PROJECTAT  [SWM #S0RCT
[reference to location- MADHABNAGAR  |aT MOUZA [MOUZA TARANAGAR IS [UNDER PROCESS AT MOUZA PROJECT AT NG ON AT SURENDAAGANI IAY |FOR SLWH PROJECT RARHALPUR MOUZA|ALREAD™ SEEN
MOUZA 15 DURGAGOBINDA |GOING ON, WiLL START PIPRAKHALIIS  [MOUZA UR MOUZA 1S MATITER GHAT ISGOINGON . IT 2017
RUNNING PUR IS QN AR, DURBACHATI,  liN FEW DAYS GOINC ON. WiLL |DEBICHAK 15 |GOING ON, IT GOING ON i 'WILL START 1N FEW
GOING AND PASCHIM STARTINFEW [GO/NGON  |WILL START DAYS
WILL START IN DAYS WITHIN A FEW.
FEW DAYS CHITAMANIPUR, DAYS
h

e




32890

oAf*swaw AIF1A
suf8 Sawux wfgwifaces #39
TINNS ST -> &F
wfseer 38 srmsiat

GOVERNMENT oF WEST BENGAL
OFFICE OF THE BLOCK DEVELOPMENT OFFICER
DIAMOND HARBOUR - | DEVELOPMENT BLOCK
SOUTH 24 PARGANAS

Website: www.bdodhLin E-mail: bdodiamond1@gmail.com, bdo.dh1-wb@s24pgs.gov.in_Ph. & Fax: 03174 356128

Memo no- Q30 /D.H e i Date-08.02.2024
To
The Additional District Magistrate and
District Land & Land Reforms Officer
South 24 parganas

Sub- Report icw 0.A 200 of 2014/PB(MC Mehta vs UOI)

Ref- 1) Memo no-13/10651(14)/NGT/R/23 Dt-19.12.2023

2) Memo no-Misc/569(17)/2024 Dt-31.01.2024

Sir

In reference to the subject mentioned above enclosed please find herewith the required reports from 2 ganga
adjoining gram panchayats under this block ie Parulia & Kanpur Dhanberia Gram panchayats

Enclosed: as stated. i daeaag . o s J
.
Block Development Ofﬁge
Diamond Harbour-I Dev. BIJ(.:k
South 24 Parganas

Memo No: 230 / t (l) Date: 08.02.2024

Copy forwarded for information to- R R 8
1. The Sub-Divisional Officer,Diamond Harbour Sub-Division i ':‘\3/‘{_4__4 .|'f
Block Developmen fﬁ/é)ef’
Diamond Harbour-1 Dev. Block
South 24 Parganas
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OFFICE OF THE

PARULIA GRAM PANCHAYET

At - Sonamukhi. P.S. - Paruiia Coastal
Dist- South 24 Parganas.

s

Ref. 73/ P60[2Y... Date .08(02{ 2-f

To,
The Block Development Officer,
Diamond Harbour — | Development Block,

Diamond Harbour,

Date-- 02/02/24

Sub :- Report on Discharging Untreated Effluent / waste Water
Sir,

Hereby it is informed in reply of ietter from Office of the Additional District
Magistrate & District Land & Land Reforms , South24Pgs Vide Memo No.Misc
/569(17)/2024 Dated 31.01.2024 That There is no Such Hotels ,Dharmashala
and Ashram within Parulia Gram Panchayat Area Which are operating without
proper consent and discharging untreated effluents/waste water to the river
Ganga directly or indirectly via drain /canal/khal or any other mood .

A ol 71—

Signature of prodhan

Prodhan

Parulia Gram Panchaver
N Harhpgret 217




Name of the District---S 24PGS 39592
Name of the Block-...DIAMOND HARBOUR ROAD

Name of the Gram Panchayat(Ganga Rordering)-... PARULIA GRAM

PANCHAYAT
I. Sewage-

a) Per day gencration of sewage ~ N.A., Cause There are septic tank and
soak pit for office, school, individual house in our G.P. area

b) Quantity of sewage treated per day- N.A.

¢) The number of sewage treatiment plant existing and their capacily and
capacity utilization and mode of disposai - NIL

d} Quantity of discharged treated sewage from each STP, particularly for fccal
coliform- N.A.

¢) Time bound piar‘ o 1n».,et "‘(:gap, if any, in generation and tr etr“wm of
ac-\«ago N.A ‘ 3 Ny WL

f) Details of Hotels, Dharamshala and Ashram operating without proper
consent and discharging untreated effluent and the acticn: taken against
them-IN.A

g} Water quality in river and its tributaries in-abatting districts /towns in
terms of fecal coliform (MPN/1C0Omil-N.A.

I1. Municipal Solid Waste disposal:

a) Pe; da) generatlon of Solld wabte -

b) Quantity of solid waste treated per day

¢} The gap in treatment of solid waste-. TR

d) Legacy waste and the time bound plan to treat legacy waste-

€) The manner of utilization of the treated waste as well as rejects arising out
of remediation of legacy waste- i

) Current status of dumping of solid waste with reference to location-




32593 et

. Construction and Demolition waste:

Total per day generation of C & D Wastce -NIL

) The detail of plant established for the treatment of € & D Waste including
¢ existing capacity and capacity utilization- NIL

'. Industrial Effluent discharge

Number of industrial unit discharging their effluent treated/untreated in
ver Ganga and its tributaries and details of defaulting industrial units-NIL

)) Total daily generation of such industrial waste -N.A.
' The manner of treatment of the industrial waste so generated-N.A.

) The discharge effluent analysis from the CETP and ETP treating the
idustrial waste from each outlet-NIL

| The per day generation of industrial solid waste and manner of its treatment
nd disposal -NIL

. Regulation of Flood Plain Zone:

) If the flood plain zone has been demarcated and the extent of encroachment
n the flood plain zone -NIL

3) The details of direct discharge of pollutants by the encroachers by the side
f the river Ganga and its tributaries - NIL

1. Bio medical Waste:

1) The per day total generation of bio medical waste -1.3 kg per da
°) The manner of its treatment and disposal-this is sent to iBMOHyHo ital
spita
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VII. Mining:

a) Number of cases registered within a year againstillegal mining in the
bed or flood plainsof river Ganga and its tributarics and details of
enforcement of mining policy of State and “Enforcement & Monitoring
Guidelines for Sand Mining” (EMGSM-2020) and Sustainable Sand
Mining Management Guidelines 2016- N.A.

Q sl
AR AT 7 %5 v s s e  Purahs GARRAEBIAL o cvvererrrre g geqege e
%’ﬁaﬂﬁw D o, 24 Fes HHddor-

ignature of NS Signature of EA/secretary Signature of Prodhan
Prodhan
‘;{\‘1'3\\ pamha Gram Panchaycl
gl .?Qs‘\s 0. Harhour-1, 24 Pgs. (S
W )
o™ .\

or®
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Name of the District-...SOUTH 24
PARGANAS.

oooooooooooooo L T R NN T L ]

Name of the Block-DIAMONDHARBOUR -

Name of the Gram Panchayat(Ganga Bordering)-KANPUR
DHANBERIA................

I. Sewage-NA
a) Per day generation of sewage —-NA
b) Quantity of sewage treated per day-NA

¢) The number of sewage treatment plant existing and their capacity and
capacity utilization and mode of disposal -NA

d) Quantity of discharged treated sewage from each STP, particularly for fecal
coliform-NA

e) Time bound plan to meet the gap, if any, in generation and treatment of
sewage-NA

f) Details of Hotels, Dharamshala and Ashram operating without proper

consent and discharging untreated effluent and the action taken against
them-NA

g) Water quality in river and its tributaries in abutting districts /towns in
terms of fecal coliform (MPN/100ml)-NIL

II. Municipal Solid Waste disposal:
a) Per day generation of Solid waste -NA

b) Quantity of solid waste treated per day, -NA

c) The gap in treatment of solid waste-NA

d) Legacy waste and the time bound plan to treat legacy waste-NA

¢) The manner of utilization of the treated waste as well as rejects arising out
of remediation of legacy waste-NA
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Current status of dumping of solid waste with reference to location-NA

[II. Construction and Demolition waste:
a) Total per day generation of C & D Waste -NIL

b) The detail of plant established for the treatment of C & D Waste including
he existing capacity and capacity utilization-NA

V. Industrial Effluent discharge

1) Number of industrial unit discharging their effluent treated /untreated in
iiver Ganga and its tributaries and details of defaulting industrial units-NIL

b) Total daily generation of such industrial waste -NA
) The manner of treatment of the industrial waste so generated-NA

d) The discharge effluent analysis from the CETP and ETP treating the
industrial waste from each outlet- NA

e) The per day generation of industrial solid waste and manner of its treatmernt
and disposal -NIL

V. Regulation of Flood Plain Zone:

f) If the flood plain zone has been demarcated and the extent of encroachment
on the flood plain zone -NA

g) The details of direct discharge of pollutants by the encroachers by the side
of the river Ganga and its tributaries -NA

VI. Bio medical Waste:

a) The per day total generation of bio medical waste -3
b) The manner of its treatment and disposal-Sent to Panchagram rural
hospital
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VII. Mining:

a) Number of cases registered within a year against illegal mining in the
bed or flood plains of river Ganga and its tributaries and details of
enforcement of mining policy of State and “Enforcement & Monitoring
Guidelines for Sand Mining’ (EMGSM-2020) and Sustainable Sand
Mining Management Guidelines 2016- NIL

iR RANRE DL ...?.".o.‘..“.l@.,.. G N e e e e SRR R Y2 ot e QOM £
14 S & R .
S dﬂ D voe‘\a A 7 Filieeas -+
Signature of' I,S“""“ o W&ionature of EA/secret Sigteapire WFPProdhar
o \43“9U§0¢ \“‘3‘2% o> i / e gi{%mond%grbour k‘t n
0\3“\50\)\“1 South 24 Pgs.
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GOVERNMENT OF WEST BENGAL

OFFICE OF THE BLOCK DEVELOPMENT OFFICER
DIAMOND HARBOUR-II DEVELOPMENT BLOCK
SOUTH 24-PARGANAS

l
h
I

Memo No:__J 58 /DH-II Dated: 06/02/2024

To,
The District Magistrate ,
South 24 Paragnas,
Alipore,Kolkata.
Sub: Ganga Protection Plan —regarding
Ref order no:-13/10651(14)/NGT/R/23 dated 19.12.2023
of Additional District Magistrate {Dev.) , South 24 Parganas

Sir,
With reference to the subject cited above, | am sending herewith the report relating to Ganga
Protection Plan, in prescribed format for your kind perusal.

Encl.: As stated
Yours faithfully,

ot

Block Development Officer,
Diamond Harbour-Il Development Block,
South 24 Parganas.
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Government of West Bengal
Office of the Block Development Officer
Diamond Harbour- II Development Block

Sarisha:: South 24 Parganas

Name of the Block: Diamond Harbour- II

Sl.No. Particulars
L Sewage-
a) Per day generation of sewage — Data is not available
Vg g within our jurisdiction
: Data is not available

b) Quantity of sewage treated per day- within our jurisdiction
The number of sewage treatment plant existing ; :

c) and their capacity and capacity utilization and I?atg " no.t a'..raﬂ.ab.lc

: within our jurisdiction
mode of disposal -

d) Quantity of discharged treated sewage from each Data is not available
STP, particularly for fecal coliform- within our jurisdiction

e) Time bound plan to meet the gap, if any, in Data is not available
generation and treatment of sewage- within our jurisdiction
Details of Hotels, Dharamshala and Ashram

0 operating without proper consent and discharging Data is not available
untreated effluent and the action taken against within our jurisdiction
them-

Water quality in river and its tributaries in : o

g) . | abutting districts /towns in terms of fecal coliform w]ijtellxti?:zuiojtu?;:c;liazfn
(MPN/100ml)- J &

II. Municipal Solid Waste disposal:

a) Per day generation of Solid waste - 4730 Keg.

b) Quantity of solid waste treated per day, - 4730 Kg

c) The gap in treatment of solid waste- 3 days

d) Legacy waste and the time bound plan to treat Data is not available
legacy waste- within our jurisdiction
The manner of utilization of the treated waste as : :

e) well as rejects arising out of remediation of legacy Data is Rotavatighle
e iy within our jurisdiction
Current status of dumping of solid waste with Kalatalahat, Bhadura

f reference to location- Haridas newly started.,

IIL. Construction and Demolition waste:
; ta i t ilabl

a) Total per day generation of C & D Waste - Data is not available

within our jurisdiction

The detail of plant established for the treatment of
C & D Waste including the existing capacity and
capacity utilization-

Data is not available
within our jurisdiction

Sord
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Iv, Industrial Effluent discharge
Number of industrial unit discharging their
a) effluent treated/untreated in river Ganga and its Data is not available
tributaries and details of defaulting industrial within our jurisdiction
units-
: . : : Data is not available
b) Total daily generation of such industrial waste - within our jurisdiction
o) The manner of treatment of the industrial waste Data is not available
so generated- within our jurisdiction
d) The discharge effluent analysis from the CETP and | Data is not available
ETP treating the industrial waste from each outlet- | within our jurisdiction
&) The per day generation of industrial solid waste Data is not available
and manner of its treatment and disposal - within our jurisdiction
V. Regulation of Flood Plain Zone:
If the flood plain zone has been demarcated and Diastsi it dvalishis
a) the extent of encroachment on the flood plain zone i o
" within our jurisdiction
The details of direct c'hscharge of pollutants by t.he P s ot avalibls
b) encroachers by the side of the river Ganga and its P o h
: : within our jurisdiction
tributaries -
VI. | Bio medical Waste:
a) The per day total generation of bio medical waste- 15 Kg.
b) The manner of its treatment and disposal- Green tech technology
VII. | Mining:
Number of cases registered within a year against
illegal mining in the bed or flood plains of river
Ganga and its tributaries and details of Data is not availabl
a) enforcement of mining policy of State and S

“Enforcement & Monitoring Guidelines for Sand
Mining” (EMGSM-2020) and Sustainable Sand
Mining Management Guidelines 2016-

within our jurisdiction

o

Block Devel6pment Officer

Diamond Harbour- IT Development Block,
South 24 Par A PFment Officer

Block

South

E }Dl_.mun:i H

arbour-11 Dev, Block
74 Parpanaf
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S BSURINGE. LI F WEST BENGAL POLLUTION CONTROL BOARD i
( (Department of Environment, Government of West Bengai)
wE -' \ /;/ Lifestyle for Alipore Regional Office,5" Floor, Minority Bhawan
N\ | /4 Environment 12, Biplabi Kanailal Bhattacharya Sarani, Alipore,

Kolkata-700027,Phone:033-2202-3132

Memo No?/ /20/WBPCB/AROD(09)/2022 Date:15/02/2024 :

To '

The District Magistrate

Office of the District Magistrate

South 24 Paraganas

Alipore, Kolkata-700027

Sub: Detail list of Hotels including Restaurant, Dharmashala, Ashram within
Adjoining Blocks & Municipalities of River Ganga

Ref:

1 Previous letter from this office vide Memc No. 31/20/WBPCB/ARO(09)/2022
Date: 25/01/2024
2. Letter from Senior Special Secretary , Department of Urban Development and Municipal
Affairs dated 16.01.2024
3. QA No. 200 of Hon'ble NGT (Principal Bench)
Sir,

With reference to the above, it is to inform you that Show Cause Letter has been issued to Hotels,
Dharmashala, Ashram within Ganga Adjoining Blocks & Municipalities (list enclosed) .

So, it is not possible for us to provide information in a comprehensive manner on Consent status
and effluent discharge status of such Hotels, Dharmashala, Ashram within Ganga Adjoining Blocks &
Municipalities because of

1. Consent may be issued ta such units, which is under green category by District industry Centre

2. Physical verification of discharging untreated effiuent from such establishment to River Ganga

(directly or indirectly via drain/canal/khal/or any other mode).

After getting reply of Show Cause Letter from them, list of unit, operating without Consent can be
prepared. But ony after physical verification , list of such establishment , operating without Consent to
Operate as well as discharging untreated effluent from such establishment to River Ganga (directly or
indirectly via drain/canal/khal/or any other mode) can be prepared.

So, it will be helpful for us to prepare details of Hotels including restaurant, Dharmashala, Ashram
cperating without proper consent to operate and discharging untreated effluent If we get physical
verification report of establishments (enclosed) from concerned Block /Municipality as per format
(enclosed).

it is for your kind perusal and necessary action please so that we can seénd you comprehensive list
of such establishment in connection with OA No. 200 of Hon'ble NGT(Principal Bench).

With feﬁarus =
~
r \ & /'W")’T!F\"
Senior Environmental Enyne-_-r !

Alipore Regional Office |
1. st of Hotels including Restaurant, Dharmashala, Ashram
2. Format for information
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Government of West Bengal
Office of the Additional District Magistrate &
District Land & Land Reforms Officer, South 24 Parganas
New Treasury Building (8t:8 9= Floor), Alipore, Kolkata - 700027.
TEL. NO. 2479-1955,2479-2196, FAX- 2499-4820, email ID-

dllro.s24pgs@gmail. Com
AN ISO 9001:2008 CERTIFIED ORGANIZATION
Memo No. Misc / g3 7 / 2024 Date : |§ /2/2024

To,

The General Manager,

District Industries Centre (DIC),
South 24 Parganas.

Sub: O.A.200 of 2014 /PB (M.C. Mehta Vs. u.0.l).
Ref : 1. Solemn Order dated 24.11.2023.
7. Letter from West Bengal Pollution Control Board,
Alipore Regional Office.

With reference to the above you are directed to send the exhaustive list of
Hotels, Dharamshala, Ashram within Ganga adjoining Blocks and Municipalities,
operating without proper consent and discharging untreated effluents / waste
water to river Ganga directly or indirectly via drain / canal / khal or any other mode.

The report to be sentto this end within two days.

This may be treated as “Extremely Urgent”.

Enclo : As stated. MW

\

Additional District Magistrate and
District Land and Land Reforms Officer
South 24 Parganas
Memo No. Misc / 937 /1 [/ 2024 Date : 15 /2/2024

Copy forwarded for information to:

1. The C.A. to the District Magistrate, South 24 Parganas.

Ko\
Additional District Magistrate and

District Land and Land Reforms Officer
South 24 Parganas




GOVERNMENT OF WEST BENGAL

Directorate of Micro,Small and Medium Enterprises,
Office of the General Manager, District Industries Centre, South 24-Parganas,

129/1 Ukilpara Road, Baruipur,Kolkata — 700144,
Email-s24pgsdic{@gmail.com / report.dic.s24pgs@gmail.com

MemoNo: 7} | /DIC/S-24Pgs Date: \({/a L/? s ?é]
To

The Additional District Magistrate

And

District Land & Land Reforms Officer,
South 24 Parganas.

1
1

Subject: List of hotels, dharmashala,ashram within Ganga adjoining blocks and

municipalities operating without proper consent-regarding.

Sir,

In reference to the above this is for your kind information that this office issues Consent to
Establish and Consent to Operate only for Small Green Category units using the common portal of
WBPCB as Ex-Officio Environmental Officer without physical verification vide Circular
no.2845_IM-37/2016 dated 26/10/2017 of WBPCB. Hence in reference to letter under Memo No.
71720/WBPCB/ARO(09)/2022 dated 15/02/2024 of Senior Environmental Engineer, Alipore Regional
Office on the subject, such units may be operating only with trade licenses from concerned local body
and without proper consent to operate from comipetent authority. Such units do not apprise this office

their status of operation, so we are unable to forward you the current status of such listed units.

This is for your kind perusal.

Yours faithfully

General anage\'

District Industries Centre

South 24 Parganas.
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DISTRICT:-SOUTH 24 PARGANAS

BEFORE THE NATIONAL GREEN TRIBUNAL
(PRINCIPAL BENCH, KOLKATA)
Original Application No. 200/2014 /PB
M.C. MEHTA
-Versus-

UNION OF INDIA & Ors.

Compliance Report in the form of Affidavit submitted by the District
Magistrate, South 24 Parganas being the Ex-Officio Chairman of the
District Ganga Protection Committee, South 24 Parganas District,
Government of West Bengal

Madhumita Bhattacharjee

Advocate for the State of West Bengal

Email: office.advocate.madhumita@gmail.com
(M): 09811785211




